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MINUTES OF NORMS COMMITTEE NC-7)OF
PLASTIC&RUBBER PRODUCTS'
MEETING NO.11/AM17
SCHEDULED FOR 17.10。 2016

(HELD ON 28.10。 2016)

UNDER THE CHAIRMANSHIP OF
SHRI DARSHAN SINGH,ADDL.DGFT

l唖eeting No.11/87-NC-7/2016 of NORⅣIS COⅣIPEIITTEE(NC-7)dealing with `Chapter 39 and 40 of
ITC(HS)COde'SCheduled to be held on 17.10.2016,was held on 28.10.2016,under thc Chairmanship of

Shri Darshan Singh,Addl.DGFT,Directorate Gencral of Foreign Tradc,Dcpartmcnt of Commerce,Udyog

Bhawan,New Delhi-110011.Fo1lo、 ving offlcers attended the lVleeting:

1)   Shri Nand Lal,Consultant,DIPP
2)   Shri Seikhomang Kipgen,Dy.DGFT

2.    FoHowing are the decisions ofthe Norms Committee a■ cr dclibcration and RA conccrncd shan takc

consequential action as per Foreign Trade Policy/Procedures:

ⅣIANUAL CASES

Case Noo A…228

NC No.:11/AⅣ l17

Dated:28。 10。2016

SUPREMEINDISTRIESLTD. HQ F.No.
01/87/162/00015/AM16/DES― VII 1謝Ld

Adv.Lic.No.
0310792783 dated 09.01.2015

bヽ Fo No.

D3/93/160/00680/AM15

Request: Amendment in the description of Export Product to read as "Articles made out of Cross
Laminated Multilayer Film i.e. Tarpaulins, Covers" against Advance Authorization No.

0310792783 dated 09.01.201 5

Decision: A copy of Representation of firm was forwarded to the Department of Chemicals &
letrochemicals (D/o C&PC) on 05.05.2015. However, the Committee decided to refer the matter to the

fechnical Committee.

Request: Enhancement in the quantity of Import Items allowed by NC against Advance
Authorization No. 0510384978 dated 25.04.2014

Decision: The Norms Committee considered the case and decided to refer the matter to the Technical
'lommittee.
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NC No.:11/AⅣ l17

Dated:28.10.2016

EWAGE LAINATORS PVT
TD.

:QF.No.
1/87/050/00018/AM15/DES― VH

510384978 dated 25.04.2014 5/24/040/00489/AM14

EWAGE LAINATORS PVT.
TD。 1/87/050/00465/AM14/DES¨ VH

v.Lic.No.NC No.:11/AM17

Case Noo A‐231 Status:
Deferred

RA F.No.

l
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■■)quest: Enhancement in the quantiサ oflmport ltem a1lowed by NC against Advance Authorization

No.0510376612 dated 20.01.2014

Decision:    A copy of representation of f1111l was fonvarded to E)/oC`と PC on 10.02.2015. Ho、 vever,the

Committee decided to refcr the matter to the Technical Colnmittee.

▽

Ŕequest:  Fixation of
1ヽ.03.2014.

'Declslon:The case was
Commi■cc.

adhoc norms in respect of Advance Authorization

considered by the Committee and decided to refer the

No. 0310773869 dated

matter to the Technical

（
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Request: Fixation of adhoc norms in respect of Advance Authorization No. 3010094324 dated

03.06.2013

Decision:A copy of representation of flrm was forwarded to DIPP on 28.12.2015。 Comments awaited from

DIPP.

Case Noo A-258

NC No.:11/AM17
Dated:

28.10.2016

Request: Request of M/s Eastman Reclamations, Jalandhar for fixation of adhoc norms in respect of
Advance Authorization No. 3010087078 dated 26.06.2012 for the export product-"Reclaim

Rubber".
Decision: A copy of representation of firm has been forwarded to DIPP on 02.02.2015. Comments awaited

from DIPP.

鱚

Case Noo A-243 Paradise Polymers Ltd.'
Mumbai

HQ FoNo.
01/87/050/00058/AM15/DES― VH

NC No.:11/AM17
Dated:28.10.2016

Adv.Lic.No.
0310773869 dated ll.03.2014

RA F.No.
03/95/040/00968/AM14

Case Noo A-253 lWs. Eastman Reclamations
1剛ぶ 1辮Ld

|

NC No.:11/AM117
Dated:28.10.2016

Adv.Lic.No.and Date
3010094324 dated 03.06.2013

RA F.No.
30/24/040/00008/AM14

ノ

tatus: Deferred
1/87/050/00184/AⅣ l13/DES―

Eastman Reclamations

13/AM13
. Lic. No. and Date

3010087078 dated 26.06.2012

Case Noo A-260

NC No.:11/AⅣ l17

Dated:28.10.2016

Status:
Deferred1/87/50/00433/AM15/DES‐ VH

Yash Enterprises

95/AⅣl15
Adv.Lic.No.0310791655 dated

10376612 dated 20.01.2014

Jtatus:
Deferred

2



Subject: Enhancement in the wastage allowed by NC in its Meeting No. 08/AM16 held on 29.05.2015.

Decision: A D/L No. 4601 lll6l2}l5-Pc.ll dated 02.03.2016 was issued by D/o C&PC to firm. It has been

decided to send reminder to the firm giving 15 days time for furnishing the requisite information.

含
ンSubieCt: Amendment in the description

0510329142 dated 09,07.2012.

Decision: The casc was considered by the
COmmittec.

of Export Product against Advance Authorization No.

Committee and decided to refer the matter to the Technical

iubject: Fixation of adhoc norms against Advance Authorization No.

Decision: The case was considered by the Committee and decided to

Committee.

3110065388 dated 23.04.2015
rcfer the matter to thc Technical

り
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Request: Fixation of adhoc norms in respect of Advance Authorization No. 2610012322 dated

20.0r.2014

iDecision: The Committee considered the case as per agenda and decided to refer the case to the Technical

Committee.

1/87/50/146/AM13/DES¨ VH
Veekay Polycoats Ltd.Case Noo A-262

RA FoNo.
/24/040/00107/AM13

Adv. Lic. No. and Date
10329142 dated 09.07.2012

NC No.:11/AⅣ【17

Dated:28.10。 2016

Case Noo A-273 M/s Bilcare Ltd. HQ F.No.
01/87/50/00070/AⅣ l16/DES―VII

RA F.No.
31/83/040/00270/AⅣ l15

NC No.:11/AM17
Dated:28.10.2016

Adv.Lic.No.and Date

3110065388 dated 23.04。 2015

Case Noo A… 375 R4/s IIanlilton Housewares

Pvt.Ltd。

HQ FoNo.01/87/050/174/AⅣ l14/

DES¨VII IStatus:

|)eferred

lヽC No.:11/AM17
Dated:28.10.2016

Advo Lico Noo and Date RA FoNo。

26/24/040/00002/AⅣ l14

Decision: The case was considered and decided to refer to the Technical Committee.

Deferred1/87/050/00538/AM【 14/ DES―
's SNF (India) Pvt. Ltd.

v. Lic. No. and Date
10012322 dated

20.01.2014

Status:

Deferred
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Case Noo A-401 M/s Trimurti Poly―Chem Pvt。

Ltd.

HQ F.No.
01/87/50/00168/AM15/DES‐ VH 1淵Ld

NC No.:11/AM17
Dated:28.10.2016

Adv.Lic.No.0710105189
dated 19.06.2014

RA F.No.
07/24/040/00083/AM15

Case No.A-402

NC No.:11/AM17
Dated:28.10.2016

ⅡQ FoNo。
1/87/050/00412/AM[15/ DES¨

s Image Labels Pvt. Ltd.

/24/040/00339/AⅣ l15
v. Lic. No. and Date
10107263 dated

.12.2014

'subject: Enhancement in the wastage allowed by NC in its Meeting

Decision: The case was considered by the Committee and decided

Committee.

No. 16/AM16 held on

to refer the matter to

28.08.2015。

the Technical

Ｃ

ヘ

Request: Fixation of adhoc norms in respect of Advance Authorization No. 0710107263 dated

23.12.2014

Decision: The Committee considered the case as per agenda and decided to refer the case to the Technical

' Committee.

Request: Amendment in the description and enhancement in the quantity of Import Item 5.

I)ecision: The Committee considered the case as per agenda and decided to refer the case to the Technical
Committee.

Case No.A-404

NC No.:11/AM17
Dated:28.10.2016

Ｑ

ヘ

ⅢヒqueSt: Amendment in the description of
,        0510329277 dt。 10.07.2012.

Decision:The Comrnittee considered the case as

Committee.

Export Product against

per agenda and decided to

Advance Authorization No.

refer the case to the Technical

０
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NC No.:11/AM17
Dated:28。 10.2016

1/87/050/00350/AM112/ DES―
Chirag Pack (India)

1/AM12
v. Lic. No. and Date
10677985 dated

.01.2012

1/84/050/00147/AⅣ l13 DES―VII
's JK Paras Polycoats

131/AⅣl13
. Lic. No. and Date
10329277 dt。 10,07.2012.

Case Noo A‐403 Jtatus:
Deferred

Pune Fo No.

4
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1/87/050/00001/AⅣ l16/ DES―Case No.A‐405

1/83/040/00258/AⅣ l15
Advo Lico No.and Date

110065375 dated
NIC No.:11/AR417

Dated:28.10。 2016

Request: Fixation of adhoc norms in respect of Advance Authorization No. 3110065375 dated

06.04.2015

Decision: The Committee considered the case as per agenda and decided to refer the case to the Technical

Committee.

lequest: Amendment in the description and enhancement in the quantity of Import ltem.

Decision: The Committee considered the case as per agenda and decided to refer the case to the Technical

Committee.

ISubiect: Amendment in the description of Export Product against Advance Authorization No.
1         0510395439 dated 26.08。 2015。

Decision:  The case was considered by the Comrnittee and decided to refer the matter to the Technical

Commitec.

Case Noo A‐408

Subject: Amendment in the description of Export Product against Advance Authorization No.

0510395693 dated 22.09。2015。

Decision: The case was considered by the Committee and decided to refer the matter to the Technical

Committee.
ONLINE CASES
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Case Noo A-406
1/87/050/00212/AⅣ l15/ DES―

Payal-Petrochem Pvt.

Advo Lico No.and Date

10386973 dated

21.05。2014

NC No.:11/AM17
Dated:28.10.2016

Case Noo A‐407

NC No.:11/AM17
Dated:28。 10.2016

1/87/50/181/AM16/DES― VH
M/s K.L.J. Polymers &

emicals Ltd.,

5/23/040/00220/AM16
v.Lic.No.and Date
10395439 dated 26.08.2015

Status:

Deferred
HQ F.No.
1/87/50/254/AM16/DES― VH

K.L.J. Polymers &

3/040/00249/AM16
Adv.Lic.No.and Date
10395693 dated 22.09.2015

NC No.:11/AM17
Dated:28。 10.2016

Deferred

Status:
Deferred

RA Fo No。

D5/24/040/00434/AR/114

l

Status:

Deferred
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Case No.:4/11/87‐ALC1/2016

D*irt"n r Th" C"rrmitt"a considered the case as per agenda. Committee decided to defer the case to

examine the request of the firm.

Paly Name:LEBRACS Meet No/Date:11/87…

RLiЁBER LININGS PRIVATE IALC1/2016
28.10.2016

Lic.No/Date:2510003923

information and the

atter is under consideration by DIPP.

7

'arty Name: SYNTHETIC
PACKERS P LTD

Meet No/Date:H/87-
ALC1/2016
28.10.2016 町
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ih..u,.asperagenda.Committeedecidedtodeferthecaseto
lexamine the request of the firm.

Lic.No/Date:0510382815

:6)患7/050/00028/AM15/   1:05/24/040/00492/AM14/   126.03.2014

Decision:  In respOnse to D/L dated 23.07.2014 issued by D/oC&PC,the flrrn had submitted its reply,

a copy of which was forwarded to D/oC&PC on 28.07.2015.The Committee,however,decided to refer

matter to Technical Committee.

Meet No/Date:H/87-
ALC1/2016
28.10.2016

器3鬼 5α001HハMl夕  囮 鸞
Lic.No/Date:0510384222

16.04.2014

ffi/Ldatedzz.i,ioAissuedbyD/oC&PC,thefirmhadsubmitteditsreply,
copy of which has been forwarded to D/o C&PC on23.02.2015. The Committee, however, decided to

No.:5/21/87‐ALC1/2015

ase No.:18/18/87-

LC1/2015

No.:9/7/87‐ALC1/2014 Party Name:SHAKTI PLAS
ALC1/2016
28.10.2016

No.:1/14/87LALC1/2014 Party Name:JINDAL POLY
FILMS LTD.

the matter to Technical Committee.

File

1/87/050/00242/A卜 117/

13/     127.02.2013

No/Date:H/87-

Y

File

鱚 隋

e

t蔦亥 嘉
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Party Name:MRC ICLEAN ltvteet No/Date:11/87-
ALC1/2016
28.10.2016

refer the matter to Technical Committee.

Meet No/Date:11/87-

ALC1/2016
28.10.2016

Lic,No/Date:0710105260

:07/24/040/00011/AM15/   20.06.2014

u"iSon : In ..rponr" to D/L dated 29.09.2014 issued by D/o C&PC, the firm had submitted its reply,

copy of which hai been forwarded to D/o C&PC on 25.11.2014. The Committee, however, decided to

fer the matter to Technical Committee.

Party Name:SPECIALITY   IMeetNo/Date:H/87-
POLYMERS PVT.LTD.,    IALC1/2016
NO.1,NAVARANG

l/371050/00l44lAMl5l l:03/95/0a0/00156/AMl5/

Lic.No/Date:0310786846

15.07.2014

tr" r L r"py "f "pplication 
has been forwarded to D/o C&PC on 23.09.2014. The Committee,

', decided to refer the matter to Technical Committee'

Lic.No/Date:0310787375

vvz t050tl0277 tAMt5l l:Bl94l040l00320lAutsl 128.07 .2014

:03/95/040/00487/AM15/   105.09.2014

ision:In response to D/L dated 02.12.2014 issued by D/oC`と P(〕 ,the flrm had subrnittcd its reply,a

of which was forwarded to D/oC&PC on 20.08.2015.Thc Committcc,however,decided to refcr

‐
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No.:9/21/87‐ALC1/2014 Party Name:SANKHLA
INDUSTRIES,

se No.:1/18/87‐ ALC1/2014

ision : A copy of application has been forwarded to Technical Authority.

No.:22/32/87‐

ALC1/2014

101:11)::):50/00298/AM15/

matter to Technical Committee.

⌒

No.:10/14/87-
YSTEMS PRIVATE
ITED

File File

rTszlosOloo t2lt AMtst l:09t24t040/00068/AM I 5/ I 
I 9.0s.2014

t"@dated3l.o7.2014issuedbyD/oC&PC,thefirmhadsubmitteditsrepIy,a
of which hai been forwarded to D/o C&PC on26.11.2014. The Committee, however, decided to

10.2016

File File

No.:1/32/87-ALC1/2014 No/Datc:H/87-

TIONAL 1/2016

LIMITED 10.2016

No/Date:11/87-

1/2016

10.2016

Namc:PARADISE



i.i- . A.opy of application has been forwarded to Technical Authority.

Lic.No/Date:0310789415

18.09.2014

Meet No/Date:l1/87-

owever, decided to refer the matter to Technical Committee'

No.:32/42/87-

1/2014

arty Name:POLYGENTA
LOGIES LTD ALC1/2016

28.10.2016

Lic.No/Datc:0310789866

ase No.:18/16/87‐ y Name:ESTEEM
INDUSTRIES PVT.LTD,

Lic.No/Datc:1710005969

:01/87/050/00141/AⅣl16/ 12.11.2014

Meet No/Date:11/87-

ALC1/2016
128.10.2016

RLA File

:17/24/040/00114/Aヽ 415/

,b".nforwardedtoD/oC&PCon24,ll.20l5.TheCommittee,
, decided to refer the matter to Technical Committee.

y Name:MRC ICLEAN  IMeetNo/Date:H/87-
YSTEMS PRIVATE ALC1/2016

LIMITED 28.10.2016

Lic.No/Date:0910061249

17.11.2014

ion: In rcsponse to D/L dated 13.02.2015 issued by D/oC&PC,the flrrn had submittcd its reply,a

of which was forwarded to D/oC&PC on 15.05.2015.Thc Committee,however,decided to refer

he matter to Technical Committee.

lon:In response to D/L dated 13.02.2015 issued by]〕 /oC`と PC,the flrln had sublnittcd its rcply,a

of which was forwarded to D/oC&PC on 15.05.2015.The Comnlittee,however,decided to refer

No.:9/42/87‐ALC1/2014

y Name:PATTU Meet No/Datc:11/87-

he matter to Technical Committee.

No/Date:H/87‐

TIONAL 1/2016

LIMITED 10.2016

File

1/87/050/00368/AM15/
′AM15/

File Filc

1/87/050/00373/AM15/ :03/95/040/00213/AM15/

.2015 *ut issued by D/o C&, the firm had

its reply, a copy of the same was forwarded to D/o C&PC on 13.10.2015. The Committee,

File

一
‐‐

File

Filc

AM15/

No。 :24/47/87-

4 LC1/2016
10.2016

File File ,No/Date:2510004377

1/87/050/00448/AM15/ AM15/ 11.201415



se No.:21/47ノ 87-

RLA File

:08/24/040/00376/AM15/

LicoNo/Date:0810134245

:01/87/050/00445/AⅣl15/ 05.01.2015

Decision:In response to E)/L dated ll.05.2015 issued by]D/oC&PC,the flrin had subnlitted its reply,a

cOpv Of which was forwarded to D/oC&PC on 28.07.2015.The Comnlittee,however,decided to refer

matter to Technical Committee.

No.:22/47/87-

1/2014

叩 蘊

'arty Name:MACRO

Meet No/Date:l1/87‐

ALC1/2016
128.10.2016

Meet No/Date:11/87¨

ALC1/2016
28.10.2016

Mcct No/Datc:H/87-
ALC1/2016
28.10.2016

Ｆ
。

Ｆ
Ｉ
‐
―
　
田
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YMERS P.LTD.

Lic.No/Date:0810134260

06.01.2015

:In response to lD/L dated ll.05.2015 issued by]D/oC&PC,the flHn had sublnitted its reply,a

v Name:LLOYD Meet No/Date:11/87-

INSULATIONS(INDIA)
LIMITED

RLA Filc Lic.No/Date:0310793752

10.02.2015:O1/87/050/00035/AM16/

HQ Filc
)U/UUU'D/AlVi1 0/     1・ υ′′フυ′υ"υ

′υV′ lυ′‐■▼■■フ′      |ユ V・ V～・~V^-             1

:In responsc to I)/L issued by D/oC&PC,thc flrln has furllished the required information to I)/o

t ffi1il;ited. The Committee considered the case and decided to refer the case to DIPP.

[71「:1'晉
吾再IIILAN

Lic.No/Date:0910062005

12.05.2015

Decision:  A copy of application has been forwarded to DIPPo Comments still awaited.

|

No.:31/4/87…ALC1/2015
ALC1/2016
28.10.2016

No.:21/18/87-

:09/24/040/00049/AM16/

Party Name:EXPANDED M."t N"tOate: I l/87-

⌒

17
|

|

|

File

File

1/87/050/00446/AM15/

matter to Technical Committee.

No.:11/16ノ 87‐ Name:ENVITECH No/Date:l1/87-

rcAL SPECIALITIES ialctlzot0

File File No/Date:3110065414

1/87/050/00134/AM16/ 1/83/040/00016/AM16/

File

1/87/050/00191/AM16/

０

―

・

‐
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面

Lic.No/Date:0310796199

26.05.2015

@nhasbeenforwardedtoD/oC&PCon10.09'2015.Commentsstill
ited.

RLA File

:03/95/040/00014/AM16/

ffiationhasbeenforwardedtoD/oC&PCon29.10.20l5'TheCommittee,
however, decided to refer the matter to Technical Committee.

Party Namc:ACG
PHARMAPACK PVT LTD

28.10.2016

Lic.No/Date:0310796440

, a *pV of application has been forwarded to D/o C&PC on29.10.2015. The Committee,

', decided to refer the matter to Technical Committee.

Mcet No/Date:11/87-

ALC1/2016

RLA File

:32/24/040/00006/AM16/

De"iri,r" r A copy of application has been forwarded to DIPP. Comments still awaited.

No.:51/18/87-

LC1/2015

ν

Mect No/Date:11/87-

ALC1/2016

Lic.No/Date:0310796232

:01/87/050/00221/AM16/

ase No.:36/16/87-
Ｆ

Ｉ

Ｉ

Ｉ
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Ｆ

Ｉ

Ｉ
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HQ File

:01/87/050/00162/AM16/

RLA File

:31/83/040/00037/AM16/

Lic.No/Date:3H0065488
19,06.2015

t a On No.460111731201s-Pc.ll dated 02.05.2016 was issued by D/o C&PC to firm. Reply

ll awaited. Thus, the Committee considered the case and decided to refer to DIPP.

1/87/050/00159/AM16/ :03/94/040/00132/AM16/

No.:12/16/87- Party Name:K.R.T.
LYMERS,

128.10.2016

:01/87/050/00135/AM16/

LicoNo/Date:3210077567

17.06.2015

No。 :39/16/87-

No.:13/16/87…

LC1/2015 IW般 ぱ 掛 8.. 腰 淵 ,日
ν舒―

⌒

1/2016

10.2016

File

1/87/050/00155/Aゝノ116/

NamciSPECIALITY No/Date:11/87¨

YMERS PVToLTD., 1/2016

1,NAVARANG 10.2016

File

File

No/Date:l1/87-

1/2016

10.2016



Lic.No/Datc:3210077568

nhasbeenforwardedtoD/oC&PConl0.09.20l5.TheCommittee,
owever, decided to refer the matter to Technical Committee.

Party Name: LLOYD Meet No/Date:11/87-

NSULATIONS(INDIA)   IALC1/2016

Lic.No/Date:0310796833

:03/95/040/00140/AM16/   124.06.2015

ecision:AD/L No.46011/16/2010‐ PC.Ⅱ dated 26.05.2016 was issued by D/oC&PC to flrm.Reply

ill awaited.Thus,the Cornlnittee decided to issue rerninder to the flrnl for subrnission of thc requisite

information.

Party Name:TYTAN

町RGANICS PVT.LTD.,

ffideredthecaseaSperagenda'TheCommitteedecidedtodeferthecaseto
ine the request of the firm.

y Name:SURAT
ETALLICS LTD.

t ft . Co*.ittee considered the case as per agenda. The Committee decided to defer the case to

the request of the firm.

Party Name:CIKAUTXO
INDIA PRIVATE LIMITED

status:

Deferred
Ｆ
Ｉ

Ｌ

障

―

No.:56/18/87-

LClノ2015

271器
′島児50/00226/AM16/

No.:3/17/87‐ALC1/2015 Mcet No/Date:11/87‐

F
ision:AD/L No.46011/148/2015-PC.H dated 22.12.2015 was issued by C&PC to flrm.Rcply stin

waited. Thus, the Committee decided to issue reminder to the firm for submission of the requisite

nformation.

Ftt「にase No■ 64ノ 18/87‐   卜any NamαⅥ創ON

7

ALC1/2016
28.10.2016

陽 ち粘 υ∞∝ダAMσ 階 ∬鼎

α剛 ∞綱X0

No.:29/18ノ87-
ALC1/2016
28.10.2016

:01/87/050/00199/AM16/

11

136/Aヽ116/

10.2016

1/2016

10.2016

,No/Date:0310796867

170/AM16/

No.:45/9/87‐ALC1/2016 No/Date:H/87¨

File

1/87/050/00220/AM17/

No/Date:11/87¨

File File

1/83/040/00043/AM16/

Ｆ
‐
―
―
鶴

》



1錯獄鰍∵
Lic.No/Date:3410041344

02.07.2015

t In response to D/L issued by D/o C&PC, the firm has furnished the required information

the matter is under consideration by D/o C&PC.

: In response to D/L issued by D/o C&PC, the firm has furnished the required information

the matter is under consideration by D/o C&PC.

Mcet No/Date:11/87-

ALC1/2016
28.10.2016

RLA File

:34/24/040/00079/AM16/

Lic.No/Date:3410041351
p3.07.2015

ision :     A E)/L No.46011/88/2008-PC.II dated 30.03.2016 and 13.05.2016 was issued

to firm. Reply still awaited. Thus, the Committee decided to issue reminder to the

ission of the requisite information.

y Name:VISION Meet No/Datc:l1/87-

ALC1/2016
28.10.2016

PRODUCTS(P)LTD

Decision : In response to D/L issued by D/o C&PC, the firm has furnished the required information

眺
ｂ
ｙ

ｍ

ｂ
缶

No。 :68/18/87-

1/2015

the matter is under consideration by D/o C&PC.

No.:66/18/87‐ arty NameiVISION
RODUCTS(P)LTD

Meet No/Date:11/87‐

Lic.No/Date:3410041345

1/87/050/00236/AM16/ :34/24/040/00078/AM16/

No.:67/18/87‐

ALC1/2015
Party Name:VISION
ODUCTS(P)LTD

1/87/050/00237/AM16/

Lic.No/Date:3410041352

the matter is under consideration by D/o C&PC.

Ｆ

・・）
・
・
，
‘
‐

‐

File

1/87/050/00234/AⅣl16/

No.:65/18/87… Name:VISION No/Date:11/87-

1/2016

10.2016

File No/Date:3410041346

1/87/050/00235/AM16/

: In response to D/L issued by D/o C&PC, the firm has furnished the required information

1/2016

10.2016

File File

|

7050/00238/AN416/ :34/24/040/00080/AM16/

No/Datc:11/87-



|

Lic.No/Date:0210205952

ill awaited from the firm. Thus, the Committee decided to issue last reminder to the firm for

bmission of the requisite information.

lFirvarE LIMITED ¨

ase No.:3/16/87-ALC1/2015 Party Name:WEILBURGER  Iヽ leet No/Date:H/87-

OATINGS(INDIA) ALC1/2016
PRIVATE LIMITED

ission of the requisite information. If no reply is received within 15 days time, the case may be

ase No.:35/18/87…

孵膏
:52/24/040/00006/AM16/

Meet No/Date:l1/87‐

ALC1/2016
28.10.2016

1/87/050/00205/AM16/

Lic.No/Date:5210041579

14.07.2015

@firmhasbeenforwardedtoD/oC&PC.Commentsawaited.

Party Name:BULK LIQUID
SOLUTIONS PVT LTD

ision:The Corninittee considered the case in the meeting and decided to approve the adhoc norms

recommended as under:

EXPORT ITEM QTY IIИPORT
ITEM

Quantity
recommended

ONE LOOP BAGS CONSISTING
OF PE LINER 147000 KGS AND
PP WOVEN FABRIC 304500
KGS

474075.000

Kg
PP Woven
Fabric

313635.000 kg

PE Liner 151410.000 kg

RA may take consequential action as per Policy / Procedffes'

Case No.:6ノ 11/87‐ALC1/2016

No.:7/11/87‐ALC1/2016

⌒

「

File File

1/87/050/00125/AM16/ AM14/ .2015

10.2016

Filc File 10205949

1/87/050/00126/AM16/ 112/AM15/ .2015

as cancel.

File

No/Date:11/87-

1/2016

10.2016

File File 10108551

1/87/050/00244/AM17/ /24/040/00143/AM16/ .2015

File

No/Date:11/87-

1/2016



|

Lic.No/Date:0710108552

24.07.2015

レ&102016

i.io, , tt e Committee considered the case as per agenda. Committee decided to defer the case to

ine the request of the firm.

Party Name:BAYER Meet No/Datc:l1/87-

ATERIALSCIENCE PVT. lAlC t 120t6

RLA File

:03/94/040/00294/AⅣl16/

ision:AD/L No.46011/39/2015-PC¨ II dated 13.01.2016 was issued by D/oC&PC to flrm.This was

followed by Reminder from DGFT on 02.11.2016 giving 15 days time for submission of information.

Reply still awaited from the firm.

HQ File

:01/87/050/00200/AM16/

HQ File

:01/87/050/00266/AM16/

Decision z ADIL No.460llll49l20l5-Pc.ll dated22.12.2015 was issued by D/o C&PC to fllill.The

ittee decided to issue a last reminder to the firm for submission of information.

Mcet No/Date:11/87-

Lic.No/Datc:0310797923

y Name:MULTITECH
PRODUCTS PRIVATE
LIMITED

RLA File

:31/83/040/00044/AM16/

RLA File

Ⅳleet No/Date:11/87-

ALC1/2016
28.10.2016

:03/94/040/00324/AM16/ 04.08.2015

:ision : In response to D/L issued by D/o C&PC, the firm has

matter is under consideration

furnished the required information and

Mcet No/Datc:11/87-

Lic.No/Date:5310018517HQ File

:01/87/050/00208/AⅣl16/

irion t A D/L No. 4601 lll46l2}l5-Pc-ll dated 22.12.2015 was issued by Technical Authority to

L. Reply still awaited. Thus, the Committee decided to issue last reminder to the firm for submission

01/87/050/00245/AM17/

No。 :48/18/87-

:01/87/050/00218/AM16/

Lic.No/Date:0310797849

No.:30/18/87-

IC1/2015

Lic.No/Datc:3H0065581
04.08.2015

No。 :22/20/87‐

1/2015

Party Name:KRISHNA
ANT10XIDANTS PVT. ALC1/2016

28.10.2016

ase No.:38/18/87-
ALC1/2016
28.10.2016

No.:41/2/87‐ALC1/2016 'arty Name:RAPID
INEERING CO.P.LTD.

Meet No/Datc:11/87-

ALC1/2016

the requisite information.

TD., 10.2016

File

Name:TAG
ICALSINDIA PVT

'AM15/
Filc

キ



―

, ftr. Cornmittee considered the case as per agenda. Committee decided to defer the case to

the request of the firm.

Mect No/Date:11/87-

ALC1/2016
28.10.2016

一‐‐‐‐‐‐‐‐‐――̈」中‐‐コ，・――ｌｒ，ｌ

::Ъ17):50/00264/AM16/     F'7,I;1蕊:i:扁
u-".nfo,*ardedtoTechnicalAuthority'Commentsawaited.

No.:21/20/87-

/2015

Party Name:GUJARAT
FLUORO CHEMICALS LTD

Party Name:KO■ lNARK
POLYMER PVT.LTD

Meet No/Date:11/87-

Mcet No/Date:H/87-

redthecaseanddecidedtoapproveonrepeatbasis(AdhocNorms)
on the decision ofthc NCヽ4ceting No. 1/87-ALC1/2016 held on 22.04.2016 and reconlrnended as

EXPORT ITEⅣI QTY ITⅦPORT ITEM QTY
PVC Compound PVC
Compound

l kg 1.Di Octyl Phathalate(DOP) 0.26 kg

2.PVC Resin 0.58 kg

3. Aluminium Hydroxide 0.10 kg

RA may take consequential action as P9r Policy / Procedures'

| ＡＤＮ・‐Ｚ

Ｄ

一Ｈ Ｌ

‐ＴＥ

一
Ｃ‥Ｇ十

」‐Ｍ

一Ｎａｍ

ＡＴＥ

一
ｙ

Ｖ
一ド :l1/87-

No.:20/20/87-

ALC1/2015

Party Name:GUJARAT
LUORO CHEMICALS LTD

Lic.No/Date:3410041497

ALC1/2016
28.10.2016

Case No.:28/21/87-

IALC1/2015 ALC1/2016
28.10.2016

No.:8/1/87‐ ALC1/2016

1/87/050/00362/AM16/ :03/94/040/00467/AM16/

Lic.No/Date:0310798888

115.09。
2015

'′ ヽ

File No/Date:3410041498

1/87/050/00265/AM16/

)n:AE〉/L No.46011/1/2008-PC― H dated 18.02.2016、 vas issued by Technical Authority to flrrn.

still awaited. Thus,the Cornlnittcc decided to issuc rerninder to the flrm for subnlission of the

information.

1/AM16/  115.09.2015



ion:   The Comlnittec considered the case as per agcnda.Comlnittce dccidcd to defer the casc to

ine the request of the firm.

No.:6/20/87‐ALC1/2015

Lic.No/]Date:0210206166

y Name:WACKER Meet No/Date:11/87-

ETROARKCHEMICALS lelctlzot0

:02/24/040/00120/AM16/

ision : In response to D/L issued by Technical Authority, the firm has

and the matter is under consideration

the required

|

information and the matter is under consideration

Meet No/Datc:11/87‐

ALC1/2016
28.10.2016

the firm has furnished the required

Meet No/Date:11/87-No.:24/20/87-

LC1/2015

Party Name:PIDILITE
INDUSTRIES LIMITED

isiOn:AD/L No.46011/103/2009-PC.H dated 16.02.2016&05.04.2016(Remindcr)waS iSSued by)ecision:Aり /L NO.40Ui1/1Uj/∠ UUソ ー rし .1l uaし じ u lυ .υ 乙 .4υ lυ  Oレ υ υ・ V可 ・ ん VIV、 ■｀ V=・・・・ ■VV=ノ  ''~‐ ・ ― ― ― ― ― ― ′

｀
echnical Authority to flrm.Reply stiH a、 vaitcd.Thus,thc Corninittee decided to issue last reminder to

the firm for submission of the requisite information'

:蹴器:苧:棚ξ:v.陛き棚TCHttЪ ｄＳｔａｔｕｓ‥̈
Lic.No/Datc:0310799 H O

:0vB7tO5Ot003l l/AMl6/ l:$l94oaorc04t4lAMt6l l:o'oe.zOtS I

Decision:AcopyorTechnicalAuthority'Commentsawaited.

Mcet No/Date:11/87-

Lic.No/Date:0310799112

:0ル87/050/00316/AM16/   1:03/95/040/00100/AM14/ |Jv.v,.zv 
L J 

I

was issued by Technical Authority to firm.
Decision:AD/L No.46011/103/2009‐ PC.H dated 04.04.2016

ly still awaited.Thus,the Comrnittee decided to issue last

Dl
1

Lic.No/Date:3410041531

ALC1/2016
28.10.2016

ase No.:29/21/87‐

ase No.:34/21/87‐ Party Namc:PIDILITE
INDUSTRIES LIMITED ALC1/2016

28.10.2016

reminder to the firm for submission of the

10.2016

File

/87/050/00250/AM16/

File

1/87/050/00172/AM16/

File

1/87/050/00268/AM16/

TD 10.2016

」ＴＤ
．
一
Ｆｉ‐ｅ

Ｆ
Ｉ
Ｌ
Ｆ
Ｉ
〓



No.:35/21/87-

LC1/2015

arty Name:PIDILITE Meet No/Date:11/87-

ALC1/2016
28.10.2016

DUSTRIES LIMITED

ic.No/1Date:0310799114

Decision:AD/L No.46011/103/2009¨ PC.II dated 04.04.2016 was issued by Technical Authority to flinl.

This was followed by Reminder from DGFT on 02.11.2016 giving 15 days time for submission of

information. Reply still awaited from the firm.

formation. Reply still awaited from the firm.

レ

:01/87/050/00317/AM16/

Meet No/Date:l1/87-

@ed under para 4.7 of HBP is still

awaited from RA. Hence, the committee deiided to issue a reminder to RA and firm to furnish the

Meet No/Date:11/87-

ALC1/2016
128.10.2016

LicoNo/Date:0310799299

09.10.2015

File

Name:PIDILITE
IES LIMITED

No/Date:l1/87¨

1/2016

10.2016

Lic.No/Date:0310799122

No.:1/11/87-ALC1/2016 Name:VEE KAY
M&CO LLP

File IRLA File

ル87/050/00239/AM17/   1:08/24/040/00159/AM16/

No.:2/11/87‐ALC1/2016 Namc:VEE KAY
M&CO LLP

No.:31ノ 21/87‐ Name:ASHLAND
PRIVATE LIIИITED

File
76/AM16/

l /87/0s0/00 z40l AMtl l l:lvzafiaorco2tv AMr6l l07. l q20l s-
,"frl* , a plf- *ui ir*.a Uy OCFT to firm. It was decided to issue reminder.

1/2016

10.2016

No/Date:11/87-

LC1/2016
10.2016

No/Date:0810136213

「 1/87/050/00313/AM16/



In response to D/L issued by Technical
and the matter is under consideration.

Authority, the firm has furnished the required

Lic.No/Date:0410161092

:AD/L No.46011/61/2014-PC.H dated 19.04.2016 was issued by Technical Authority to flrm.

y still awaited. Thus, the considered the case and decided to refer to DIPP.

ICase No.:30/21/87- Party Name:EXPANDED Mcet No/Date:H/87-

IALC1/2015 POLYMER SYSTEMS PVT. lAr-C tlzot0
28.10.2016

ision:A copy of application has becn forwarded to Technical Authority on 08.03.2016.Corninents

ited.

ALC1/2016
28.10.2016

Lic.No/Date:0510395891

13.10.2015

@ been forwarded to Technical Authority.

Mcet N6/Date:l1/87-

Lic.No/Date:0310799710

P.Comments still awaited.
:  A copy of application has been forwarded to DIP

:01/87/050/00340/AM16/
一 一 一 一 一 一 一 一 一

~―
一 一 一

~―

==一
三 丁

~~丁
丁 T PP.comments Still awaited.

10n:  A copy of application has been forwarded to DII

Case No.:6/22/87-ALC1/2015
ALC1/2016
28.10.2016

Party Name:BLS POLYMERS
ICase No.:10/21/87…

IALC1/2015

No.:40/21/87-

1/2015

Party Name:SHANKAR
PACKAGINGS LIMITED ALC1/2016

28.10.2016

:03/95/040/00461/AM16/

Meet No/Date:l1/87-
Case No.:7/22/87‐ALC1/2015

RLA Filc

:04/24/040/00146/AM16/

Lic.No/Datc:0410161252

lcase No.:8/22/87-ALC1/2015 Party Name:SRF LIMITED :

⌒

Name:SRF LIMITED No/Date:11/87‐

IAM16/ 1/AM16/ 10.2015

TD

File

1/87/050/00312/AM16/ AM16/ 12.10.2015

No/Date:H/87-

Filc File

1/87/050/00292/AM16/ AM16/

File

'AM16/ 10.2015

File

File

Name:SRF LIMITED
1/2016

10.2016

11.2015

入



ALC1/2016
28.10.2016

1111)[:):50/00341/AM16/     F:''I;110/00147/AM16/

Lic.No/Date:0410161253

02.ll.2015

ffitionhasbeenforwardedtoDIPP.Commentsstillawaited.

f- Es" Nrt$/l t 18 7 - ALCL t2016 Party Name:BULK LIQUID
SOLUTIONS PVT LTD

Meet No/Date:11/87-

ALC1/2016
28.10.2016

Lic.No/Date:0710108993

Mcet No/]Date:l1/87-

Mcet No/Date:11/87‐

ALC1/2016
28.10.2016

Lic.No/Date:0410161273

rms and recommended as under:

Case No.:9/11/87-ALC1/2016 ALC1/2016
28.10.2016

IMPORT
ITEMEXPORT ITEM

329317.000 kgONE LOOP BAGS CONSISTING
OF PELINER 154350 KGS AND
PP wOVEN FABRIC 319725 158981.000 kg

RAmaYt"k..@ Policy/Pro…

case No.:9/21/87-ALC1/2015 Party Name:NATUR TEC

INDIA PRIVATE LIMITED

:01787/050/00291/AM16/ :04/24/040/00174/AM16/ 04.11.2015

Name:INDOFIL No/Date:11/87¨

1/2016LTD.|

７

　

　

　

　

　

　

　

一

■
―
イ
‐　
“́
）
―
１
１
１
１
１
１
１
＝
一

10.2016

File

1/87/050/00365/AM16/

DC (MSME)' Comments stillawaited'

:・
・一耳
F冨爬「て預5::再面屁石5515:五モ冨百落TE西「面石ご:5冨ξ5π豪「7藻勇「石通F藁石:鷹丁k53扇百冨Fittee decided to defer the case to

the request of the firm.



Case No.:26/21/87‐

- E"t" f't o.z6 t2l t87 -ALC I /20 I 5

Meet No/Date:l1/87‐

ALC1/2016
28.10.2016

Party Name:ENVITECH Meet No/Date:l1/87¨

ЁMICAL SPECIALITIES IALC1/2016
.LTD

RLA File

Mect No/Date:11/87-

ALC1/2016
28.10.2016

Mcet No/Datc:11/87-

ALC1/2016
28.10.2016

一岬
刈
Ｍ
一」ＡＦｉ

η
Ｄ
ｍ
一激
睦
一国

一脇

一魔

Ｍｌ
一輸

Ｆ

８ＨＱ
側

印　
　
　
一似

‐Ｏ‐６
踊
一ＤａｔｅＯ‐５
下リ

２８
．
‐

一
」ｉｃ
．
‐

‐０
．
‐

一
Ａｕｔcopy

iht tutt and decided to refer to DIPP'

ICase No.:48/21/87…

ICase No.:46/21/87…

ALC1/2015

Party Name:ARVIND
LIMITED

lcase No。 :14/1/87‐ ALC1/2016

HQ File

Namc:INTERNAT10NAL
coNVEYORS LIMITED

RLA File

⌒

Name:MPD
PVT.LTD.,

@ has been forwarded to TechnicalAuthority

No.:24/21/87‐ Name:MEDICAPINC. No/]Date:11/87‐

/2016

10.2016

|

170

|

11臨

一

　

　

　

‐ヽ

:01/87/050/00306/AM16/

firm' It was decided to issue reminder'

10.2016

File

1/87/050/00330/AM16/ 1/83/040/00113/AM16/

" 
tut" and decided to refer to DIPP'

File
,No/Date:0810136502

1/87/050/00328/AM16/
'AMl6/ ito.t t.zots

Ｆ

‐７５
‐



i,o r /8?/o5 0/00368/AM t 6/ @to+to+ot00623tAMt6t |に H2015

@ationhasbeenforwardedtoDC(MSME).Commentsstillawaited.

Meet No/Date:l1/87¨

ALC1/2016

HQ File

:01/87/050/00300/AM16/

亜壺亘亜亜亜塾y still awaited from the flrm.

Mcet No/Date:11/87-

ALC1/2016
28.10.2016

Party Name:NEXGEN
FLUOROPOLYMERS PVT.
LTD 28.10.2016

HQ File RLA File

:12/24/040/00004/AM16/

Lic.No/Date:1210009514

24.11.2015

Mcet No/Date:H/87-

Lic.No/Datei3 H 0065773

27.11.2015

isiOn:A copy of application has been forwarded to Technical Authority.

Ｆ
Ｉ

Ｐ

:01/87/050/00003/AM17/

b""n fot*urded to Technical Authority'

Mect No/Date:l1/87-

ALC1/2016
28.10.2016

Mcet No/Datc:l1/87-

ALC1/2016
28.10.2016

HQ File RLA File

:31/83/040/00101/AⅣl16/1/87/050/00396/AM16/
五rded to Technical Authority.

Mcet No/Date:11/87-

ALC1/2016
ド1
|

Case No.:18/21/87-

ALC1/2015

ICase No.:20/21/87‐

ALC1/2015

Lic.No/Date:0510396346

17.11.2015

Party Name:INDICA
CttNVEYORS LIMITED

Case No.:1/2/87‐ ALC1/2016
ALC1/2016
28.10.2016

:31/83/040/00109/AM16/

ICase No。 :16ノ 1/87‐ALC1/2016 Party Name:ACG
PHARMAPACK PVT LTD

Lic.No/Date:3110065777

101.12.2015

lcase No.:13/1/87‐ALC1/2016 Party Name:ASHLAND
INDIA PRIVATE LIMITED

128.10.2016

1/87/050/00302/AM16/

Name:FPIINDUSTRIES
ATE LIMITED

Q File
File

10800535

No。:42/1/87‐ ALC1/2016 Namc:BILCARE

178



Lic.No/Date:0310800626

03.12.2015

Party Name:QREX FLEX
PRIVATE LIMITED

Case No.:34/20/87-

ALC1/2015

DeCiSiOn:A copy ofap口 に型21聖壺
beelfOrwardedtoDC(MSME).Comments sJl awaited.

Meet No/Date:11/87-

ALC1/2016
28.10.2016

HQ File
Lic.No/Date:5210041708

04.12.2015

een forwarded to Technical Authority'

Meet No/Date:11/87-

ALC1/2016
128.10.2016

Lic.No/Date:0710109140

04.12.2015

i.ion t fhe Committee considered the case as Per agenda. Committee decided to defer the case to

ine the request of the firm'

Meet No/Date:11/87-

「
‐case No.:38/20ノ87-

lalcrPors
ALC1/2016
28.10.2016

赫 さ:0410161457

1器脇5υ0022舒AM17
RLA File

:04/24/040/00201/AM16/

Mect No/Date:11/87-

ALC1/2016
28.10.2016

赫 eЮ410161459

case No.:10/11/87- Party Name:BULK LIQUID
SOLUTIONS PVT LTD

:07/24/040/00303/AM16/

C"* No.,S I 12 187 - ALCI 12016 Party Name:SRF LIMITED
ALC1/2016
28.10.2016

Party Namc:SRF LIMITED

l… 0/87‐ALClノ2016 猾 脳 朧ゝ D

29.12.2015

File

1/87/050/00367/AM16/

Ｆ

主

イ

‐
８３

‐

‐

‐

一

No/Date:11/87-

∞
"/AM17 p″

刀ИυШ ttAM即

論 application has been fOrwarded to DIPP
一 ― 一

―

一

22



Ｆ
‐
‐
‐
‐８７
‐
‐
‐
‐

ision : The Committee considered the case as per agenda. Committee decided to defer the case to

ine the request of the firm.

Party Name:EXPANDED
poivvnn sYSTEMS PVT. lalctlzoto

ALC1/2016
28.10.2016

:01/87/050/00375/AM16/

RLA File

:03/94/040/00764/AM16/
I

lDecision , O roP,

Mcet No/Date:H/87-

: 1瞥贅い,P,tα l ν87‐
COATINGS(INDIA) ALC1/2016

PRIVATE LIMITED 28.10.2016

Meet No/】〕ate:11/87-

ALC1/2016

Case No.:18/1/87‐ALC1/2016

Party Name:KKALPANA
INDUSTRIES(INDIA)

Case No.:21/1/87-ALC1/2016

Lic.Noノ Date:0310801502

case No.:50ノ1/87-ALC1/2016

罵品l導ポi81組習語札DI- IC-a* N* 10/I/87-ALC tt20t6
ALC1/2016
128.10.2016

Case No.:5/22/87‐ALC1/2015

case No.:11/22/87‐

ALC1/2015 鶏撚役:畠器乳
28.10.2016

10.2016

No/]Date:l1/87-

TD

一
　

‐
‐

～
　

８８

.LTD

No/Date:l1/87-

111)lil):50/00404/AM16/

File

1/83/040/00136/AM16/

。A copy of appllcatlon has been forwarded to Technical Authority.

.No/Date:0210206438
File

File

1/87/050/00338/AM16/
AM16/   112.01.2016

33Л

~forwarded lo Technical Authority.

ⅥE).Comments still awaited.: A copy of application has been forwarded to DC(MSI



Ｆ‐‐　」‐‐

I

a_pc.ri ort c ,:.I..: R:tll
ill awaited.Thus,the(3olninittee decided to issue rerninder to the flrnl lor subrnission of thc requisite

Mcct No/Date:11/87¨

Lic.No/Date:0510397287

Meet No/Date lll87-
ALC1/2016
28.10.2016

Lic.No/Date:0510397288

ff iiirr00386/AMr6/ l,oiiiro+oro040e/AMr6/ 113.01.2016;it- .:tiIH.XJff]
:ffit:.::ilTfi1ilffi'ffi::ffi#:Zisl:ivitt2ols't'"rJon 

22'04'20t5 and recommended as

Meet No/D atelll87-

「

Ｆ
Ｉ
，“
―

tus:
ApprovedALC1/2016

28.10.2016

¨ e:0510397289

ICase No.:31/1/87‐ ALC1/2016

Party Name:KLJPOLYMERS
& CHEMICALS LTD.,

Party Name: KLJ POLYMERS
&CHEMICALS LTD., ALC1/2016

28.10.2016

IⅣIPORT ITEⅣlEXPORT ITEⅣl

1.PVC RcsinsPVC ComPound

2. Phthalate Plasticizers

3. Calcium Carbonate

4. PVC Stabilizer

case No.:32/1/87‐ALC1/2016

IMPORT ITEM
EXPORT ITEM

l. PVC ResinsPVC ComPound

2. Phthalate Plasticizers

3. Calcium Carbonate
0.001 Kg

4. PVC Stabilizer

赫 /1/87-ALC1/2016 P.rty N.*.,KLJ POLYMERS

& CHEMICALS LTD.,

:05/23/040/00410/AM16/
:o1/87/050/00387/AM16ノ

13.01.2016

,^\

1310048095

13.01.2016

on rePeat basis (Adhoc Norms)

on the decision of the NC Meeting No. 22lS7 -ALCvzOls 
-t,era 

on22.04.2015 and recommended as

24A

lH$nfltffi*,'
'h"'ffi 

,td:liT*f 
:ll$3o''"

QTY
0.525 kg

l kg

0.384 kg

0.07 kg

0.001 Kg



Decision:The Committec considered the case and decided to approve on repeat basis(Adhoc Nol11lS)

based on the decision ofthe NC Meeting No.22/87-ALC1/2015 held on 22.04.2015 and recorninended as

Mcet No/Date:11/87-

ALC1/2016
128.10.2016

Party Name:WEILBURGER  巨膏環|ドミ【キ,CH/87‐
ALC1/2016
28.10.2016

Lic.No/Date:0210206448

Pany Na■e:ENΨ191 Meet No/Datcil 1/87

品こJ港圧農IЁαAЫHES I曇留織f
PvT.LTD 28.10.2016-9. tv.-v - -

t-ic.No/Date:3 I I 0065872

IMPORT ITEMEXPORT ITEM
0.525 kg1.PVC ResinsPVC Compound
0.384 kg2. Phthalate Plasticizers

3. Calcium Carbonate
0.001 kg

4.PVC Stabilizer

na*,ytakeconsequentialactionasperPolicy/Procedures.

case No.:34/1/87‐ALC1/2016 Party Name:KLJ POLYMERS

& CHEMICALS LTD.,

IⅣIPORT ITEMEXPORT ITEM
l. PVC ResinsPVC ComPound

2. Phthalate Plasticizers

3. Calcium Carbonate

4. PVC Stabilizer

RA Inay take conSequential action as per]PoliCy/Procedures。

case No.:4/22/87‐ALC1/2015

case No.:18/22/87‐

ALClノ2015

PRIVATE LIMITED

戸

―

ド

ー



恐

ⅢB NAWAZ諄

鮒

dν舒 ~

1/00787/AM16/     Fl「 :T'「lFFttδ

ttT5百5T百百百

@beenforwardedtoDIPP.Commentsstillawaited.

Party Name:R.R.KABEL Meet No/Date:11/87-

Lic.No/Datc:0310801854

:03/95/040/00710/AM16/   118.01.2016

. Committee decided to defer the case to

the request of the firm.

1指∬.猫∵ 町
Lic.No/Date:0310801833

Party Name:ARKEMA
HEMICALS INDlA PVT . ielct t2or6

128.10.2016

Lic.No/Date:0310801842

i高

'34ん

lo/oo841/AM16/   118.哩o,rvyvrvvrvv,, ^^'^-'. r _ _-------o 
cided tO defef the CaSe tO

ision : the committee conside.eo ah. "*. ur po;g.ndu. co**ittee decided t

ine the requeSt Ofthe ir里 .______

ited from the firm.

Case No.:4/4/87‐ ALC1/2016

Case No.:28ノ 8/87‐ALC1/2016 Party Name:PROPACK

PLASTICS PVT.LTD)

ICu.. No.tf 5l1,j.l87-

i lalct t2ot6

…

8/1/87‐A]LC1/2016

Party Name:SWASTIK Meet No/Dateil 1/87-

; F- N" z3e t t t87 - ALCL t2016
POLYMERS ALC1/2016

⌒

|

卜
0

|

1/2016

10.2016

No/Date:11/87¨

No/Date:Hノ 87-

No/Date:H/87-

1/2016

10.2016

This was followed
cision: A D/L Nr.lttiiZOt4;fSW aut"a-OZOS:OtO was issued by DIPP to firm

Reminder from DGFT on 25.10.2016 giri"g ii ou!, ti*. for submission of information' Reply still

Name:MARUTI
RUBBER

.LTD.

Filc



Ｆ
ｌ
「

11♀ケi]|):50/00393/AM16/     lli;;ら :λiO/00512'へ M16/
Decision : A copy of application has been forwarded to DC (MSME). Comments stillawaited.

HQ Filc

:01/87/050/00141/AM17/

Party Name:POLYCAB

「
葛

=ア

｀ame:sRF LIMITED

22.01.2016

Mcet No/Datell 1/87-

ALC1/2016
128.10.2016

Meet NO/Date:l1/87-

ALC1/2016
128.10.2016

~  ~e case as per agenaao Commitce decided to deferthe case to

Decision:  The Comrnittee considered the case as

ine the request of the firm.

Status:
brred

Ｆ
‐
‐‐０８
‐

lxJo.zo t o

Lic.No/Date:0510397369

case No.:29/8/87‐ALC1/2016

lcase No。 :3/3/87‐ALC1/2016

case No.:32/2/87-ALC1/2016 繭

“

e:SRF LIMITED

ALC1/2016
28.10.2016

27

No/Date:11/87-
No.:9/8/87-ALCl/2016 TIONAL

1/2016

LIMITED

キ



IЮ
1/87/050/00121/AM17/   匝3/94/040/00835/AM16/ Eaor .2016

:「lplication has been for、 varded to Technical Authority.

Mcet No/Date:l1/87-fryLcrzorcll:9,Name:INTERNATIONAL lALCU2}l6
CONVEYORS LIMITED   128.10.2016

Meet No/Date:11/87-
1

P
|

ALC1/2016
28.10.2016

:A copy ofappHcation has 3戻 Tforward3d to Technical Authorty.

Party N鳥:K=両 面 面 雨 陸 贅Wツ
αH慇 7-

ALC1/2016

Party Name:KARUR Mcet NO/Date:11/87

障躙
鳳層~朧
獅淋GS 撥百需

1            闘 /Dtte:3210077816H3面

器島児5α0033νAMIσ  陛ち瑞ioЮo03σAMlα  lおおら品
レ

繭 fappliCation haSIeen forwarded to DIPP.CoRments stin awaited.
―

一

1蹴
獣ぜ ::

NameiINTERNATIONAL
CONVEYORS LIMITED

HQ Filc 隔需菰
"υ
AM α 階ざ鼎“引0翌■

case No.:13/11/87‐

ALC1/2016
ALC1/2016
28.10.2016

Lic.No/Datc:03108026H

28

File

1112

HQ File

:01/87/050/00123/AM17/

:01/87/050/00124/Aヽ /117/

No.:10/22/87‐
.LTD.

10.2016

ギ鴇I鷺論冨薫ξttitき而          6d Ю detr■e caSe Ю
the request of the firm'



Case No.:52/1/87‐ALC1/2016

HQ File

:01/87/050/00406/Aヽ 416/

RLA File

Party Name:INDIA GLYCOLS
LTD.,

Lic.No/Date:0310802629

16.02.2016

Meet No/Datc:H/87-
ALC1/2016
28.10.2016

enda. Committee decided to defer the case to

amine the request of the firm.

:01/87/050/00100/Aヽ 417/

RLA Filc

:03/94/040/00652/AM16/

:   
′
rhc comlnittee百:nsidered thこ :3募要要百百三コ覇「五百百五百肩戸更53:石吾百石

甚粟戸百百6ided to defer thc Case to

xamine the request of the firm'

IPartyNaTP:釜 9NNARK
「

Mect No/1Date:l1/87‐

ALC1/2016
28.10.2016

Case No.:39/2/87-ALC1/2016

case No.:15/8/87-ALC1/2016
Mcet No/Date:11/87-

ALC1/2016

Mcct No/Date:11′ 87-
面 oヽ.:1/6/87‐ ALC1/2016

IⅣIPORT ITEⅣl

l. Di OCtyI PL壁 墜11:」呈【⊇

`⊇

E】

QTY
EXPORT ITEⅣI QTY

0.26 kg
l kgPVC ComPound PVC

29

1117

|

|

IMITED          IALC1/2016
10.2016

,No/Date:0510397647

10.2016

the request of the firm.

Name:ECOPLAST LTD。
1/2016

10.2016

陸

「
lr蟷

一‐‐‐‐‐―――――臨”ｒ‐―‐′



2.PVC Resin

3. Aluminium Hydroxide

RA may take consequential action as per Policy / fl9!99ut"..

No.:34/2/87-ALC1/2016 Party Name:SRF LIMITED Meet No/Date:H/87- Status:
DeferredIALC1/2016

28.10.2016

Lic.No/Date:0410161645

:0ル87/050/00036/AM17/   :04/24/040/00239/AM16/   124.02.2016

t.ir, r A *py 
"f "pplication 

has been forwarded to DC (MSME). Comments still awaited.

Mcet No/])ate:11/87-

Lic.No/Date:0410161647

:01/87/050/00037/AM17/   :04/24/040/00241/AM16/:U1/6ノ /UDU/UUUDノ ノAlVll′ /      .U守 /4■ ′V守 υ ′υ υ 乙 守 1′ 2‐lVi■ υ ′     |ん
可 ●Vん ・ ん VIV

Decision: A copy of application has been forwarded to DIPP.Comments still awaited.

階

Ｆ
Ｉ
‐
ｈ
Ｆ
・〓・̈・１

「

r a .opy of application has been forwarded to DIPP. Comments still awaited

1041鷺脇:011871050100040/AM17/ l:04l24lOa0n0244lA}/116l)U/UUUttU/AlV■ 1′′     |.υ竹/4守′υ守V′ υυ4‐
‐′ruV■ ■v′      |ル可・Vん °

:Bascd on the technical comments of DIPP furnished videde Letter No.7/310/2016‐ TSW dated

No.:35/2/87‐ALC1/2016 Party Name:SRF LIMITED
ALC1/2016
28.10.2016

No.:36/2/87…ALC1/2016 Party Name:SRF LIMITED Mcet No/Date:11/87-

No.:37/2/87‐ALC1/2016 y Name:SRF LIMITED Mcet No/Date:11/87¨

.10.2016, the committee approved the following adhoc norms:

Compound 0.58 kg

0.10 kA

File

Filc

1/2016

10.2016

, a .opy of application has been forwarded to DIPP. Comments still awaited.

1/2016

10.2016

File iRlR pite

1/87/050/00039/AM17/   1:04/24/040/00243/AM16/

No.:38/2/87… ALC1/2016 1Party Name:SRF LIヽ 江ITED No/]Date:11/87-

1/2016

10.2016

‐  λ



IPIIPORT ITEMEXPORT ITEⅣI
8121.200

1.PBT RESIN10,000.00 KgTUFBET  BGF20  BLACK
(COnSiSting of PBT Resin
80%+20/O     and     Glass
Fiber/Chopped        Strands

20%+2%)

2.GLASS
FIBER/CHOPPED
STRANDS

Rq mav take consequential action as per Poliryl f4gg4glqs'

ase No.:14/8/87‐ALC1/2016 PartyName:EXPANDED lMeetNo/Date:lll87-
POLYMER SYSTEMS PVT. lAlCtlzot0

Case No.:49/2/87-ALC1/2016

|

Party Name:SUPREⅣ IE

PETROCHEM LTD。 ,

RLA Filc

:03/95/040/00778/AM16/

Meet No/Date:11/87-

ALC1/2016
28.10.2016

Lic.No/Date:0310803047

104.03.2016

n has been forwarded to Technical Authority'

Ｆ

‐

‐２８

File

:O1/87/050/00021/AM17/

to DC (MSME)' Comments stillawaited'

No.:3/22/87‐ALC1/2015 Mcet No/Date:H/87-

ase No.:19/2/87‐ALC1/2016 Party Namc:YASH POLY
INDUSTRIES PVT.LTD

, 29 lCase No.z22l2 187 - ALCI 12016 iFarty N"r"lrASH POLY 隔百訂ヽ 3bate:H/87-

OTY OTY

０００６２０５

Ｋｇ

Ｆ
　
‐
‐２５
‐
‐
‐

10.2016TD

1/87/050/00126/AM17/

:   The Comlnittee considered the case as per agenda.Comrnittee decided to defer the case to

the request of the firm.

File             lRLA File
r)sziosolooOsl/AMl7i i:31/83/0a0/001s9/AMl6/

@asbeenforwardedtoDIPP.Commentsstillawaited'

1/2016

10.2016

File

/87/050/00336/Aヽ /116/

File



RLA File

:03/95/040/00878/AM16/

Lic.No/Date:0310803045

: A copy of application has been forwarded to DC(MSME).Comments still awaited.

Mcet No/Date:11/87-

ALC1/2016
28.10.2016

RLA File Lic.No/Date10310803081

ｒ

Ｆ‐

‐３２

HQ File

:01/87/050/00129/AM17/

Party Name:MACCAFERRI
ENVIRONMENTAL
SOLUTIONS PVT LTD

「
がeN酬 2β7ALCν 節 %1禍

淵 駄 為 I劫

LIⅣIITED

Party Name:VISEN
INDUSTRIES LIMITED

Lic.No/Date:0310803097

07.03.2016

ffinsidered the case and decided to refer the matter to DIPP'

Meet No/Date:11/87‐ tatus:

Lic.No/Date:0310803100

4ヽeet No/Date:11/87-

ALC1/2016
28.10.2016

ALC1/2016
28.10.2016

.03.2016

Mect No/Date:11/87-

IALC1/2016
28.10.2016

Meet No/1Date:11/87-

ALC1/2016
28.10.2016

rred

RLA File

:03/95/040/00954/AM16/

Decision:A copy ofapplication has be3n forwardCd tO Technical Authority.

1134

II11)3):50/00024/Aヽ
417/

ICase No.:17/8/87‐ ALC1/2016 Party Name:KKALPANA
INDUSTRIES(INDIA)

No.:3/2/87-ALC1/2016

HQ File

:01/87/050/00005/AM17/ :03/95/040/00089/AM16/

case No.:8/2/87-ALC1/2016

lcase No.:15/2/87-ALC1/2016

Meet No/Date:11/87-
繭 :17/2/87-ALC1/2016「

藤「「` lme:

IALC1/2016
28.10.2016

@een forwarded to Technical Authority.

3311「

F:,「11;::『riII;「17

:=lili:itiffti薫 再冨瓦≡:き肩百高冨ξ葛雇雇扇「 EIII三二IヨIIIDC (ゝ
/1S｀/1E).CottmentS Still awaited.

Party Name:YASH POLY
INDUSTRIES PVT.LTD



RLA Filc

:03/95/040/00700/AM16/

r A 
"opy 

of application has been forwarded to DC (MSME). Comments awaited.

:01/87/050/00029/Aヽ /117/ :03/95/040/00952/AM16/

d by the DIPP vidc their
Decision: As per the written commcntS furnishe

dated 20.10.2016,the Com■ littce approved f01lo、
ving adhoc normS:

Case No.:21/2/87-ALC1/2016 1i烏
1群」さ]R:」

`Il1011TED

|

n forwarded to Technical Authority'

Lic,No/Date:0310803119

08.03.2016

lettcr No.7/361/2016-TSW

|

|‖
11)島児50'00019/AM17/

LicoNo/Date:0310803148

08.03.2016

Meet No/Date: I
ALC1/2016

Lic.No/Date:0310803142

case No.:27/2/87¨ALC1/2016
Meet No/Date:11/87-

ALC1/2016
28.10.2016SOLUTIONS PVT LTD

QuantitY
recommended

IT旺PORTITEMEXPORTITEM

1.0308 Kg/Kg

content contalns in

export product

1.HIGH TENACITY
POLYESTER FILAMENT
YARN

PARAWEB―
REINFORCEMENT
WEBBING STRIPS
MADE UP OF
POLYSTER
FILAMENT YARN,
LLDPE AND
MASTERBATCH

1.0308 Kg/Kg

contcnt cOntalns in2.LINEAR LOW DENSITY
POLYETHY(LLDPE)

1.0308 Kg/Kg

content cOntains in3.MASTER BATCH

nA -"y,"k" "onr"qr",'iul ""tiott 
ut P

cas`No.:19/8/87‐ALC1/2016 Party Name:EXPANDED Mcet No/Date:1

⌒

1/2016

10.2016

10.2016

File

1/87/050/00023/AⅣl17/

DC (MSME)' Comments still awaited'

/2016 Party Name:NAVCHIN
INDUSTRIES

File

1/87/050/00026/AM17/

33                       

キ

Mect No/Date:11/87-

l Kg.



「
1錯獄盤T Petrred

Ｆ

‐
‐４２
‐

ffias been forwarded to TechnicalAuthority.

I:QLYNIERS
& CHEMICALS LTD

繭 hte:0510397870

IHQ Filc
:o1787/050/00042/AM17/

ilu r. N o. t I 8/8/87 - AL C I I 20 I 6 ParyNamα KKA11で A 陸 賃wYα
H慇ト

INDUSTRIES (INDIA) ALC1/2016

LIMITED, ,8.10.2016

野
:∬
い脚

腰鐸世

喝
岬
澤‰

Lic.No/Date:0310803129

Case No.:16/2/87‐ALC1/2016

case No。 :40/2ノ87-ALClノ 2016

Name:YASH POLY
1/2016

10.2016

No/Date:11/87‐

No/Date:11/87-

/2016

10.2016

Mcet No/Date:11/87-

ALC1/2016
28.10.2016

No.:25/2/87-ALC1/2016 Namc:YASH POLY

鴨隠富翼淵ITEDＦ
ｌ
ｒ



/87-

0803205

レ

Decision:  A copy of applicat ion has been forwarded to DC 雨
SME).Comments sJH awa■ed.

~F釧

“

郎 7-ALCl川 6  

諄 鮒

副 辟

町28.10.2016

卜7 1 1悧鼎:ビ冨

「

|                        
。COmments s」 H awJted.

―

INDUSTRIES LIMITED

Party Name:YASH POLY
INDUSTRIES PVT.LTD

:01/87/050/00016/Aヽ 417/

⌒

Name:VISEN
1/2016

10.2016

1/87/050/00358/Aヽ 416/ AM16/  110.03.2016

@has been forwarded to TechnicalAuthority'

No/Date:11/87-

1/2016

10.2016

No.:4/2/87-ALC1/2016 NameiVISEN

No.:13/2ノ 87‐ALC1/2016 NameiYASH POLY
ES PVT.LTD

No.:14/2/87…ALC1/2016

Filc

No/Date:11/87-

1/2016

10.2016

No/Datc:l1/87-

1/2016

1/2016

10.2016



iwarded to DC (MSME)' Comments still awaited'

Case No.:6/2/87‐ ALC1/2016

1錯獄盤∵
Lic.No/Date:0310803234

11.03.2016

IDecision:  AcopyofapplicationIIsbeenforwardedtoDC(MSME).Comments still awaited.
―

一
―

一

Party Name:VISEN
INDUSTRIES LIMITED

Ｆ

レ

ー

Party Name:VISEN
INDUSTRIES LIⅣ IITED

Meet No/Datc:11/87¨

ALC1/2016
128.10.2016

Mcet No/Date11 1/87-

ALC1/2016
28.10.2016隅需諦理

|  |:01/87/050/00012/AM17/   F面

'55/040/00385/AM16/   IH.03.2016

―

脇~~   l  
瓢源高蔽而預函再面理壼里里15里lE至」

H aWa■ed.
cOpy of appliCation has been forwarded to DC(MSMI

卜"

|

Mcet NO/Datc:H/87-

IALC1/2016
28.10.2016

Lic.No/Date:0310803249

Case No.:7/2/87… ALC1/2016

Party Name:YASH POLY
INDUSTRIES PVT. LTD

case No.:9/2/87‐ ALC1/2016

ALC1/2016
28.10.2016

lcase No.:44/8/87‐ALC1/2016

HQ File

No/Date:11/87-

File

1/87/050/00008/AM17/

No/Date:11ノ 87-

1/2016

10.2016

i 1,ffiil)ito,ooo, ttAM.Tt I'o:rssro+o/00384/AMl6/ Jt t'o:'zot0 I

lir

キ



IЮ
1/87/050/00156/AM17/   1:05/23/040/00516/AM16/   m

IDLciζ
ion:A copy ofapplication has been for、 varded to Technical Authority.

Party Name:YASH POLY
INDUSTRIES PVT.LTD

Meet No/Date:11/87-

ALC1/2016

Ｆ
‐
・‘‐‐５８

ALC1/2016
28.10.2016

Meet No/Date:11/87-

ALC1/2016
28.10.2016

Lic.No/Date:0310803332

::31]|):50/00268/AM17/     [1:1':l'1;:0212/AMll`     ['「
:111'1:10310803288

4E).Comments still awaited.
: A copy of application has been forwarded to DC(MSヽ

:03lgslo4ol00592iAMl6/ lts'o:.zot0
forwarded to Technical Authority'

|

|「

|ヒ宮だ聟寝ゞ 豫
P薫

IIN5USTRIESPVT.LTD
1

l                  _

i6):''650/00264/AM17/   1:03/95/040/OH01/AM15/

Lic.No/Date:0310803347

15.03.2016

ittee decided to defer the case to

ine the request of the firm.

蘊謳蘊WCase No。 :30/11/87-

Mcet No/Date:H/87-
Case No.:26/11/87‐

Party Name:YASH POLY Meet No/Date:11/87-

INDUSTRIES PVT.LTD ALClノ2016

57

一　

　

一　

　

　

　

　

　

１

。10.2016

File AM16/ lt+.0:.zoto1/87/050/00243/AM17/
――――――-          4E).Comments StiH awa■ ed.

: A copy of application has been forwarded to DC(MSヽ

No/Datc:11/87-

ctte N∝ αν舒‐A西むy2016憮
撚 賓 ぎ 淵 ITED

No/Date:11/87‐

1/2016

10.2016

File

1/87/050/00359/AM16/

No.:25/8/87‐ALC1/2016 Name:VISEN
1/2016

10.2016



戸 |

HQ File

:01/87/050/00265/AM17/

Ｆ
Ｉ
‐
牌
‐

: A copy of aPPlication h^ b.* fbr**ded to DC (MSME). Comments still

Meet NoiDate:l
ALC1/2016

: A copy of application has been forwarded to DC(MSME).Comments still awaited.

Lic.No/Datc:0310803343

15.03.2016

Ⅳleet No/Date:11/87- Status:
'erred

Lic.No/Date:0310803346

15.03.2016

| Es.ro.zoto

Party Name:YASH POLY
INDUSTRIES PVT.LTD

RLA File

:03/95/040/00188/AM16/

ICase No.:29/11/87‐

IALC1/2016
ALC1/2016
28.10.2016

:01/87/050/00267/AM17/

Case Xo. : g I l0 t87 - ALCI 12016 Party Name:FINOTEX Meet No/Date:11/87-

FIBRECAST PVT.LTD.

recommended as under:

IMPORTITEMEXPORT ITEM

57022.000 kg
PHENOLIC
MOULDING
coMPOUND GRADE
DUREZ 30190 E
ThermOSett Plastic

53043.480 Kg赫 usH MADE OUT OF
PHENOLIC    MOULDING
coMPOUND OF DIFFERENT
SIZE and PART NUMBERS

tuk .o--nr.qu-onr.q*ti

case No.:22/11/87‐ mme:YASH POLY
INDUSTRIES PVT.LTD

|

1115

28.10.2016

5/040/00760/AM15/

Lic.No/Date:0310803364

16.03.2016

Decision : A copy of uppti"ution has been forwarded to

D

隔

38

DC (MSME)t Comments stillawaited'

LC1/2016
10.2016

104/AM16/

４６
―
．Ｈ

ド

ー

ー

ー

ー

ー

１

１

、

■
１

１

　

‐
　

―
―

QuantitY
recommended



Case No。 :24/11/87‐

I°

°
1器脇5υ0026νAM17 鵬舗liυ01029AMly 1悧鼎

α∞Ю田
“E

¨         lMcetNo/Dtte:11/87¨

|

@ded to DC (MSME). Comments stillawaited.

IRLA File ¨ ∝2210015446

117.03.2016|:22/24/040/00124/AM16/

enda. Committee decided to defer the case to

i lexamine the request of the firm.

Party Name:YASH POLY
INDUSTRIES PVT.LTD

r9
Lic.No/Date:0310803410

17.03.2016

n^^=ハnT△ ´̂
n、
′
^f nnnl高

tion has heen forwarded to DC(MSME).CommCnts sdH awaited.Decision: A copy of application has been forwarded to DC(ト

ALC1/2016
28.10.2016

ILic.N3/Dat6:0310803398

~~~~            4E).Comments Still awahed.
: A copy of application has been forwardcd tO DC(MSヽ

Party Name:YASH POLY
INDUSTRIES PVT.LTD

:0ル87/050/00266/AM17/   1:03/95/040/00187/AM16/

Party Namc:YASH POLY
INDUSTRIES PVT.LTD

LicoNo/Date:0310803368

16.03.2016

Case No.:28/11/87-

ALC1/2016 ALC1/2016
28.10.2016

ICase No.:2/10/87‐ ALC1/2016 Mect No/Date:11/87-

Case No.:23/11/87‐

ALC1/2016

Case No.:25/11/87-

ALC1/2016

39

67

No/1Date:11/87-

File

Namc:AUM UDYOG
LC1/2016
10.2016

No/Date:11/87-

1/2016

10.2016

File
1os7/AMls/ ltt.ol.zorc1/87/050/00263/AM17/

IMcct No/Datc:H/87-



Case No.:21/8/87‐ALC1/2016

I   F5百百蒸百高:可可:百三覇面F王憂π裏覇雨百三ヨ三二III三:been fOrwarded to Technical Authority.

ICaseNo.:34/8/87¨

AIJC1/2016                                            /87-

nq pilr iRI-R rit.
:oilszlosoloot46tAM:Jt l:$t9sto4ot0o97slAMt6l

Meet No/Date:11/87-

Ｆ

認

Ｆ
Ｉ
Ｆ
Ｉ

Lic.No/Date:0310803571

28.03.2016

ded to Technical AuthoritY'

Mcet No/Date:11′ 87-

ALC1/2016
28.10.2016

Lic.NO/Date:0310803570

case No。 :45/8/87… ALC1/2016 Party Name:KLJ POLYMERS
&CHEMICALS LTD

case No■ 13β慇7‐ALC12016          1Ⅲ ガ 潔 腎
tα ll慇 7-

& RESINS PVT. LTD.

case No.:35/8/87-ALC1/2016 Party Name:VISEN
INDUSTRIES LIMITED

Meet No/Date:11/87-

71

INDUSTRIES(INDlA) 1/2016

LIⅣIITED, 10.2016

File

1075/AM16/   118.03.2016

PRIVATE LIMITED 1/2016

10.2016

10.2016

1/2016

10.2016

10.2016

No/Date:11/87-

33/AM17/０００５

‐ｅ

Ю

Ｆｉ

８７

Ｈ Ｑ

側

嗜‐
‐
‐
“‐，７５に
‐
‐‐

No.:12/10/87‐
Name:SHRIRAM

″

●

　

′
．

76
1310048180



leXanlinetherequestoftheflrm.
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Party Name:INDUSTRIAL
FOAMS PVT LTD

Case No.:1/1/87‐ ALC1/2016 Party Name:METRO
VALVES,(PROP:C.T.

Ⅳleet No/Date:11/87-

ALC1/2016
28.10.2016

Meet No/Date:11/87¨

ALC1/2016
28.10.2016

Party Namc:MITTAL
POLYPACKS PVT.LTD.

Mcet No/Datc:11/87-

ALC1/2016

Status:
Deferred

the request of the firm.

HQ File

:01/87/050/00151/Aヽ 417/

|こ

百ξ勇雨
=憂

両面爾面戸II更万7夏面τ
~IPartyName:SRF LIMITED

|

Mcet No/Datc:11/87-

LC1/2016
.10.2016

Status:
Deferred

|

RLA File

,rzz FLA F'1. E['Nt/D"t"o5t0398104 I

i l,ovazloso too23otAMtTt l:ostnfiallooss7/AMl6/ 13l'03'2016 I

i i. Committee decided to defer the case to

Party Name:D. R. COATS INK
&RESINS PVT.LTD.

[tazlcu.eNq.'sM Party Name:SURAT Mcet No/Date:11/87-

No.:8/10/87‐ALC1/2016

Lic.No/Date:3210077850

04.04.2016

ffiitti "ur. 
and decided to refer the matter to DIPP.

|

嵐0

No.:5/8/87-ALC1/2016

10.2016

File
No/Date:0210206593

1/87/050/00117/AM17/

enda. Committee decided to defer the case to

No.:14/11/87‐
No/Dateil 1/87-

/2016

10.2016

1084/AM16/

11,. ..* .r p.-.g.nda. Committee decided to defer the case to

the request of the firm.

n forwarded to Technical Authority'



1器脇5αOm6ツAM17 麗蒻扁蔦轟面
y―臣麗需

α5210041857
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■ r~11=,=「

~~~~~~

ALC1/2016
28.10.2016

the case and decided to refer the matter to DIPP.

Ⅳlect No/Date:11/87-

Meet No/Date:11/87‐

RLA File

:03/95/040/00964/AM16/~~~赫
DIPP.Comments awa■ed.

Decision:A copy of appHcation has becn forwarded tc

eet No/Date:l1/87-

ALC1/2016
28.10.2016

Approved

Case No.:4/9/87‐ ALC1/2016 Party Name:SRF LIMITED
ALC1/2016
28.10.2016

Party Name:MACCAFERRI
ENVIRONMENTAL
SOLUTIONS PVT LTD

case No.:32/8/87…ALC1/2016

84面

ALC1/2016
28.10.2016

Lic.No/Date:0310803860

11.04.2016

cale No.:6/8/87‐ ALC1/2016 Party Name:PODDAR
ERCANTILE PVT.LTD.,

recommended as under:

QuantitY
recommendedEXPORTITEM

1312.500 MT
1. Relevant PE granulcs

HDPE/LLDPE/LDPE
granules

1250.000 MTPolyethylene bags

(T Shirt bags/ garbage bags)

6.250 MT2. Printing ink

take consequential actiOn as Policy/Pro…

42

ALLICS LTD.

the request of the firm.

キ



・~lcase No。 :13/10/87‐

Lic.No/1Date:2510004489

13.04.2016

Party Name:SERVO
PACKAGING LTD.,

peragenda.Committeedecidedtodeferthecaseto

ine the request of the firm.

「
′

:- il".. N o.', o r rsl8 7 - A L C 1 /2 o I 6

Lic.NO/Date:3410042072

|:34/24/040/00304/AM16/
15.04.2016

isiOn:A copy of application has becn for面
扇乙ed to TeChnical Autho」 ty.

Meet No/Date:11/87-

ALC1/2016
28.10.2016

競 :赫副 咄 ヅ

Party Name:SURAT

IMETALLICS LTD.

No/Date:11ノ 87… Status:

LC1/2016
8.10.2016

rred

190 HQRL       I跳全理:
|_ _・ . Lic,No/Date:5210041865

ffiiitr00168/AMl7/ l'.szrzqro+o/0000s/AMl7/ \zr'oq'zore

Decision:AcoPYof

p

Party Name:VISION
PRODUCTS(P)LTD

Party Name:VISION Meet No/Date:l1/87-

PRODUCTS(P)LTD ALC1/2016

Case No.:62/8/87‐ALC1/2016 Party Name:VISION
PRODUCTS(P)LTD

case No.:16/11/87-

ALC1/2016

Mcet No/Date:l1/87-

ALC1/2016

186 Filc

1/87/050/00235/AM17/

No/Datc:11/87-

1/2016

10.2016

No/1Date:11/87-

1/2016

10.2016

No.:56/8/87‐ALC1/2016



「

|

HQ Filc

:01/87/050/00135/AM17/

1192

|

RLA File

:03/95/040/00006/AM17/

28.10.2016

irio*. Thr Committie considered the case as per agenda. Committee decided to defer the case to

amine the request of the firm.

NIteet No/Date:11/87‐

ALC1/2016
28.10.2016

ytheDIPPvidetheirletterNo.7/9/20l6-TSWdated

13.10.2016, the Committee approved following adhoc norms:

普割諄榊
dW~

)/00059/AM17/

laced under Para 4'7 of HBP is still

waited from RA. Hence, the Committee decided to issue a reminder to RA and firm to furnish the

ication.

Party Name:PORUS

ILABORATORIESPVTLTD
|

Meet No/Date:11/87-

ALC1/2016
28.10.2016

Case No.:23/8/87‐ALC1/2016 Party Name:SMICOATED
PRODUCTS PVT.LTD.

Lic.No/Date:0310804189

Quantity recommendedIⅣIPORT ITEM
1.04 Sq Mt./Sq.Ⅳ it.

contcnt in cxport product

1.Polythelene(PE)Film

(ThiCkness 90 microns十 /‐

15%)

10,00,000

Sq.Mt.
SelfAdhesive

Polythelene Film

(170GSM十 /‐ 10%)

2. Adhesive (55% solid)
(Water Based)

1.05 Sq Mt./Sq.Mt.

content in export product

3.GlasJnc Papcr(60 GSM
+/-100/0)

RA may take conseq

Case No.:37/9/87‐ALC1/2016

44
fres

Lic.No/Date:0310804161
′AM17/   125.04.2016

EXPORT ITEⅣI QTY

0.042 Kg

↑
Ｙ

キ

1/87/050/00212/AM17/

ffieredthe.u,.u'p..agenda.Committeedecidedtodeferthecaseto
ine the request of the firm.



Deferred

HQ File

:01/87/050/00193/AM17/

HQ File

:01/87/050/00073/ANl17/

RLA File

:05/23/040/00017/AM17/

t'i"ffisideredthecaseaSperagenda.Committeedecidedtodeferthecaseto
the request of the firm.

1瓦再雨扇面亜 5DHI DECOR IMeetNo/Datc:H/87-
ALC1/2016
28.10.2016

十
~~lcase No.:19/9/87-

|   卜五百面蒸百百:T≡
~~〒

F百百百百石扇π再研T戻粟要33扇肩丁冨3裏要Tて

'le casc as per agenda.CoLΠ

littee decided to defer the case to

|
ine the request of the firm.

Meet No/Date:11/87-

IALC1/2016
D8.10.2016

1鷺ち刷 10/00042/AM17/

:The Committee considered the case and decided to refer to case to Technical Committee'

Mect No/Date:H/87-
ALC1/2016
28.10.2016

1鷺角服]。綸。,'1,Alパi5       210206663卜02/24/040/00221ノ AM16/

ffi.a in.ia-ria, p.rag.nda. committee decided to defer the case to

the request of the firm.

Lic.No/Date:0510398353

闊
“
ツAMa l躙鼎

αtt m 37827

n forwarded to DIPPo Comments still awaited.

Party Name:KLJ POLYMERS Mcet No/Date:11/87-

&CHEMICALS LTD

LicoNo/Date:0510398380

ICase No.:17/4/87-

lalcyzoto
Party Name:VEE KAY
VIKRAM&CO LLP

Lic.No/Datc:0810137850

05.05.2016

Case No.:7/8/87‐ ALC1/2016 Party Name:TECHNO
WAXCHEM PVT.LTD。 ,

Case No.:24/8/87-ALC1/2016 Party Name:LOPAREX
INDIA PRIVATE LIMITED

Meet No/Date:H/87-

PT~~~~

No.:50/8/87‐ALC1/2016
.LTD.

1/2016

10.2016

File jnl-n nite

iszlosoloots4lAM|Tl l:05123t040/00033/AMl7/

File

1/87/050/00119/AM17/

1/2016

.10.2016

1/2016

10.2016

6

ン



,"irt"rr Ar p., the written comments furnished by the DIPP vide their letter No.7/355/2016-TSW

ted 18.10.2016, the Committee approved following adhoc norms:

Ｆ
‐
Case No.:51/8/87…ALC1/2016 Party NameiSIDDHI DECOR

PVT.LTD.

鵬 島児5剛
“

晨 Ⅶ

' 

障 ち』翫 υ∞付 ν
AMα  l田 鼎

α0810137875

@beenforwardedtoDIPP.Commentsstillawaited.

諄鮒…
RLA File

:03/94/040/00087/AM17/

Decision : The Committee considered the case ur p., agenda. Committee decided to defer the case to

ine the request of the firm.

Quantity recommended
for 1 kg ofexport

product

ITⅦPORT ITEMEXPORT ITEM

1.POLYSTER FILM(50
MICRON)

SILICONE COATED
POLYSTER  FILM
(RELEASE LINERS)
50  MICRONS  ―
40,000.O       KGS

571440.OSQM

2.SILICONE POLYMER

3.CATALYST FOR
SILICONE

0.00108 kg4.CROSS LINKERS FttR
SILICONE

RA may take consequential action as per Policy / Procedures.

Party Name:K―FLEX INDIA
PRIVATE LIMITED

LicoNo/Date:3110066140

:01/87/050/00077/AM17/
10.05.2016

fMSME).Comments still awaitcd.: A copy of application has been forwarded to DC(MSヽ

Mcet No/Date:l1/87‐

ALC1/2016
28.10.2016

Meet No/Date:11/87- status:
DeferredIALC1/2016

28.10.2016

Case No.:17/11/87‐

ALC1/2016

:01/87/050/00255/AM17/

ICase No.:21/4/87‐ ALC1/2016

203面
:31/83/040/00008/AM17/

Party Name:SRF LIMITED Meet No/Date:l1/87-

IALC1/2016

⌒

File

1/87/050/00136/AM17/

|

1202 File

File

QTY

０

，

０００

轄

０４ 1.05 kg

0.0090 Kg

0.0006 kg



|~I             E

HQ File RLA File

:03/95/040/00965/AM16/

1赫
Lic.No/Date:0410161895

10.05.2016

Lic.No/Date:0310804635

12.05.2016

1監ち帰::0/00015/A↓ 17/

ision:  A copy of application has been forwarded to DIPP.Comments still awaited.

. Committee decided to defer the case to

ine the request of the firm.

Lic.No/Date:3110066153

18.05。 2016

Th" C"..ittee considered the case in the meet*ga"d d;ided to approve the adhoc

Meet No/Date:11/87-

ALC1/2016

IPVT LTD
28.10.2016

Lic.No/Date:0210206703

19,05,2016

t Th. C.mmittee considered the *i. ut Per agenda. Committee decided to defer the case to

ine the request of the firm'

需誌貰ばさ鵠 ALS

case No.:10/10/87-

ALC1/2016

Party Name:FINOTEX
FIBRECAST PVT.LTD. ALC1/2016

28.10.2016

rms and recommended as under:

IMPORTITEMEXPORT ITEM

116847.000
kg

PHENOLIC
MoULDING
coMPOUND GRADE
DUREZ 30190 E

108695.000
Kg

赫 usH MADE OUT OF
PHENOLIC    MOULDING
coMPOUND OF DIFFERENT
SIZE and PART NUMBERS

.case No.:1′ 8/87‐ ALC1/2016

:01787/050/00H3/AM17/

Meet No/Date:l1/87-

ALC1/2016fii6."-8l87-Alcr nor6

47

⌒

|

Name:LANXESS INDIA No/Date:11/87-

.LTD. 1/2016

10.2016

No/Date:11/87-

1206

QuantitY
recommended



|              レ&Ю .2∝ 6

ideredthecaseaSperagenda.Committeedecidedtodeferthecaseto
ine the request of the firm.

p8.10.2016

:,,]l:0/000'8/AM17/     鵬
ine the request of the firm.

4ヽeet No/Date:11/87‐

ALC1/2016
28.10.2016

:341241040100033/AMl7/ loz.o0.zoto

I i ee decided to defer the case to

! lexamine the ,.qu.tt of th" fi*

Party Name:SHIVA
PHARMACHEM LTD, ALC1/2016

28.10.2016

町

町  |

「

鯰
面
i61:iあ 50/00216/AM17/   1:34/24/040/00032/AM17/   p7.―~~~    十 ___蔦

高面面百百罰藤爾E).Comments動 H awdted.厖i3bcen forwarded to DC (MS｀
―

片
´

Case No.:1/7/87‐ ALC1/2016 Party Name:SHIVA
PHARMACHEM LTD,

Party Name:SHIVA
PHARMACHEM LTD, ALC1/2016

128.10.2016

case No.:48/8/87-ALC1/2016 Party Name:MARUTI
TECHNO RUBBER

File

1/87/050/00114/AM17/ AM17/  119.05.2016

No.:40/9ノ 87‐ALClノ2016
No/Date:11/87-

No.:41/9/87‐ALC1/2016
No/]Date:11/87-

No/Date:11/87‐

1/2016
|

『
3

Name:SANGHVI 4ヽeet No/1Date:l1/87-

10.2016



|:01/87/050/00160/AM17/   1 :05/24/040/00106/AM17/ 108.06.2016

〕IPP.Comments still awaited.

ICase No.:16/10ノ 87‐
Meet No/Date:l1/87-

Lic.No/Date:0510398754

09.06.2016

t RLA 
"ra 

firm were requested vide letter dated ZO.tO.ZOt6 to furnish 4.7 application

xpeditiously. However application stillawaited from RLA and firm.

Meet No/Date:l1/87- rtus:
ferred

Party Name:MOTHERSON
sUMI SYSTEMS LIMITED

1151器脇 5υ0023VAM17 殴 ち刷 :0/0011yAM7

IALC1/2016
ALC1/2016
28.10.2016

IMPORT ITEM
1.10 kg/kg content COntainl. PP Granules204400 kgBOPP Laminated

Multi Colour Printed

PP Woven Bags 1.05 kg/kg content COntaln2.BOPP Film

3. LDPE Granules (for

4. Printing Ink

RA may takg uential action as

Party Name:SHIVA
PHARMACHEM LTD,

lcase No.:44ノ 9/87-ALC1/2016 ALC1/2016
128.10.2016

ハ

―

―

No.:15/9/87-ALC1/2016 NameiORIENTAL No/Datc:H/87-
'AINERS LIMITED LC1/2016

10.2016

И
面
:01/87/050/00190/AM17/

to DC (MSME)' Comments still awaited'

No.:33/9/87‐ALC1/2016 Name:LINCON No/Date:11/87-

YMERS PVT.LTD。 ,
1/2016

10.2016

No/Datc:0810138156

1.05 kg/kg content COntaln



ICase No.:16/9/87-ALC1/2016 Party Name:LOPAREX
INDIA PRIVATE LIMITED

キ||〉:諄):50/00191/AM17/     M00205ノ AM17/

Mcet No/Date:l1/87-

28.10.2016

1218

On:  As per the written comments furnished by the DIPP vide their letter No.7/355/2016-TSW

18.10.2016,the Cornlnittec approved fo1lowing adhoc norms:

Meet No/Date:l1/87-

ALC1/2016Ｆ
Ｌ

Ｆ

Ｉ xamine the request of the firm'

肥
RLA File

:02/24/040/00039/AM17/

I rn. Committee considered th. .ur. as Per agenda' Committee decided to defer the case to

xamine the request of the firm'

ALC1/2016
28.10.2016

Lic.No/Date:0310805405

13.06.2016

QuantitY
recommended for

1 kg ofexPort

IMPORT ITEMEXPORT ITEM

1.POLYSTER FILM(50 MICRONS
+ 10%) 42000.0 Ke,60091?.0iQY

40,000.0

Kgs
SILICONE
COATED
POLYSTER
FILM(RELEASE
LINERS)  (50
MICRONS土   ―
10%)
40,000.O    KG,
571440.OSQM

2.SILICONE POLYMER

3.CATALYST FOR SILICONE

o.00108 kg4.CROSS LINKERS FOR SILICONE

RA may take co uential action as per Poligyl fl9!99gIt'

Case No.:17ノ9ノ87¨ALC1/2016 Party Name:LOPAREX
INDIA PRIVATE LIMITED

case No.:1/10/87-ALC1/2016
ALC1/2016
128.10.2016

LicoNo/Date:0210206751

14.06.2016
:01/87/050/00223/AM17/

Meet NO/Date:11/87-

FPo.:52/8/87-ALC1/21
ALC1/2016

,A

No/Date:l1/87-



1222

|

「

in forwarded to DIPP' Comments still awaited'

Party Name:GOLDEN Meet No/Date:l1/87-

ALC1/2016

PRIVATE LIMITED, 28.10.2016

recommended as under:

ase No.:22/9/87-ALC1/2016 y Name:AG DERCO Meet No/Date:11/87-

BEttTING(INDIA)PVT. IALC1/2016
♭8.10.2016

「
ら23鵬

島鬼5υ剛
"ハ
Ⅲ 7 隠 蹴 α剛 爾 AM7 囲 鼎 “
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Decision:   Thё  Comrnittee considered the case as per agenda.Comrnittee decided to defer the case to

ine the request of the firm.

Lic.No/Date:0310805544

| 卜Oν8 :03/94/040/00222/AM17/  116.06.2016

i i ittee decided to defer the case to

Party Name:MOTHERSON
suMI SYSTEMS LIMITED

Meet No/Date:11/87- tatus:

EtrN"/D"t.05 iorqss+r

DЮd胤踏鰤烏
Mhttl」∫器∬警
UdyC9 Bhawan,Nヽ

p&102016

0.1176 kg
Cashew Friction Dust

RA may take consequential action as per Policy / Procedures'

Party Name:KRISHNA
ANTIOXIDANTS PVT.LTD.

Meet No/Date:11/87-

LC1/2016
.10.2016

No.:29/9/87‐ALC1/2016

陣QΠに

rred

Filc File

1/87/050/00164/AⅣ117/ 11/AM16/

Lic.No/Date:0910063794

15,06.2016

TD.,

1/2016

10.2016



:01/87/050/00204/AM17/ @nr 11■
062016

IDecisbn: A copy ofapメ
に江bn has beenお rwarded to DIPP. Comments still awaited.

Deferred

d to DIPP' Comments still awaited'

Meet No/Date: I
ALC1/2016

28.10.2016

Meet No/Date:1

ALC1/2016
28.10.2016

LicoNo/Date:0210206770

20.06.2016

DIPP vide their

i norrYls:

「 HQ File

:01/87/050/00116/AM17/

Party Name:TEGA
INDUSTRIES LTD.

RLA File

:02/24/040/00053/AM17/

ffiritten comments furnished by the

,d 28.10.2016, ttre Committee approved following adhoc

52

QuantitY
Recommended for unit

of export Product

1. Synthetic Rubber PBR
(Relevant grade)

Rubber Liner
for Grinding
Mills for
Mining
Industries

2. Natural Rubber (Relevant

3. Carbon Black (Relevant grade)

4. Rubber Chemicals, viz., Anti
oxidant / Accelerator / Retarder /

5.   HOt Rolled Steel Plate― Gr

Hardox 500 / JFE 一 EH500A ‐

ffiavaluecapto7"/"ofFoBvalueofexportsincaseofRubber
Chemicals at S. No.4 above.

na -"y take consequential action as per Policy / Procedures'

lcase No.:4/8/87…ALC1/2016

letter No.7/314/2016/TSW

⌒

Ｆ
Ｆ
機
―
―
■
‥

No/]Date:11/87-

1/2016

10.2016

File
123lAMl7l tl7 .06.2016

/87/050/00205/AM17/

Name:MOTHERSON

115/AⅣl17/

ITⅦPORT ITEM

Relevant grade



Quantity Recommended
for unit of exPort

ITⅦPORT ITEM

1. Synthetic Rubber PBR
(Relevant grade)

Rubber Liner
for Grinding
Mills for
Mining
Industries

2. Natural Rubber (Relevant

3. Carbon Black (Relevant

4. Rubber Chemicals, viz., Anti
oxidant / Accelerator / Retarder /

5. HOt Rolled Steel Plate一 Gr

Hardox 500/JFE一 EH500A―
Relevant grade

Note: There will be a value 
"up 

toloh of FOB value of exports in case of Rubber

Chemicals at S. No.4 above.

na*uytakeconsequentialactionasperPolicy/Procedures.

ICase No.:5ノ 9/87‐ALC1/2016 Party Name:SRF LIMITED

RLA File

諄鮒…
Lic.No/Datc:0410162050

20.06.2016

Status:
'erred

229 HQ File
:01/87/050/00180/AM17/

1230

:04/24/040/00037/Aヽ 417/

: The Committee considered the case as per agenda. committee decided to defer the case to

xamine the request of the firm.

:01/87/050/00229/Aヽ /117/υ′υυ4乙 フ′」` lV■ ■′′      ・V=′ “ '′

V.V′ ∇V‐

:   The Comlnittcc COnsidered the case as per agenda. Committee decided to defer the case to

ne the request of the firm.

Meet No/Date:11/87‐

RLA File

:08/24/040/00098/Aヽ 417/

fficonsidered the case as per agenda.

「 ら31
|

ase No.:7/10/87‐ALC1/2016 Party Name:SRF LIMITED

Lic.No/Date:0410162049

ALC1/2016
128.10.2016

Lic.No/Date:0810138188

21.06.2016
:01/87/050/00209/AM17/

ine the request of the firm.

53

Committee decided to defer the case to

―
ノ
　

（

―

―

１

１

‐１

１

１

１

１

１

１

撻

急

１

１

No/]Date:l1/87-

1/2016

10.2016

File



^

Ｆ
Ｉ
神

No.:42/9ノ 87-ALC1/2016

amine the request of the firm.

ine the request of the firm.

No.:35/9ノ 87-ALC1/2016

ALC1/2016
28.10.2016

Meet No/Date:11/87-

ALC1/2016
28.10.2016

Party Name:KLJ POLYMERS Mcet No/Date:11/87-

AND CHEMICALS LTD ALC1/2016

lzs.ro.zoto

Mect No/Date:11/87-

28.10.2016

;i6.;athecaseaSperagenda.Committeedecidedtodeferthecaseto
ine the request of the firm.

Party Name:MACRO
POLYMERS P.LTD. ALC1/2016

Meet No/Date:11/87-

ALC1/2016
28.10.2016

Party Name:VEE KAY
VIKRAM&CO LLP

1236

Mect No/Date:11/87-

ICase No.:43/9ノ87‐ALC1/2016 Party Name:VISION
RODUCTS(P)LTD

Lic.No/Date:3410042289

No.:23/9/87-ALC1/2016

No.:46/9/87‐ALC1/2016

amine the request of the firm.

54

Ｆ
Ｉ
Ｉ
」
陣
‐
―
―
‐

Name:VISION
(P)LTD

File
10042290

1/87/050/00217/AM17/

iG*u,p'.agenda.Committeedecidedtodeferthecaseto
the request of the firm.

File File

1/87/050/00218/AM17/ :34/24/040/00056/AM17/

th" ."r. 
"r 

p". 
"genda. 

Committee decided to defer the case to

File
10398909

1/87/050/00198/AM17/ 141/AM17/

r agenda. Committee decided to defer the case to

Filc

/87/050/00210/AM17/ 20/AN417/

File
10138206

1/87/050/00221/AM17/ 107/AM17/

da. Committee decided to defer the case to



ase No.:47/9/87-ALC1/2016

Lic.No/Date:0810138207

Party Name:VEE KAY
VIKRAM&CO LLP

Mcet No/Datc:11/87-

ALC1/2016
28.10.2016

thecaseaSperagenda'Committeedecidedtodeferthecaseto
ine the request of the firm.

y Name:KLJ POLYMERS
ND CHEMICALS LTD

ision:   The Comπ littec considered the case as per agenda.Comrnittce decided to defer the case to

ine the request of the firm.

HQ File RLA File

:05/24/040/00619/AM16/

peragenda'Committeedecidedtodeferthecaseto

the request of the firm.

Mect No/Date:11/87-

ALC1/2016
28.10.2016

RLA File Lic.No/Date:0510398992

ne the request of the firm.

Mcct No/Datc:l1/87-

ALC1/2016
28.10.2016

Lic.No/Date:0810138261

11.07.2016

ffi requested vide letter dated 20.10.2016 to furnish 4.7 aPPlication

No.:24/9/87‐ALC1/2016
ALC1/2016
128.10.2016

Lic.No/Date:0510398929

No.:32/9/87-ALC1/2016 Party Name:TP BUILDTECH
PVT.LTD.

ICase No.:31/9/87‐ ALC1/2016 Party Name:MOTHERSON
UMISYSTEMS LIMITED

Q File

:01/87/050/00206/AM17/

LA File

:01/87/050/00099/AM17/ :08/24/040/00136/AM17/

itiously. However application still awaited from RLA and firm.

匹 ICaseNo.:12/111里ヱニ Party Name:BULK LIQUID M-yoate:t l/87- IStatus:

^

Ｆ

‐
‐２３７

No/Date:H/87-

File

1/87/050/00199/AM17/ 161/AM17/

154/AM17/

r agenda. Committee decided to defer the case to

No.:22/5/87‐ALC1/2016 Namc:MACRO
YMERSP.LTD.

55



r Th. C..,"rtt.. ."*idered the case as per agenda. Committee decided to defer the case to

the request of the firm.

No.:11/11/87- Meet No/Date:11/87-

ALC1/2016 ALC1/2016
28.10.2016

eaSperagenda.Committeedecidedtodeferthecaseto
ine the request of the firm.

Mect No/Date:l1/87-

ALC1/2016
28.10.2016

Lic.No/1Date:3110066247

ine the request of the firm.

Mcet No/Date:l1/87¨

ALC1/2016
28.10.2016

Lic,No/Datc:0810138348

:08/24/040/00148/AM17/  121.07.2016

:   The Comlnittee considered the case as per agenda.Comlnittee decided to defer the case to

xamine the request of the firm.

ase No.:39/9/87‐ALC1/2016 Party Name:FINOTEX
FIBRECAST PVT.LTD。

Case No.:36/9/87‐ALC1/2016 Party Name:VISHAKHA
POLYFAB P.LTD

56

/2016

10.2016

File

1/87/050/00250/AM17/ t24lo4oloot17lAMt7l lt t.oz.zoto

Name:BULK LIQUID

Filc File

1/87/050/00249/AM17/ t24to4olo0o97lAMt7l lt+.ot.zot'

File File

1/87/050/00214/AM17/ 1/83/040/00040/AM17/ 15.07.2016

, Th" C..*itt". 
"*sidered 

the case as per agenda. Committee decided to defer the case to

:01/87/050/00211/Aヽ え17/

い



⌒

Party Name:ZENITH
INDUSTRIAL RUBBER
PRODUCTS PVT.LTD

ffiewrittencommentsfurnishedbytheDIPPvidetheir
adhoc

7/17/2016/TSヽ「

ICase No.:33/11/87‐
Meet No/Date:l

ALC1/2016

Quantity required Per
unit of flnished

IMPORT ITEM

1.00 kgNR / SBR based
Rubber Compounded
Sheets

0.250 kg

0.021 kg3. Zinc Carbonate

4. Antioxidant

0.081 kg

ffibeavaluecaponAntioxidant/Acceleratorsaspergeneralnote8of
Handbook of Procedures Vol. II

RaIn"ytakeconsequentialactionasperPolicy/Procedures.

Case No.:34/11/87‐

IALC1/2016

Party Name: ZENITH
INDUSTRIAL RUBBER
PRODUCTS PVT.LTD

Mcet No/Date:11/87-

ALC1/2016
28.10.2016

Lic.No/Datc:0310806676

27.07.2016

つヽ 10つ01バ fhe ommrttee a bHo、ving adhoc norms

EXPORT
ITEⅣl

QTY IIttPORT ITEM Quantity
recommended for 1 Kg

of resultant Product

Rubber
Compounded
Sheets

2,50,000 Kg l. Natural Rubber 0.2150 kg

2.SynthctiC Rubber SBR

Series-1500

0.2050 kg

3. Poly Butadiene Rubber 0.1350 kg

4- Zinc Carbonate 0.0210 kg

5, Silica Filler Ppt. 0.1750 kg

6. Carbon Black 0.0945 kg

7. Antioxidant 0.01l kg

8. Accelerators 0,0125 kg

ALC1/2016
28.10.2016

６４

―

―

―

―

―

Ｉ

Ｌ

１２

‐

‐

‐

‐

・

―

‘‐

・
‐

―

‐
―

―

１

１

１

leir letter No.7/17/2016/TSW
As per the written comments furnished by the DIPP vide tl

25.10.2016,the Conlrnittee adhoc norms:

File

1/87/050/00272/AM17/

野



9. Rubber Processing Oil

Note: There should be a value cap on Antioxidants/Retarder/Accelerators as per general note 8

of the Handbook of Procedures Vol. II

RA may take consequential action as per Policy / Procedures.

No.:54/8/87…ALC1/2016 y Name:SHORE AUTO Meet No/Date:l1/87-

RUBBER EXPORTS
PVT.LTD

RLA File

:31/83/040/00021/AM17/

ision:AD/L No.7/116/2014-TSW dated 21.09,2016 was
waited. Thus, the Committee decided to issue reminder to the

information.

ALC1/2016
p8.10.2016

Lic.No/Date:3110066280

05.08.2016

issued by DIPP to firm. RePIY still
firm for submission of the requisite

1朧
HQ File:01/87/050/00273/AM17/ Lic.No/Date:031080705

:031951040100386/AMl7/ 12

11.08.2016

btpp uide their letter No' 7ll712016/TSW

following adhoc

|

|

No.:35/11/87‐ ALC1/2016

25.10.2016.the C ommittee ing adhoc norrns:

EXPORT ITEM QTY IMPORT ITEM QuantitY
recommended for 1 Kg

of resultant Product

Rubber Floor
covering & Mats

2,50,000 Kg 1.SYNTHETIC RUBBER
SBR-1502

0.150

2.HlGH STYRENE RESIN
MASTER BATCH
KUMHO― KHS 68

0.100

3.NATURAL RUBBER 0.235

4.ZINC OXIDE 0.021

5.ANITOXIDANT
KUMANOX 5010L/
10NOL LC

0.011

6.ACCELERATORS CBS 0.013

7.ACCELERATORS TMTD 0.005

8. RETARDERS PVI 0.012

9.TITANIUM DIOXIDE 0.038

10.PPTo SILICA FILL 0.136

11.CARBON BLACK 0,038

⌒

0.0430 kg

File

1/87/050/00166/AM17/



12.PROCESSING AID:
STRUCTOL

l. There should b" u-uulu. .up on Antioxidants/Retarder/Accelerators as per general

note 8 of the Handbook of Procedures Vol. II.

RA may take consequential ,"tion ,t p". Poli.y /

ICase No.:11/10/87‐

ALC1/2016

Q File

Party Name:VEE KAY
VIKRAM&CO LLP

RLA File

:08/24/040/00066/AM17/

Meet No/Date:l1/87-

ALC1/2016
28.10.2016

Lic.No/Datc:0810138479

12.08.2016:01/87/050/00233/AM17/

eragenda,Committeedecidedtodeferthecaseto

mine the request of the firm.

Mcet No/Date:11/87- tatus:
ALC1/2016 'erred

28.10.2016

Lic.No/Date:0310807288

22.08.2016:oitgttosotoo26glAM|Tl l:$le'l040l00279lAMt7l
thecaseaSperagenda'Committeedecidedtodeferthecaseto

ine the request of the firm.

ase No.:32/11/87-

1/2016

Party Name:R.R.KABEL
LIMITED,

Meet No/Date:11/87‐

ALC1/2016
28.10.2016

ine the request of the firm.

ase No.:1/9/87‐ ALC1/2016 Mcct No/Date:11/87- Status:
ALC1/2016 Withdrawn

the subject advance

thorization was issued on repeat basis vide Meeting No. 32187- ALCll2}l5 dated l2.ll '2014 in terms

Para 4.12(→ (宙)Of HBP and has not bcen referred to Norms Committce.Hence,thc COmmittee
ided to withdraw the case'

恥 つ /9/87-凡α 卸

“     顆

d藤

レ

ICase No.:31/11/87‐

ALC1/2016

Party Name:R.R.KABEL
LIMITED,

Party Name:GOVIND
RUBBER LIMITED.

^

File

Iit . Committee considered the case as per agenda' Committee decided to defer the case to

10.2016

Lic.No/Date:0310807285

,No/Date13010103822



^

izss
HQ File

:01/87/050/00178/AM17/

Party Name:GOVIND
RUBBER LIMITED.

Meet No/Date:1

ALC1/2016
28.10.2016

Lic.No/Date:3010103823

24.08.2016

「 CNげDttcO剛
38598

p2餓 2∝ 6

Ｆ
‐
‐
２５７
‐

一―

町
dated

RA,Ludhiana vide e― mail dated 21.10.2016 has informed that the suttect adVanceDecision: RA, Ludhiana vide e-mall dated zl.lu.zulo nas lnlormcu Llrat trrtr suuJeteL 4uvor^

authorization was issued on repeat basis vide Meeting No. 29187- ALCllz}l4 dated 22.10.2014 in terms

Para 4.12(→ (宙)Of HBP and has not been referred to Norms Committee.Hence,the Committee
ded to withdraw the case.

2l.1o,20l6hasinformedthatthesubjectadvance
horization was issued on repeat basis vide Meeting No. 29187- ALCll2}l4 dated 22.10.2014 in terms

f Para 4.12(→ (宙)Of HBP and has not been refcrred to Norms Committee.Hence,the Committec
ided to withdraw the case.

MeetNo/Date:1
ALC1/2016
28.10.2016

RLA Filc

:08/24/040/00172/AM17/

RLA and firm were requested vide letter dated 20.16.2016 to fumish 4.7 applに ation

peditiously. However application still awaited from RLA and firm.

諄鮒…
HQ File

iotppfurnishedvideLetterNo.7l33l20l6-TSw
.10.2016, the Committee considered the case and approved the adhoc norms as 9l Annexure+

may take consequential action as per Policy / Procedures'

No。 :19/11/87- Party Name:BALKRISHNA

ALC1/2016 INDUSTRIES LIMITED

Lic.No/Date:0310807642

07.09.2016

corninents of DIPP furnished vide Letter No.7/33/2016-TSW dated

¨
Lic.No/Date:3010103824

24.08.2016

Case No.:3/9/87¨ ALC1/2016

LA File

:30/24/040/00025/AM16/

No.:3/10ノ 87‐ALC1/2016 y Name:AHIMSA
INDUSTRIES LIMITED

Case No.:18/11/87‐

ALC1/2016

Party Name:BALKRISHNA
INDUSTRIES LIMITED

Lic.No/Date:0310807643

07.09.2016

LA File

:01/87/050/00257/AM17/ :03/94/040/00508/AM17/

258

Based on the

60

1/87/050/00177/AM17/

1/87/050/00225/AM17/

1/87/050/00256/AM17/

No/]Date:l1/87-

1/2016

10.2016

ト



⌒

the comrnittee considered the case and approved the adhoc norms as at Annexure― II。

RA may take consequential action as per Policy / Procedures'

Mcet No/Date:H/87- status:

Withdrawn

uthorization was issued on repeat basis vtde Meetlng No. /4/6 t-ALLttzv l+ oaLc

f para 4.12 (a) (vi) of HBP and has not been referred to Norms Committee. Hence, the Committee い1臨酬 輛 囮 調 璃
1.10.2016 has informed that the subiect adVance

ecting No.24/87¨ ALC1/2014 dated 10.9.2014 in telllls

to withdraw the case.

Ｅ

Ｉ

:50/00226/AM17/ :03/95/040/00483/AⅣl17/

ALC1/2016
28.10.2016

Lic.No/Date:3010103841

15.09.2016

Lic.No/Datc:0310807830

16.09.2016

261
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:    RLA and flilll were requested vide letter dated 20.10.2016 to furnish 4.7 apPlication

xpeditiously. However application still awaited from RLA and firm.

Party Name:BALKRISHNA
INDUSTRIES LIMITED

:01/87/050/00258/AM17/

"fDIPPfurnishedvideLetterNo,7l33l20l6.TSWdated
26.10.2016, the committee considered the case and approved the adhoc norms as at Annexure-Ill'

may take consequential action as per Policy / Procedures'

Meet No/Date:11/87-

ALC1/2016
28.10.2016

７８０１

Ｎｏ・‥・５螂
ａｓｅ

ＬＣ

Ｃ

Ａ

「
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Case No.:5/10/87‐ALC1/2016 Party Name:METRO TYRES
LIMITED

:30/24/040/00020/Aヽ 417/

No.:20/11/87-

1/2016 ALC1/2016
28.10.2016

:03/94/040/00535/AM17/

Lic.No/Datc:0310807840

116.09.2016

Party Name:SAMPARK
INDUSTRIES LTD

AM17/

No.:4/10/87-ALC1/2016 Name:ZENITH
DUSTRIAL RUBBER
PVT.LTD

No/Date:11/87¨

File

File

File No/Date:0510399809

AM17/ AM17/ .2016

RLA and firm were requested vide letter dated 20.10.2016 to furnish 4.7 application

. However application still awaited from RLA and firm'

Mcet No/Datcil 1/87-



・
ム

No.:21/11/87…

1/2016

Meet No/Date:l1/87-

一

‐

‐

‐

２６４

‐

‐

…

LC1/2016
8.10,2016

Lic.No/Date:0310807968

r fn" Committee considered the case as per agenda. Committee decided to defer the case to

ne the request of the firm.

Meet No/Date:11/87-

ALC1/2016
28.10.2016

Lion , The Committee noted that the copy of application placed under para 4.7 of HBP is still
. and firm to furnish thewaited from RA. Hence, the Committee decided to issue a reminder to RA

ication.

Meeting ended with a vote of thanks to the Chair.

***********

Name:ARKENIA
HEMICALS INDIA PVT.

No。 :3/11/87… ALC1/2016 Party Name:KOHINOOR
INDIA PVT.LTD

Lic.No/Date:3010103858

:01/87/050/00241/AM17/ :30/24/040/00045/AM16/

62

TD.,

File

:03/94/040/00550/AM17/

File



熟醐はI

Subject:

No.7′ 33ノ2016¨TSW
DEPARTMENT OF!NDUSTR:AL POLiCY&PROMOT10N

{TSW‐ SECT:ON)

Request of M/s  Balkrishna lndia Ltd, Mumbai for Advance Authorization No.
0310807643 dtd.07.09.2016 forthe export of New Pneumatic Tyres of Rubber etc_

Ref  : DGFT UO.No 01/87/50/256ノ AM-17ノDES‐V‖

ln this case the firm has stated that the rubber content given in export item is as per the

requirement of foreign buyer. They have claimed wastage of l‐ 3%of raw materials for the manufacture
of export products. Based on inforrnation furnished by the firm,DIPP recornmends the fo‖ owing norrn:―

Export ltem QIY Sr.

No.
Description QTY

l New Pneumalc
Tyres of Rubber,of

a kind used on

buses orlorries:

Other Ny10n.(Total

Quantity to be

exported 44,00000
kgs)

'100 kgs
1 NATURAL RUBBER‐ SMOKED SHEETS(RSS) 16.605

2

NATURAL RUBBER―TECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR) 20908

3 SYNTHETIC RUBBER:BUTADIENE RUBBER(BR) 6.873

4

SYNTHE丁!C RUBBERiSttYRENE BUttADIENE
RUBBER SBR… 1500/1502 2122

5 CARBON BLACK 24359

6 NYLON ttYRE CORD FABRIC(DIPPED) 11.438

7
RUBBERISED ttEXTILE FABRIC NYLON CHAFER
FABRIC(D!PPED) 0.153

8

WIRE OFIRON OR NON―ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT UP丁 026
SWG(BRONZE COAttED TYRE BEADWIRE)

3908

9 RUBBER CHEM:CAL:ANT10X:DANTS 1461

10 RUBBER CHEM:CAL:ACCELERATOR 0.433

RUBBER CHEMICAL:RETARDERS 0131

12 ZINC OXIDE 2.228

13 STEARIC AC:D 1.118

14 M!CROCRYSTALLINE PETROLEUM WAX 0735

15 PRECIPITATED S:LICA 0213

16

RAE(Residual Aromalc Extract)01L OR SIMILAR
PRODUCTSIN VVHICH THE WEIGHT OFttHE
AROMATIC CONS丁ITUENTS EXCEEDS ttHA丁 OF
THE NON AROMA丁!C CONSTITUEN丁, USED AS
PLAS丁ICISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL 4181

17 PHENOLIC TACKIFIER RES:N 0.222

18 INSOLUBLE SULPHUR 0091

19 PROCESSING ADDITIVES 0584

20
MOULD RELEASE PREPARAT10N(INS:DE
RELEASE) 0190

ハ

黙



A

21

MOULD RELEASE PREPARAT10N(OUTSiDE
RELEASE) 0.160

22
BLADDERS 0.020

number

23

ANTITACK RELEASE PREPARA丁 10N(RUBBER
COMPOUND RELEASE) 0.200

Export ltem QTY Sr.

No.
Description QTY

2. New Pneumatic
Tyres of Rubber, of
a kind used on
motor cycles: Other
Nylon. (Total
Quantity to be
exported 83000.00
kgs)

loO kgs
1 NATURAL RUBBER― SMOKED SHEEttS(RSS) 3189

2

NATURAL RUBBER―TECHNICALLY SPECIFIED
NAttURAL RUBBER(TSNR) 27.084

3 SYNTHETIC RUBBER:BUTADIENE RUBBER(BR) 5306

4

SYNttHE丁 :C RUBBERiSTYRENE BUttADIENE
RUBBER SBR-1500/1502 1.819

5

SYNttHETIC RUBBER:01L EXTENDED STYRENE
BUTADIENE RUBBER SBR-1712/1723/1783 11724

6 CARBON BLACK 24816

7 NYLON TYRE CORD FABRIC(DIPPED) 4880

8

RUBBERISED TEX丁:LE FABRiC NYLON CHAFER
FABRIC(DIPPED) 0.122

9

WIRE OFIRON OR NON―ALLOY STEEL OF A
丁HICKNESS ABOVE 18 SWG BUtt UP T0 26
SWG(BRONZE COATED ttYRE BEADWIRE)

1.807

10 RUBBER CHEMICAL:ANT!OXIDANttS 1562

RUBBER CHEM:CAL:ACCELERATOR 0443

12 RUBBER CHEMICALiREttARDERS 0101

13 ZINC OXIDE 1924

14 SttEARIC ACID 1149

15 MiCROCRYSTALLINE PETROLEUM llVAX 0846

16 PRECIPITATED SILICA 2341

17

RAE(Residual Aromauc Extract)0:L OR SIM:LAR
PRODUCTSIN WHICH THE WEIGHT OF THE
AROMATIC CONSTI丁 UENTS EXCEEDS ttHAT OF
THE NON AROMATIC CONS丁 1丁UENT, USED AS
PLAS丁ICISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL

5.420

18 PEttROLEUM TACKIFIER RESIN 0040

19 PHENOLIC TACKIFIER RESIN 0181

20 INSOLUBLE SULPHUR 0.030



^

21 PROCESS:NG ADD!丁 :VES 0715

22
MOULD RELEASE PREPARAT10N(INSIDE
RELEASE) 0190

23
MOULD RELEASE PREPARAT!ON(OUTS:DE
RELEASE) 0160

24
BLADDERS 0.020

number

25

ANTITACK RELEASE PREPARAT:ON(RUBBER
COMPOUND RELEASE)

0.200

Export ltem QW
Ｓｒ
．
Ｎ。
．

Description QTY

3. New Pneumatic
Tyres of Rubber,
Other having a
"herring-bone" or
similar tread: Of a
kind used on
agriculturalor
forestry vehicles and
machines, A. Nylon /
Polyester. (Total
Quantity to be
exported
3445000.00 kgs)

100 kgs
1 NATURAL RUBBER―SMOKED SHEETS(RSS) 4556

2

NAttURAL RUBBER¨ TECHNICALLY SPEC:FIED
NATURAL RUBBER(TSNR) 28350

3 SYNttHETIC RUBBER:BUTADIENE RUBBER(BR) 2527

4

SYNTHETIC RUBBERiSttYRENE BUttADIENE
RUBBER SBR… 1500/1502 4043

5

SYNTHETIC RUBBER:(D:L EXTENDED STYRENE
BUTAD:ENE RUBBER SBR-1712ノ 1723ノ 1783

9.096

6 CARBON BLACK 27924

7 NYLON ttYRE CORD FABRIC(DIPPED) 7117

8

RUBBERISED TEXTILE FABRIC NYLON CHAFER
FABRIC(DIPPED)

0.102

9

WIRE OFIRON OR NON―ALLOY SttEEL OF A
THICKNESS ABOVE 18 SWG BUT UP T0 26
SWG(BRONZE COATED ttYRE BEADWIRE)

3.045

10 RUBBER CHEMICAL:ANT10X:DANTS 1511
RUBBER CHEM:CAL:ACCELERATOR 0504

12 RUBBER CHEMICAL:REttARDERS 0.101

13 ZINC OXIDE 1.823

14 SttEARIC ACID 1 108

15 MICROCRYSTALLINE PETROLEUM lrVAX 0856

16

RAE(Residual Aromauc Extract)0:L OR SIMILAR
PRODUCttS IN lrVHlcH ttHE WE:GHT OF THE
AROMATIC CONSTITUENttS EXCEEDS THA丁 OF
THE NON AROMATIC CONSTITUENT, USED AS
PLAS丁lCISERS AND ALSO KNOWN AS RUBBER
PROCESS O!L

4.483

17 PETROLEUM TACK!F:ER RESIN 0050
18 PHENOLIC TACKIFIER RES:N 0.252



ハ

19 !NSOLUBLE SULPHUR 0.050

20 PROCESS:NG ADDiTiVES 0655

21

MOULD RELEASE PREPARA丁 :ON(INSIDE
RELEASE) 0.190

22
MOULD RELEASE PREPARAT10N(OUTSIDE
RELEASE) 0.160

23
BLADDERS 0.020

number

24

ANTITACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE) 0200

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY

4. New Pneumatic
Tyres of Rubber,
Other having a
"herring-bone" or
similar tread: Of a
kind used on
agricultural or
forestry vehicles and
machines, B.
Polyester/Polyester
Belt. (TotalQuantity
to be exported
5028000.00 kgs)

100 kgs NAttURAL RUBBER― SMOKED SHEEttS(RSS) 10176

2

NATURAL RUBBER¨丁ECHNICALLY SPEC:FIED
NATURAL RUBBER(丁 SNR) 17030

3
SYNttHETIC RUBBER:BUttADIENE RUBBER
(BR) 12.260

4

SYNTHET:C RUBBER:STYRENE BUttAD:ENE
RUBBER SBR-1500/1502 9.955

5

SYNTHET:C RUBBER:01L EXTENDED
STYRENE BUTADIENE RUBBER SBR-1712/
1723ノ 1783 1496

6 CARBON BLACK 29.396

7 NYLON TYRE CORD FABRIC(DiPPED) 2237

8

RUBBERISED TEXT:LE FABRIC NYLON
CHAFER FABR:C(DIPPED) 0061

9 POLYESTER TYRE CORD FABRIC(DIPPED) 2806

10

STRANDED W!RE,ROPES AND CABLES
(BRASS COATED STEELttYRE CORD) 0103

WIRE OFIRON OR NON‐ALLOY STEEL OF A
TH!CKNESS ABOVE 18 SWG BUT UP T0 26
SWG(BRONZE COATED ttYRE BEADWIRE)

2954

12 RUBBER CHEMICAL:ANT:OXIDANTS 1.814

13 RUBBER CHEMICAL:ACCELERAttOR 0.685

14 RUBBER CHEMICAL:RETARDERS 0.131

15 ZINC OXIDE 1823

16 STEAR!C AC:D 0887

17 MICROCRYSTALLiNE PEttROLEUM VVAX 0877

好



^

18

RAE(Residual Aromalc Extract)OIL OR SiMILAR
PRODUCTSIN WHICH ttHE WEIGHT OF THE
AROMATIC CONSTI丁 UENTS EXCEEDS ttHA丁
OF ttHE NON AROMAttiC CONSTITUEN丁

,

USED AS PLAS丁lCISERS AND ALSO KNOWN
AS RUBBER PROCESS OIL

4201

19 PETROLEUM TACKIF!ER RESIN 0.030

20 PHENOLIC TACKIFIER RES:N 0756
21 lNSOLUBLE SULPHUR 0433

22 PROCESSING ADDl丁 iVES 0514
23 HOMOGENIZING AGENT 0.453

24
MOULD RELEASE PREPARA丁 10N(INS!DE
RELEASE) 0190

25
MOULD RELEASE PREPARA丁 10N(OUTSIDE
RELEASE) 0.160

26
BLADDERS 0020

number

27

ANTITACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE) 0200

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY

5. New Pneumatic
Tyres of Rubber,
Other having a
"herring-bone" or
similar tread: Of a
kind used on
agricultural or
forestry vehicles and
machines, C. Steel
Belt. (TotalQuantity
to be exported
611000.00 kgs)

100 kgs
1 NAttURAL RUBBER― SMOKED SHEETS(RSS) 12.504

2

NATURAL RUBBER‐丁ECHNICALLY SPEC:FIED
NAttURAL RUBBER(TSNR)

14.479

3 SYNTHETIC RUBBER:BUTADIENE RUBBER(BR) 10.410

4

SYNttHETIC RUBBER:STYRENE BUTADIENE
RUBBER SBR-1500/1502

8.086

5

SYNttHETIC RUBBER:0:L EXTENDED STYRENE
BUTADIENE RUBBER SBR-1712/1723/1783

1263
6 CARBON BLACK 26857
7 NYLON TYRE CORD FABRIC(DIPPED) 4067

8

RUBBER!SED ttEXTILE FABRIC NYLON CHAFER
FABRIC(DIPPED)

0.041

9

SttRANDED 1/VIRE,ROPES AND CABLES(BRASS
COAttED SttEEL TYRE CORD)

8045

10

WIRE OFIRON OR NON―ALLOY STEEL OF A
丁HICKNESS ABOVE 18 SWG BUT UP T0 26
SWG(BRONZE COAttED ttYRE BEADW:RE)

3147
RUBBER CHEMICAL:AN丁:OX:DANTS 1.703

12 RUBBER CHEMICAL:ACCELERATOR 0625



^

13 RUBBER CHEMiCAL:RETARDERS 0111

14 ZINC OXIDE 1.853

15 SttEARIC ACID 0.776

16 MICROCRYSttALLINE PETROLEUM VVAX 0776

17

RAE(Residual A「 omauc Extract)OIL OR SIMILAR
PRODUCTSINヽⅣHICH ttHE WEIGHT OF THE
AROMATIC CONSTITUENTS EXCEEDS THA丁 OF
THE NON AROMATIC CONSTITUEN丁, USED AS
PLAS丁ICISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL

3577
18 PHENOLIC TACKIFIER RES:N 0.826

19 !NSOLUBLE SULPHUR 0605

20

AGEING RESISttANCE CHEMICAL(PERKALINK―
900/HVA-2)

0.131

21 AGEING RESISTANCE CHEMICAL(HTS) 0121

22 PROCESSING ADDITIVES 0463
23 HOMOGENIZING AGEN丁 0.605

24

COBALT BORON COMPLEX― COBALT 22 5%
(MONO BOND) 0030

25

MOULD RELEASE PREPARA丁 :ON(INSIDE
RELEASE) 0190

26

MOULD RELEASE PREPARAT10N(OUTSIDE
RELEASE) 0160

27
BLADDERS 0020

number

28

ANTI丁ACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE) 0200

Export ltem QIY Sr.

No.
Description QTY

6. New Pneumatic
Tyres of Rubber,
Other having a
"herring-bone" or
similar tread: Of a
kind used on
construction or
industrial handling
vehicles and
machines and
having a rim size not
exceeding 61cm
(24") Nylon. (Total

100 kgs
1 NATURAL RUBBER‐SMOKED SHEETS(RSS) 10378

2

NATURAL RUBBER―TECHNICALLY SPECIFIED
NAttURAL RUBBER(丁 SNR)

24.047

3 SYNttHETIC RUBBER:BUttADIENE RUBBER(BR) 2982

4

SYNttHETIC RUBBERiSTYRENE BUTADIENE
RUBBER SBR-1500/1502 7934

5

SYNTHETiC RUBBER:OIL EXTENDED STYRENE
BUTADIENE RUBBER SBR-1712/1723/1783 2375

6 CARBON BLACK 27416

7 NYLON TYRE CORD FABRIC(DiPPED) 7625



^

Quantity to be

exported

l194000.00 kgs) 8

RUBBERISED TEX丁ILE FABRIC NYLON CHAFER
FABRIC(DIPPED) 0081

9

SttRANDED lrVIREIROPES AND CABLES(BRASS
COATED STEELttYRE CORD) 0021

10

W:RE OFIRON OR NON¨ALLOY STEEL OF A
TH!CKNESS ABOVE18 SWG BUT UP T0 26
SWG(BRONZE COATED TYRE BEADWiRE)

3065
RUBBER CHEMICAL:ANT10X:DANTS 1.461

12 RUBBER CHEMICAL:ACCELERATOR 0.474

13 RUBBER CHEM!CAL:RETARDERS 0.111

14 ZINC OXIDE 1.985

15 STEARIC ACID 1.058

16 MICROCRYSttALLINE PETROLEUM WAX 0.846

17

RAE(Residual Aroma‖ c Extract)OIL OR S:MILAR
PRODUCTS IN VVHICH ttHE VVE:GHtt OF THE
AROMATIC CONSTITUENttS EXCEEDS ttHAT OF
THE NON AROMA丁:C CONS丁 ITUEN丁: USED AS
PLASTICISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL

4141

18 PHENOLIC TACKIFIER RESIN 0.463

19 INSOLUBLE SULPHUR 0060
20 PROCESSING ADDI丁 :VES 0.504

21

MOULD RELEASE PREPARAT10N(INS:DE
RELEASE) 0190

22
MOULD RELEASE PREPARA丁 10N(OUttSiDE
RELEASE) 0160

23
BLADDERS 0.020

number

24

AN丁 :丁ACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE)

0.200

Export ltem QW
Ｓｒ
．
Ｎ。
．

Description QTY

7. New Pneumatic
Tyres of Rubber,
Other having a
"herring-bone" or
similar tread: Of a
kind used on
construction or
industrial handling
vehicles and
machines and
having a rim size

100 kgs NAttURAL RUBBER― SMOKED SHEETS(RSS) 13163

2

NATURAL RUBBER―TECHNICALLY SPEC!FIED
NATURAL RUBBER(丁 SNR) 21263

3 SYNTHEttiC RUBBER:BUTAD:ENE RUBBER(BR) 1900

4

SYNTHE丁IC RUBBER:STYRENE BUttADIENE
RUBBER SBR-1500/1502

12.886

5 CARBON BLACK 28330

6 NYLON ttYRE CORD FABRiC(DIPPED) 7015

UdyC9 p



exceeding 61 cm

(24“ )Nylon(丁otal
Quantity to be

exported 389,00000
kgs)

7

RUBBERiSED TEXTILE FABRIC NYLON CHAFER
FABRIC(DIPPED) 0081

8

WIRE OFIRON OR NON―ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT UP丁 026
SWG(BRONZE COATED WRE BEADWIRE)

2.842

9 RUBBER CHEMICAL:AN丁!OX:DANTS 1.501

10 RUBBER CHEMICAL:ACCELERATOR 0.504

RUBBER CHEMICAL:REttARDERS 0.131

12 ZINC OX:DE 1.893

13 SttEARIC ACID 1.018

14 MICROCRYSttALLINE PETROLEUM llVAX 0.856

15

RAE(Residual Aromalc Extract)0:L OR SIMILAR
PRODUCTS:N WH!CH THE WEIGHT OF THE
AROMATIC CONSTITUENttS EXCEEDS THAT OF
THE NON AROMAttlC CONS丁lTUENT, USED AS
PLAS丁ICISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL. 4030

16 PHENOLIC TACKIF:ER RESIN 0.695

17 lNSOLUBLE SULPHUR 0050

18 PROCESSiNG ADDITIVES 0403

19
MOULD RELEASE PREPARAT:ON(!NS:DE
RELEASE) 0.190

20
MOULD RELEASE PREPARAT10N(OUTSIDE
RELEASE) 0.160

21
BLADDERS 0020

number

22

ANTITACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE)

0.200

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY

8. New Pneumatic
Tyres of Rubber,
Other: Of a kind
used on agricultural
or forestry vehicles
and machines
Nylon. (Total
Quantity to be
exported
1583000.00 kgs)

100 kgs
1 NATURAL RUBBER‐SMOKED SHEETS(RSS) 3544

2

NATURAL RUBBER¨TECHNICALLY SPECIFIED
NAttURAL RUBBER(TSNR) 22.073

3 SYNttHETIC RUBBER:BUttADIENE RUBBER(BR) 3.942

4

SYNttHET!C RUBBER:STYRENE BUttAD:ENE
RUBBER SBR-1500/1502

5.660

5

SYNttHE丁:C RUBBER:01L EXTENDED STYRENE
BUTADIENE RUBBER SBR‐ 1712/1723ノ 1783 8692

6 CARBON BLACK 25.385

7 NYLON TYRE CORD FABR:C(D!PPED) 8.642

ケ



^

8

RUBBERISED TEXTILE FABRIC NYLON CHAFER
FABR!C(DIPPED) 0112

9

WIRE OF:RON OR NON―ALLOY SttEEL OF A
THICKNESS ABOVE 18 SWG BUT UP T0 26
SWG(BRONZE COATED ttYRE BEADWIRE) 4030

10 RUBBER CHEMICAL:ANT10XIDANTS 1.411

RUBBER CHEMICAL:ACCELERATOR 0433

12 RUBBER CHEMICAL:REttARDERS 0121

13 ZINC OX:DE 1.812

14 SttEARIC ACID 0947

15 MICROCRYSTALLINE PETROLEUM VVAX 0.806

16

RAE(Residual Aromalc Extract)O!L OR SIMILAR
PRODUCTS IN llVH!CH THE WEIGHT OFttHE
AROMATIC CONSTI丁 UENTS EXCEEDS ttHA丁 OF
THE NON AROMATIC CONSTITUEN丁 , USED AS
PLASTIC:SERS AND ALSO KNOWN AS RUBBER
PROCESS O!L

3.829

17 PHENOLIC TACK:F!ER RES:N 0181

18 !NSOLUBLE SULPHUR 0.071

19 PROCESS:NG ADD!TIVES 0534

20 HOMOGEN:ZING AGEN丁 0040

21

MOULD RELEASE PREPARA丁 10N(INSiDE
RELEASE) 0190

22

MOULD RELEASE PREPARAT10N(OUttSIDE
RELEASE) 0.160

23
BLADDERS 0.020

number

24

AN丁 lTACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE) 0200

Export ltem QW
Sr.

No.
Description QW

9. New Pneumatic
Tyres of Rubber,
Other:Ofakind
used on
construction or
industrial handling
vehicles and
machines and
having a rim size not
exceeding 61 cm.
(24") A. Nylon (Total

100 kgs
1 NAttURAL RUBBER‐ SMOKED SHEEttS(RSS) 13517

2

NATURAL RUBBER―TECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR) 20858

3 SYNTHET!C RUBBER:BUttADIENE RUBBER(BR) 3588

4

SYNttHETIC RUBBER:SttYRENE BUTADIENE
RUBBER SBR-1500/1502 8.692

5

SYNTHETIC RUBBERiOIL EXTENDED STYRENE
BUttADIENE RUBBER SBR-1712/1723/1783 1516

IR:

na
)ell



⌒

Quantlty to be

exported 978000 00
kgs) 6

HALO BUTYL RUBBER― CHLOROBUttYL RUBBER
(C‖ R) 0030

7 CARBON BLACK 26654
8

…

RE CORD FABRIC(DIPPED) 8439

9

RUBBERISED TEXTILE FABR!C NYLON CHAFER
FABRIC(DIPPED)

0.122

10 8Б夙命悩B讐 聖 [W53含 ざFCABLES(BRASS 0.258

WIRE OFIRON OR NON―ALLOY SttEEL OF A
丁HICKNESS ABOVE 18 SWG BUT UP T0 26
SWG(BRONZE COAttED ttYRE BEADWIRE)

3.400

12 RUBBER CHEMICAL:ANT10X:DANttS 1.511

13 RUBBER CHEMICAL:ACCELERATOR 0.514

14 RUBBER CHEMiCALiRETARDERS 0.111

15 ZINC OXIDE 1974
16 SttEARIC ACID 1.058

17 MICROCRYSTALLINE PETROLEUM WAX 0.826

18 PRECIPITATED S!LICA 0.106

19

RAE(Residual Aromalc Extract)OIL OR SiMILAR
PRODUCTSIN WHiCH THE WE:GHT OF THE
AROMATIC CONSTITUENTS EXCEEDS THAT OF
THE NON AROMA丁iC CONST:丁 UENT, USED AS
PLASttiCISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL

3.829

20 PHENOLIC TACKIFIER RESIN 0554
21 INSOLUBLE SULPHUR 0101
22 PROCESSING ADDI丁 :VES 0.504

23 HOMOGENIZING AGENT 0071

24
PRE

0.190

25

MOULD RELEASE PREPARAT10N(OUTSiDE
RELEASE)

0160

26
BLADDERS 0.020

number

27 881瑞 :旱足]111[FEPARAT10N(RUBBER
0200

Dired胤踏鰤FF:踪 TⅨ剛威dЪ°ff器翼鶴ふ|:du獣ら
Udyog Bhawan:N_∬ De‖ li‐ 11



Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY

10 New Pneumalc
丁yres of Rubber,

Other:Of a kind

used on
construction or

industrial hand‖ ng
vehicles and

machines and
having a rim size not

exceeding 61cm

(24‖)BA‖ Steel
(TOtal Quanlty to be
exported 17000 00
kgs)

100 kgs
1 NATURAL RUBBER‐SMOKED SHEETS(RSS) 30.983

2

NATURAL RUBBER¨TECHN:CALLY SPEC:F!ED
NATURAL RUBBER(TSNR) 8859

3 SYNTHE丁 :C RUBBER:BUTADIENE RUBBER(BR) 2779

4

SYNTHETIC RUBBER:SttYRENE BUTADiENE
RUBBER SBR… 1500/1502

1.971

5
HALO BUTYL RUBBER― CHLOROBUttYL RUBBER
(C‖ R) 0859

6
HALO BUttYL RUBBER― BROMOBUTYL RUBBER
(B‖ R) 0859

7 CARBON BLACK 21780
8 NYLON TYRE CORD FABRIC(DIPPED) 0.051

9

RUBBERiSED TEXT:LE FABRIC NYLON CHAFER
FABR:C(DIPPED)

0.051

10

STRANDED VVIRE,ROPES AND CABLES(BRASS
COATED STEEL TYRE CORD)

14.543

WIRE OF!RON OR NON―ALLOY SttEEL OF A
THICKNESS ABOVE 18 SWG BUT UP T0 26
SWG(BRONZE COATED ttYRE BEADWIRE)

3.959

12 RUBBER CHEMICAL:ANT:OX:DANTS 1.723

13 RUBBER CHEMICAL:ACCELERATOR 0.605

14 RUBBER CHEMICAL:RETARDERS 0050
15 ZINC OX:DE 2.329

16 STEAR:C AC:D 0453
17 MICROCRYSttALLINE PETROLEUMヽ ⅣAX 0605
18 PRECiPITAttED S:L:CA 2.767

19

RAE(Residual Aromalc Extract)01L OR S:M:LAR
PRODUCTS IN VVHiCH ttHE WE:GHT OF ttHE
AROMATIC CONSTI丁 UENttS EXCEEDS THAT OF
丁HE NON AROMATIC CONSTITUENT, USED AS
PLASTIC:SERS AND ALSO KNOWN AS RUBBER
PROCESS O:L

0605
20 PEttROLEUM ttACKIFIER RESIN 0.514

21 PHENOLiC TACKIFIER RESiN 0.917

22 INSOLUBLE SULPHUR 0.917

23 SILANE COUPL:NG AGENT 0.413

24

AGEING RESISTANCE CHEMICAL(PERKALINK―
900/HVA-2) 0655

25 AGEING RESISttANCE CHEM!CAL(HTS) 0403

⌒



^

26 PROCESSING ADDITIVES 0453
27 HOMOGEN!Z:NG AGEN丁 1259

28

COBALT BORON COMPLEX― COBALT 22.5%
(MONO BOND) 0.101

29
MOULD RELEASE PREPARA丁 10N(lNSiDE
RELEASE) 0.190

30
MOULD RELEASE PREPARAT10N(OUTSIDE
RELEASE) 0.160

31
BLADDERS 0.020

number

32

AN丁ITACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE) 0200

Export ltem QW
Ｓｒ
．
Ｎ。
．

Description QTY

11.New Pneumauc
Tyres of Rubber,

Othe「 Of a kind

used on
construction or

industrial handling

vehicles and

machines and
hav!ng a rlm slze

exceeding 61cm

(24‖ ),A Ny10n
(TOtal Quantity to be
exported 861000 00
kgs)

100 kgs
1 NATURAL RUBBER― SMOKED SHEEttS(RSS) 17314

2

NATURAL RUBBER‐丁ECHNICALLY SPEC:FIED
NATURAL RUBBER(TSNR)

22.933

3 SYNTHE丁:C RUBBER:BUttAD!ENE RUBBER(BR) 3790

4

SYNttHETIC RUBBERiSttYRENE BUttADIENE
RUBBER SBR-1500/1502

6.115

5

SYNTHE丁 IC RUBBER:01L EXTENDED SttYRENE
BUTADIENE RUBBER SBR-1712/1723/1783

0.030

6
HALO BUTYL RUBBER― CHLOROBUttYL RUBBER
(C‖ R) 0717

7 CARBON BLACK 25.487

8 NYLON TYRE CORD FABRIC(DIPPED) 8337

9

RUBBERISED ttEXTILE FABRIC NYLON CHAFER
FABRIC(DIPPED)

0061

10

WIRE OFIRON OR NON―ALLOY STEEL OF A
丁H:CKNESS ABOVE 18 SWG BUT UP T0 26
SWG(BRONZE COATED TYRE BEADWIRE)

2568
RUBBER CHEMICALiANT10XIDANTS 1753

12 RUBBER CHEM:CAL:ACCELERATOR 0584
13 RUBBER CHEMICAL:REttARDERS 0111

14 ZINC OX:DE 2.035

15 STEARIC AC:D 1.149

16 MICROCRYSTALLINE PETROLEUM WAX 0776
17 PRECIPI丁 ATED S:LICA 0436

シ



18

RAE(Residual Aroma‖ c Extract)01L OR SiMILAR
PRODUCTS:N llVHICH THE WEIGHT OF THE
AROMAT!C CONS丁ITUENTS EXCEEDS ttHAT OF
THE NON AROMATIC CONST!TUENT, USED AS
PLAS丁!CISERS AND ALSO KNOWN AS RUBBER
PROCESS O!L.

3.123

19 PETROLEUM TACKIFIER RESIN 0.050

20 PHENOL!C TACKIFIER RES:N 0.554

21 INSOLUBLE SULPHUR 0121
22 SILANE COUPL:NG AGENT 0.030

23

AGEING RESISTANCE CHEM!CAL(PERKALINK―
900/HVA-2)

0.020

24 PROCESS:NG ADDITIVES 0453
25 HOMOGENIZING AGENT 0.121

26

COBALT BORON COMPLEX― COBALT 22 5%
(MONO BOND) 0010

27
MOULD RELEASE PREPARAT10N(lNSIDE
RELEASE) 0.190

28
MOULD RELEASE PREPARA
RELEASE) 0.160

29
BLADDERS 0.020

number

30

AN丁 ITACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE)

0200

Export ltem QTY
Ｓｒ
ｉ
Ｎ。
．

Description QIY

12. New Pneumatic
Tyres of Rubber,
Other: Of a kind
used on
construction or
industrial handling
vehicles and
machines and
having a rim size
exceeding 61 cm
(24"), B. All Steel
(Total Quantity to be
exported 556000.00
kgs)

100 kgs MOKED SHEETS(RSS) 14934

2

NAttURAL RUBBER― TECHNiCALLY SPECIFIED
NATURAL RUBBER(丁 SNR)

11.644

3 SYNttHETIC RUBBER:BUTADIENE RUBBER(BR) 2779

4

SYNTHETIC RUBBER:STYRENE BUttADIENE
RUBBER SBR‐ 1500/1502

16.727

5
HALO BUTYL RUBBER‐ CHLOROBUTYL RUBBER
Ic‖ R) 0960

6
HALO BUttYL RUBBER― BROMOBUttYL RUBBER
JIIR) 1011

7 CARBON BLACK 25080
8 NYLON ttYRE CORD FABRIC(D!PPED) 0.051

9

RUBBERISED ttEXTILE FABRIC NYLON CHAFER
FABRIC(DIPPED)

0010

^

ネ



10

STRANDED WIRE,ROPES AND CABLES(BRASS
COAttED SttEEL TYRE CORD)

11 139

WIRE OFIRON OR NON―ALLOY SttEEL OF A
THICKNESS ABOVE 18 SWG BUtt UP丁 026
SWG(BRONZE COATED TYRE BEADWiRE)

3.197

12 RUBBER CHEM!CAL:ANT10XIDANTS 1914
13 RUBBER CHEM:CAL:ACCELERATOR 0705
14 RUBBER CHEMICAL:REttARDERS 0010
15 ZINC OXIDE 2481
16 STEARiC ACID 0373
17 MICROCRYSTALL:NE PETROLEUM WAX 0.665

18 PRECIPi丁ATED S:LICA 1064

19

RAE(Residual Aroma‖ c Extract)olL OR SIMILAR
PRODUCTSIN1/VHICH THE WEIGHT OFttHE
AROMATIC CONS丁ITUENTS EXCEEDS ttHAT OF
THE NON AROMA丁IC CONSTITUEN丁, USED AS
PLASTICISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL

1511
20 PETROLEUM TACKiF:ER RESIN 0544
21 PHENOLIC TACKIF!ER RES:N 0957
22 INSOLUBLE SULPHUR 0746
23 SILANE COUPLING AGEN丁 0.181

24 翻 料9f量デ
STANCE CHEMCAL(PERKAttNK‐

0655
25

^GEING RES:SttANCE CHEMICAL(HttS)

0353
26 PROCESSiNG ADDITIVES 0343
27 HOMOGENIZING AGENT 1360

28

COBALT BORON COMPLEX‐ COBALT 22 5%
(MONO BOND)

0101

29
RPARA¬ ON llttDE

0.190

30 0160

31
BLADDERS 0020

number

32 8じ]鳳 :早星1笹ll[FEPARAT10N(RUBBER
0200

々



Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY

50878

13. Solid tyre of
Rubber, Other: for
Motor vehicles
Solid. (Total
Quantity to be
exported 167000.00
kgs)

100 kgs NATURAL RUBBER―丁ECHN!CALLY SPECIFIED
JAttURAL RりBBER(丁SNR)

2 SYNttHETIC RUBBER:BUTADIENE RUBBER(BR) 5155

3

SYNttHE丁 iC RUBBER:0:L EXTENDED SttYRENE
BUttADIENE RUBBER SBR‐ 1712/1723/1783

0.940

4 CARBON BLACK 31731

5

WIRE OFIRON OR NON―ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUtt UP T0 26
SWG(BRONZE COAttED TYRE BEADWIRE)

1269
6 RUBBER CHEMICAL:ANT10XIDANTS 1481
7 RUBBER CHEMICAL:ACCELERAttOR 0.856
8 RUBBER CHEM!CAL:RETARDERS 0.212

9 ZINC OXIDE 2.835

10 STEARiC AC!D 1.108
PRECIPi丁AttED SILICA 1064

12

13

14

F含5圏ξttt脚8背鼎鼎冦h用』‖とAR

「じぴ習    露熙酬 L鷺麗含R
PROCESS OIL

1612
PHENOLiC ttACKIFIER RESiN

1.461
INSOLUBLE SULPHUR

0.504
15 SILANE COUPLING AGEN丁 0101

Export ltem QW
Ｓｒ
．
Ｎ。
．

Description QW

14. lnner Tubes, of
Rubber, For Lorries
and buses (Total
Quantity to be
exported 11000.00
kgs)

100 kgs

1

HALO BUttYL RUBBER― CHLOROBUttYL RUBBER
(C‖ R)

6446

2 lltti」

TYLENE―:SOPRENE(BUTYL)RUBBER
41918

3

ETHYLENE― PROPYLENE NON― CONJUGATED
DIENE RUBBER(EPDM RUBBER)

5371
４

一

５

一

６

CARBON BLACK
33.730

RUBBER CHEMiCAL:ACCELERATOR
1.342

ZINC OXIDE
2.257

7

8

STEAR!C AC:D
0463

PETROLEUM TACKIFIER RES:N
0541

塩



Export Item QW
Ｓｒ
．
Ｎ。
．

Description QTY

15. lnner Tubes, of
Rubber, For off the
road vehicles, not
elsewhere specified
or included (Total
Quantity to be
exported 33000.00
kgs)

100 kgs
1

lSOBUTYLENE― lSOPRENE(BUttYL)RUBBER
(llR) 43.118

2

ETHYLENE― PROPYLENE NON― CONJUGATED
DIENE RUBBER(EPDM RUBBER)

7.614

3 CARBON BLACK 33101

4 RUBBER CHEMICAL:ACCELERATOR 1269

5 Z:NC OX!DE 2132
6 STEAR!C ACiD 0.458

7 M:CROCRYSTALLINE PEttROLEUM VVAX 0.520

8 PETROLEUM TACKIF:ER RESiN 0.520

(Note: Rubber chemicals & misc. chemicals may be allowed as per general note of the Hand Book of
Procedure, Vol. ll. for all export import items.

Consuitant
27‐10…2016

DGFT(NC)

ヽ

側



SubieCt:

Ref  :

ftrnnu*-!.

No.7/33/2016-TSW
DEPARTMENT OF INDUSTRIAL POLICY & PROMOTION

(TSW- S.ECTION)

Request of M/s. Balkrishna lndia Ltd., Mumbai for Advance Authorization No.

0310807642 dtd. 07.09.2016 for the export of New Pneumatic Tyres of Rubber etc.

DGFT UO. No.01 /87 t501257 t AM-1 7/DES-V| I

ln this case the firm has stated that the rubber content given in export item is as per the

requirement of foreign buyer. They have claimed wastage of 1o/o of raw materials for the manufacture of
export products. Based on information furnished by the firm, DIPP recommends the following norm:-

anll

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QW

1. New Pneumatic
Tyres of Rubber, of
a kind used on
buses or lorries:
Other Nylon. (Total
Quantity to be
exported 44,000.00
kgs)

100 kgs

|

1 NATURAL RUBBER―SMOKED SHEETS(RSS) 16605

2

NATURAL RUBBER―丁ECHNICALLY SPECIFIED
NATURAL RUBBER(丁 SNR) 20908

3

SYNttHETIC RUBBERiBUTADIENE RUBBER
(BR) 6873

4

SYNTHETIC RUBBERiSTYRENE BUTADIENE
RUBBER SBR… 1500/1502 2122

5 CARBON BLACK 24359

6 NYLON ttYRE CORD FABR:C(DIPPED) 11438

7

RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED) 0153

8

WIRE OFIRON OR NON¨ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT UP T0 26
SWG(BRONZE COATED TYRE BEADWIRE) 3908

9 RUBBER CHEM:CAL:ANT10XIDANTS 1461

10 RUBBER CHEMiCAL:ACCELERATOR 0433

RUBBER CHEMICALiREttARDERS 0131

12 ZINC OXiDE 2228

13 STEARIC ACID 1118

14 MICROCRYSTALLiNE PETROLEUM WAX 0735

15 PRECIPl丁 ATED SILICA 0.213

16

RAE(Residual Aromauc Extract)OIL OR
SIMILAR PRODUCTS INヽⅣHICH THE WEIGH丁
OFttHE AROMATIC CONS丁 ITUENTS
EXCEEDS THA丁 OF THE NON AROMATlC
CONSTITUENT, USED AS PLASTIC!SERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL 4181

17 PHENOL!C TACKIFIER RESIN 0222

18 INSOLUBLE SULPHUR 0.091

19 PROCESSiNG ADDl丁IVES 0584



20 洟     [「

LEASE PREPARAT10N(INSiDE
0190

21 習柵     
「
LEASE PREPARA丁 10N(OUTslDE

0.160

22
BLADDERS 0020

number

23 3Ⅷ I(1]鳥 ]旱缶ξ』』Il[FEPARA丁
10N(RUBBER

0.200

Export ltem QW
Ｓｒ
．
Ｎ。
．

Description QW

2. New Pneumatic
Tyres of Rubber, of
a kind used on
motor cycles: Other
Nylon. (Total
Quantity to be
exported 83000.00
kgs)

100 kgs １

一
　

　

２

NATURAL RUBBER― SMC)KED SHEETS(RSS) 3189
NAttURAL RUBBER― 丁ECHNICALLY SPECIFIED
NATURAL RUBBER(丁 SNR)

27084

3

SYNttHEttiC RUBBER:BUTADIENE RUBBER
l,R) 5.306

4

SYNTHEttlC RUBBERiSTYRENE BUTADIENE
RUBBER SBR-1500/1502

1819

5

SYNTHETIC RUBBER:(DIL EXttENDED
STYRENE BUTADIENE RUBBER SBR-1712/
1723/1783 11724

6 CARBON BLACK 24816
7 NYLON TYRE CORD FABRIC(DIPPED) 4880

8

RUBBERISED ttEX丁 ILE FABRIC NYLON
CHAFER FABRiC(DIPPED)

0122

9

W!RE OFIRON OR NON¨ALLOY STEEL OF A
丁HiCKNESS ABOVE 18 SWG BUT UP丁 026
SWG(BRONZE COATED TYRE BEADWIRE)

1807
10 RUBBER CHEMICAL:AN丁 10XIDANttS 1562
RUBBER CHEMICAL:ACCELERATOR 0443

12 RUBBER CHEMICAL:RETARDERS 0.101

13 ZINC OXIDE 1924
14 SttEARIC ACID 1149
15 M!CROCRYSTALLINE PEttROLEUM 1/VAX 0846
16 PRECIPITATED SiLICA 2341

17

RAE(Residual Aromajc Extract)OIL OR
SIMiLAR PRODUCTS IN VVHICH ttHE 1/VEIGH丁
OF THE AROMA丁 IC CONS丁 lTUENTS
EXCEEDS ttHAT OFttHE NON AROMATIC
CONSTITUENT, USED AS PLAS丁 ICISERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL.

5420
18

19

PETROLEUM ttACKIFIER RESiN 0040
PHENOLIC ttACKIFIER RESIN 0181

レ



20 !NSOLUBLE SULPHUR 0030
21 PROCESS:NG ADDl丁 :VES 0.715

22
MOULD RELEASE PREPARAT10N(INSIDE
RELEASE) 0190

23
MOULD RELEASE PREPARAT10N(OUTSiDE
RELEASE)_ 0160

24
BLADDERS 0020

number

25

ANTITACK RELEASE PREPARA丁 10N(RUBBER
COMPOUND RELEASE)

0200

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QW

3. New Pneumatic
Tyres of Rubber,
Other having a
"herring-bone" or
similar tread: Of a
kind used on
agricultural or
forestry vehicles and
machines, A. Nylon /
Polyester. (Total
Quantity to be
exported
3445000.00 kgs)

1 100 kgS 1 NATURttL RUBBER― SMOKED SHEETS(RSS) 4.556

2

NAttURAL RUBBER― 丁ECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR)

28.350

3

SYNTHE丁IC RUBBERIBUTADIENE RUBBER
(BR) 2527

4

SYNTHETIC RUBBER:SttYRENE BUTADIENE
RUBBER SBR-1500/1502

4043

5

SYNTHE丁IC RUBBER:(DIL EXTENDED
STYRENE BUTADIENE RUBBER SBR-1712/
1723/1783 9096

6 CARBON BLACK 27924
7 NYLON TYRE CORD FABR:C(DIPPED) 7117

8

RUBBERISED ttEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0102

9

WIRE OFIRON OR NON―ALLOY STEEL OF A
丁HICKNESS ABOVE 18 SWG BUtt UP T0 26
SWG(BRONZE COAttED TYRE BEADWIRE)

3045
10 RUBBER CHEMICAL:ANT10XIDANTS 1511
RUBBER CHEMICALiACCELERAttOR 0504

12 RUBBER CHEMICAL:RETARDERS 0 101

13 Z:NC OXIDE 1.823

14 STEARIC AC:D 1108
15 MICROCRYSttALLINE PETROLEUM WAX 0.856

16

RAE(Residual Aromalc Extract)0:LOR
SIMILAR PRODUCttS IN llVHICH THE lrVEIGH丁
OFttHE AROMATIC CONS丁 ITUENTS
EXCEEDS ttHAT OFttHE NON AROMATIC
CONS丁 ITUENT, USED AS PLAS丁lCISERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL

4483
17 PEttROLEUM TACK:F!ER RESIN 0050

ル



18 PHENOLIC TACK!F!ER RESiN 0252

19 !NSOLUBLE SULPHUR 0.050

20 PROCESSiNG ADDI丁 lVES 0.655

21

MOULD RELEASE PREPARAT10N(INSiDE
RELEASE) 0190

22
MOULD RELEASE PREPARAT10N(OUTSIDE
RELEASE) 0160

23
BLADDERS 0020

number

24

ANTI丁ACK RELEASE PREPARA丁 10N(RUBBER
COMPOUND RELEASE) 0.200

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY

4. New Pneumatic
Tyres of Rubber,
Other having a
"herring-bone" or
similar tread: Of a
kind used on
agriculturalor
forestry vehicles and
machines, B.
Polyester/Polyester
Belt. (TotalQuantity
to be exported
5028000.00 kgs)

100 kgs NATURAL RUBBER― SMOKED SHEETS(RSS) 10176

2

NATURAL RUBBER‐丁ECHNICALLY
SPECIFIED NAttURAL RUBBER(TSNR) 17.030

3

SYNTHE丁 IC RUBBER:BUttADIENE RUBBER
(BR) 12260

4

SYNttHEttlC RUBBER:STYRENE BUTADIENE
RUBBER SBR-1500/1502 9955

5

SYNTHETIC RUBBER:01L EXttENDED
SttYRENE BUttADIENE RUBBER SBR-1712/
1723/1783 1.496

6 CARBON BLACK 29.396

7 NYLON TYRE CORD FABRIC(DIPPED) 2237

8

RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABR:C(DiPPED) 0.061

9 POLYESTER ttYRE CORD FABRIC(DIPPED) 2806

10

STRANDED VVIRE,ROPES AND CABLES
(BRASS COATED STEELttYRE CORD) 0103

VVIRE OFIRON OR NON―ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT UP丁 026
SWG(BRONZE COATED ttYRE BEADWIRE)

2.954

12 RUBBER CHEM!CAL:ANT10XIDANTS 1814

13 RUBBER CHEMICAL:ACCELERATOR 0.685

14 RUBBER CHEMICAL:RETARDERS 0131

15 ZiNC OX:DE 1823

16 STEAR!C ACID 0.887

17 M:CROCRYSttALLINE PETROLEUM llVAX 0877

電騨総 ‖ぢふ
P'端摯0



18

RAE(Residual Aromauc Extract)OIL OR
SIMILAR PRODUCttS IN VVHICH THE WEIGH丁
OFttHE AROMATIC CONS丁 ITUENTS
EXCEEDS THA丁 OFTHE NON AROMA丁 IC
CONSTITUEN丁 : USED AS PLASTICISERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL 4201

19 PETROLEUM ttACKIF:ER RESIN 0.030

20 PHENOLIC TACK!FIER RESIN 0756

21 lNSOLUBLE SULPHUR 0433

22 PROCESSING ADDI丁 IVES 0514

23 HOMOGENIZING AGENT 0453

24

AT10N(INS!DE
RELEASE) 0190

25

SE PREPARA丁10N(OUTSIDE
RELEASE) 0160

26
BLADDERS

0020
number

27

ANTITACK RELEASE PREPARAT10N
(RUBBER COMPOUND RELEASE) 0.200

Export ltem QTY
Ｓｒ
，
Ｎ。
．

Description QTY

5. New Pneumatic
Tyres of Rubber,
Other having a
"herring-bone" or
similar tread: Of a
kind used on
agriculturalor
forestry vehicles and
machines, C. Steel
Belt. (TotalQuantitY
to be exported
61 1000.00 kgs)

loo kgs NAttURAL RUBBER― SMOKED SHEEttS(RSS) 12504

2

NAttURAL RUBBER― TECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR) 14479

3
SYNTHETIC RUBBER:BUTADIENE RUBBER
(BR)         _ 10410

4

SYNTHEttiC RUBBERiSTYRENE BUTADIENE
RUBBER SBR-1500ノ 1502 8086

5

SYNttHE丁 IC RUBBER:(DIL EXTENDED
SttYRENE BUTADIENE RUBBER SBR‐ 1712/

1723/1783              _ 1.263

6 CARBON BLACK 26857

7 NYLON TYRE CORD FABRIC(DIPPED) 4067

8

RUBBERISED ttEX丁 ILE FABRIC NYLON
CHAFER FABR!C(DIPPED) 0041

9

SttRANDEDヽⅣIRE:ROPES AND CABLES

(BRASS COATED SttEELttYRE CORD) 8.045

10

WIRE OFIRON OR NON―ALLOY SttEEL OF A
THICKNESS ABOVE 18 SWG BUT UP T0 26
SWG(BRONZE COAttED ttYRE BEADWIRE) 3147

RUBBER CHEMICAL:ANT10XIDANTS 1703

12 RUBBER CHEMICAL:ACCELERATOR 0625

々

A



13 RUBBER CHEM!CAL:RETARDERS 0.111

14 Z:NC OXIDE 1853

15 STEARIC AC:D 0776

16 MICROCRYSTALLINE PETROLEUM llVAX 0776

17

RAE(Residual Aromauc Extract)OIL OR
SIMILAR PRODUCTSIN VVH!CH THE VVEIGHT
OF THE AROMA丁 IC CONS丁 ITUENTS
EXCEEDSttHAT OF THE NON AROMATIC
CONS丁lTUENT, USED AS PLAS丁IC:SERS
AND ALSO KNOWN AS RUBBER PROCESS
O:L

3.577

18 PHENOLIC ttACKIFIER RESIN 0826

19 INSOLUBLE SULPHUR 0.605

20

AGEING RES:SttANCE CHEM!CAL
(PERKALINK-900ノ HVA-2) 0131

21 AGEING RES:STANCE CHEMICAL(HttS) 0121

22 PROCESSiNG ADDITIVES 0463

23 HOMOGENIZ:NG AGENT 0605

24

COBALtt BORON COMPLEX― COBAL丁 225%
(MONO BOND) 0030

25

MOULD RELEASE PREPARA丁 10N(INSIDE
RELEASE) 0190

26

MOULD RELEASE PREPARA丁 :ON(OUTSIDE
RELEASE) 0.160

27
BLADDERS 0020

number

28

ANTI丁ACK RELEASE PREPARA丁 10N(RUBBER
COMPOUND RELEASE) 0200

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY

6. New Pneumatic
Tyres of Rubber,
Other having a
"herring-bone" or
simitar tread: Of a
kind used on
construction or
industrial handling
vehicles and
machines and
having a rim size not
exceeding 61cm
(24") Nylon. (Total

100 kgs
1 NATURAL RUBBER― SMOKED SHEETS(RSS) 10378

2

NATURAL RUBBER―TECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR) 24047

3

SYNTHETIC RUBBER:BUttADIENE RUBBER
(BR) 2982

4

SYNTHE丁 IC RUBBER:STYRENE BUTADIENE
RUBBER SBR-1500/1502 7934

5

SYNTHETIC RUBBER:OIL EXttENDED
SttYRENE BUttADIENE RUBBER SBR-1712/
1723/1783 2375

6 CARBON BLACK 27416

A 

｀ ｀



Quantity to be

exported

l194000 00 kgs)

7 NYLON TYRE CORD FABRIC(DIPPED) 7625

8

RUBBERISED ttEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED) 0.081

9

SttRANDED V劇 RE,ROPES AND CABLES
(BRASS COATED SttEEL TYRE CORD) 0.021

10

WIRE OFIRON OR NON―ALLOY SttEEL OF A
THICKNESS ABOVE 18 SWG BUtt UP T0 26
SWG(BRONZE COAttED ttYRE BEADWIRE) 3065

RUBBER CHEMICAL:ANT10XIDANttS 1461

12 RUBBER CHEMICAL:ACCELERATOR 0.474

13 RUBBER CHEMICALiRETARDERS 0.111

14 ZINC OXIDE 1985

15 STEAR!C ACID 1.058

16 MICROCRYSTALLINE PETROLEUM lrVAX 0846

17

RAE(Resldual Aroma‖ c Extract)OIL OR
SIMILAR PRODUCTSIN 1/VHICH THE WEIGHT
OF THE AROMATIC CONS丁 1丁UENTS
EXCEEDS THAT OF THE NON AROMATIC
CONSTITUENT: USED AS PLASTICISERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL 4141

18 PHENOLIC TACKIFIER RESIN 0463

19 lNSOLUBLE SULPHUR 0.060

20 PROCESS!NG ADDITIVES 0.504

21

MOULD RELEASE PREPARAT10N(INSIDE
RELEASE) 0.190

22
MOULD RELEASE PREPARAT10N(OUttSIDE
RELEASE) 0.160

23
BLADDERS 0020

number

24

ANTI丁ACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE) 0200

Export ltem QW
Ｓｒ
．
Ｎ。
．

Description QTY

7. New Pneumatic
Tyres of Rubber,
Other having a
"herring-bone" or
similar tread: Of a
kind used on
construction or
industrial handling
vehicles and
machines and

100 kgs
1 NATURAL RUBBER―SMOKED SHEETS(RSS) 13163

2

NATURAL RUBBER―丁ECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR) 21263

3

SYNTHETIC RUBBER:BUTADIENE RUBBER
(BRヽ 1900

4

SYNTHE丁 IC RUBBERiSTYRENE BUttADIENE
RUBBER SBR-1500/1502 12.886

5 CARBON BLACK 28330

獅 1

′ ヽ  
｀ ｀



⌒

having a rim size
exceeding 61 cm.
(24") Nylon. (Total
Quantity to be
exported 389,000.00
kgs)

6 NYLON TYRE CORD FABRIC(DIPPED) 7015

7

RUBBERISED ttEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED) 0081

8

WIRE OFIRON OR NON―ALLOY STEEL OF A
TH:CKNESS ABOVE 18 SWG BUT UP T0 26
SWG(BRONZE COAttED TYRE BEADWIRE) 2.842

9 RUBBER CHEMICAL:ANT10XIDANTS 1501

10 RUBBER CHEMICAL:ACCELERATOR 0504

RUBBER CHEMICALiREttARDERS 0131

12 ZINC OXIDE 1893

13 STEARIC ACID 1018

14 MICROCRYSTALLINE PETROLEUM VVAX 0.856

15

:舗緊潔ご品器ぎRT露8苦7告鍋日GHT
OF THE AROMATIC CONSTI丁UENTS
EXCEEDS THA丁 OFttHE NON AROMATIC
CONSTI丁 UEN下 , USED AS PLAS丁 ICISERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL 4.030

16 PHENOLIC TACKIF:ER RESIN 0695

17 INSOLUBLE SULPHUR 0.050

18 PROCESSING ADD!T:VES 0403

19

MOULD RELEASE PREPARAT10N(lNSIDE
RELEASE) 0190

20
MOULD RELEASE PREPARAT10N(OUttSIDE
RELEASE) 0.160

21
BLADDERS

0.020
number

22

AN丁 ITACK RELEASE PREPARA丁 10N(RUBBER
COMPOUND RELEASE) 0200

Export ltem QTY Sr.

No.
Description QTY

8. New Pneumatic
Tyres of Rubber,
Other. Of a kind
used on agricultural
or forestry vehicles
and machines
Nylon. (Total
Quantity to be
exported
1583000.00 kgs)

loO kgs
1 NATURAL RUBBER‐SMOKED SHEETS(RSS) 3544

2

NATURAL RUBBER―TECHNICALLY SPECIFIED
NAttURAL RUBBER(丁 SNR) 22073

3

SYNTHETIC RUBBER:BUTADIENE RUBBER
(BR) 3942

4

SYNttHE丁!C RUBBERiSTYRENE BUTADIENE
RUBBER SBR-1500/1502 5660

5

SYNTHETIC RUBBERiOIL EXTENDED
STYRENE BUTADIENE RUBBER SBR-1712/
1723ノ 1783 8.692

6 CARBON BLACK 25385

7 NYLON TYRE CORD FABR:C(DiPPED) 8.642

傘



8

RUBBERISED ttEXTILE FABRIC NYLON
CHAFER FABRlC(DIPPED) 0112

9

WIRE OFIRON OR NON―ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT UP T0 26
SWG(BRONZE COATED TYRE BEADWIRE) 4.030

10 RUBBER CHEMICALiANT10XIDANTS 1411

RUBBER CHEMICAL:ACCELERATOR 0433

12 RUBBER CHEMICAL:REttARDERS 0121

13 Z:NC OXIDE 1.812

14 STEARIC ACID 0947

15 MICROCRYSTALLINE PETROLEUM llVAX 0.806

16

RAE(Residual Aromauc Extract)OIL OR
SIMILAR PRODUCTS IN llVHICH ttHE 1/VEIGH丁
OF THE AROMAttiC CONSTITUENttS
EXCEEDS THAT OFttHE NON AROMATIC
CONSTITUEN丁 , USED AS PLAS丁 ICISERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL

3829

17 PHENOLIC TACKIF!ER RESIN 0181

18 lNSOLUBLE SULPHUR 0071

19 PROCESSING ADDIT:VES 0534

20 HOMOGENIZING AGEN丁 0040

21

MOULD RELEASE PREPARAT10N(INSIDE
RELEASE) 0190

22

MOULD RELEASE PREPARAT10N(OUTSIDE
RELEASE) 0160

23
BLADDERS 0020

number

24

AN丁 ITACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE)

0.200

Export ltem QIY
Ｓｒ
．
Ｎ。
．

Description QTY

9. New Pneumatic
Tyres of Rubber,
Other:Ofakind
used on
construction or
industrial handling
vehicles and
machines and
having a rim size not
exceeding 61 cm.
(24") A. Nylon (Total
Quantity to be

100 kgs
1 NATURAL RUBBER‐SMOKED SHEETS(RSS) 13517

2

NAttURAL RUBBER― TECHNICALLY SPECIFIED
NAttURAL RUBBER(TSNR) 20858

3

SYNTHETIC RUBBER:BUttADIENE RUBBER
(BR) 3588

4

SYNttHETIC RUBBER:STYRENE BUTADIENE
RUBBER SBR-1500/1502

8.692

5

SYNTHETIC RUBBER:OIL EXTENDED
STYRENE BUttADIENE RUBBER SBR-1712ノ
1723/1783 1516

A 
｀ ｀



′ ヽ  
｀ ｀

exported 978000 00
kgs)

6

HALO BUttYL RUBBER― CHLOROBUttYL
RUBBER(C‖ R) 0030

7 CARBON BLACK 26.654

8 NYLON TYRE CORD FABRIC(DIPPED) 8.439

9

RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED) 0.122

10

STRANDED llV!RE,ROPES AND CABLES
(BRASS COATED STEEL TYRE CORD) 0.258

W!RE OFIRON OR NON―ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT UP丁 026
SWG(BRONZE COATED TYRE BEADWiRE)

3400

12 RUBBER CHEMICAL:ANT10X:DANttS 1511

13 RUBBttR CHEMICAL:ACCELERAttOR 0514

14 RUBBER CHEM:CAL:RETARDERS 0111

15 ZINC OXIDE 1974

16 STEARIC ACID 1.058

17 MICROCRYSTALLINE PETROLEUMヽ ⅣAX 0.826

18 PRECIP!TAttED S!LICA 0.106

19

RAE(Residual Aromalc Extract)01L OR
SiMiLAR PRODUCttS IN llVHICH ttHEヽⅣEIGHT
OF THE AROMATIC CONS丁 :丁UENttS
EXCEEDS THA丁 OF THE NON AROMATIC
CONS丁 !丁UENT, USED AS PLAS丁 IC:SERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL

3829
20 PHENOLiC ttACKIFIER RES:N 0554
21 INSOLUBLE SULPHUR 0101

22 PROCESS:NG ADDI丁IVES 0504
23 HOMOGEN:Z:NG AGENT 0071

24
MOULD RELEASE PREPARAtt10N(lNSIDE
RELEASE) 0190

25

MOULD RELEASE PREPARAT10N(OUttSIDE
RELEASE)

0.160

26
BLADDERS 0020

number

27

ANTl丁ACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE)

0200

躙  :f



Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY
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１

一
　

　

２

NATURAL RUBBER― SMOKED SHEEttS(RSS) 30.983

NAttURAL RUBBER― TECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR)

8859

3
SYNttHETIC RUBBER:BUTADIENE RUBBER
(BR) 2779

4

SYNTHETIC RUBBERiSttYRENE BUTADIENE
RUBBER SBR‐ 1500/1502

1971

5

HALO BUTYL RUBBER― CHLOROBUttYL
― 0859

6
HALO BUTYL RUBBER― BROMOBUTYL
RUBBER(B‖ R) 0859

7 CARBON BLACK 21780
8 NYLON TYRE CORD FABRIC(DIPPED) 0051

9

RUBBERiSED TEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0051

10

SttRANDEDヽ″lRE,ROPES AND CABLES
(BRASS COATED STEEL TYRE CORD)

14543

WIRE OFIRON OR NON‐ALLOY STEEL OF A
丁HICKNESS ABOVE 18 SWG BUtt uP丁 026
SWG(BRONZE COATED TYRE BEADWIRE)

3.959
12

13

RUBBER CHEMICAL:ANT10XIDANTS
1723

RUBBER CHEMICAL:ACCELERATOR
0.605

14

15

16

RUBBER CHEMICAL:REttARDERS

ZINC OXIDE
0.050

2329
SttEARIC ACID

0453
17

18

19

20

21

22

23

24

MiCROCRYSTALLINE PETROLEUM VvAX
0605

PRECIPITAttED SiLiCA
2767

:哺濶 ]ぶ珊蝙鵬肝
EXCEEDS THA丁 OFttHE NON AROMATiC

:ギ
I留胤ば貝:食35占含RttRB5詈:s

0605
PEttROLEUM TACKIFIER RESIN

0.514
PHENOLIC TACKIFIER RESIN

INSOLUBLE SULPHUR
0917

0917
SILANE COUPLING AGEN丁

0413
AGEING RESISttANCE CHEMiCAL
(PERKALiNK-900ノ HVA-2)

0.655

A 
｀ ｀

レ



25 ACE!NG RESISTANCE CHEMICAL(HTS) 0.403

26 PROCESSING ADDI丁:VES 0453

27 HOMOGENIZING AGENT 1259

28

COBALtt BORON COMPLEX― COBAL丁 225%
(MONO BOND) 0101

29
MOULD RELEASE PREPARAT10N(lNSIDE
RELEASE) 0190

30
MOULD RELEASE PREPARA丁 :ON(OUTSIDE
RELEASE) 0160

31
BLADDERS 0020

number

32

AN丁 ITACK RELEASE PREPARA丁 10N(RUBBER
COMPOUND RELEASE)

0.200

Export ltem QTY
Ｓｒ
。
Ｎ。
．

Description QTY

1 1. New Pneumatic
Tyres of Rubber,
Other: Of a kind
used on
construction or
industrial handling
vehicles and
machines and
having a rim size
exceeding 61cm
(24"), A. Nylon
(Total Quantity to be
exported 861000.00
kgs)

100 kgs
1 NAttURAL RUBBER― SMOKED SHEETS(RSS) 17314

2

NATURAL RUBBER―TECHNICALLY SPECIFIED
NATURAL RUBBER(丁 SNR)

22.933

3

SYNttHET!C RUBBER:BUTADIENE RUBBER
(BR) _ 3790

4

SYNTHETIC RUBBERiSttYRENE BUttADIENE
RUBBER SBR-1500/1502

6115

5

SYNttHE丁 IC RUBBER:01L EXTENDED
SttYRENE BUTADIENE RUBBER SBR-1712/
1723/1783 0.030

6
HALO BUTYL RUBBER― CHLOROBUttYL
RUBBER(C‖ R) 0.717

7 CARBON BLACK 25487
8 興 YRE CORD FABR:C(DIPPED) 8337

9

RUBBERISED ttEX丁 ILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0061

10

WIRE OFIRON OR NON¨ALLOY SttEEL OF A
THICKNESS ABOVE 18 SWG BUT UP T0 26
SWG(BRONZE COAttED ttYRE BEADWIRE)

2568
RUBBER CHEMiCAL:ANT10XIDANTS 1753

12 RUBBER CHEMICAL:ACCELERATOR 0.584

13 RUBBER CHEMICAL:RETARDERS 0.111

14 ZINC OXIDE 2.035

15 SttEARIC ACiD 1149
16 MICROCRYSTALLINE PEttROLEUMヽ ⅣAX 0776
17 PRECiPITATED S:LICA 0436

A 
｀ ｀

肝



18

RAE(Residual Aromalc Extract)OIL OR
SIM:LAR PRODUCTSIN VVHiCH THE VVEIGHT
OF THE AROMATIC CONSTI丁UENTS
EXCEEDS THAT OF THE NON AROMAT:C
CONSTI丁 UEN丁, USED AS PLASTiCISERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL 3123

19 PETROLEUM ttACKIFIER RESIN 0.050

20 PHENOLIC TACK!FIER RESIN 0554

21 INSOLUBLE SULPHUR 0121

22 SILANE COUPL:NG AGEN丁 0030

23

AGEING RESISTANCE CHEMICAL
(PERKALINK‐ 900/HVA-2) 0020

24 PROCESSING ADDITIVES 0.453

25 HOMOGENIZING AGEN丁 0121

26

COBALT BORON COMPLEX― COBALT 22 5%
(MONO BOND) 0010

27
MOULD RELEASE PREPARAtt10N(INSIDE
RELEASE) 0190

28
MOULD RELEASE PREPARAT10N(OUttS:DE
RELEASE) 0160

29
BLADDERS 0.020

number

30

AN丁ITACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE) 0200

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QW

12. New Pneumatic
Tyres of Rubber,
Other: Of a kind
used on
construction or
industrial handling
vehicles and
machines and
having a rim size
exceeding 61 cm
(24"), B. All Steel
(Total Quantity to be
exported 556000.00
kgs)

100 kgs NAttURAL RUBBER― SMOKED SHEEttS(RSS) 14.934

2

NAttURAL RUBBER― 丁ECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR)

11644

3

SYNTHE丁 IC RUBBER:BUTAD:ENE RUBBER
曼R) 2779

4

SYNTHETIC RUBBER:SttYRENE BUTADIENE
RUBBER SBR-1500/1502

16727

5
HALO BUTYL RUBBER‐ CHLOROBUttYL
RUBBER(C‖ R) 0.960

6
HALO BUTYL RUBBER― BROMOBUttYL
RUBBER(B‖ R) 1011

7 CARBON BLACK 25080
8 NYLON ttYRE CORD FABRIC(DIPPED) 0051

9

RUBBERISED TEX丁ILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0010

′ ヽ  

｀ ｀
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10

STRANDED WIRE,ROPES AND CABLES
(BRASS COATED SttEEL TYRE CORD) 11139

WIRE OFIRON OR NON―ALLOY SttEEL OF A
丁H:CKNESS ABOVE 18 SWG BUtt UP丁 026
SWG(BRONZE COAttED ttYRE BEADWIRE)

3197

12 RUBBER CHEMICAL:AN丁10XIDANTS 1914

13 RUBBER CHEMICAL:ACCELERATOR 0.705

14 RUBBER CHEMICAL:REttARDERS 0.010

15 ZINC OXIDE 2481

16 STEARIC ACID 0373

17 MICROCRYSTALLINE PETROLEUM VVAX 0665

18 PRECIPITATED S!LICA 1064

19

RAE(Residual Aromalc Extract)01L OR
SIMILAR PRODUCTS INヽⅣHICH THE WEIGHT
OF THE AROMA丁 IC CONSTI丁 UENTS
EXCEEDSttHAT OF THE NON AROMATIC
CONSTITUEN丁 , USED AS PLASTICiSERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL

1511

20 PETROLEUM ttACK:FIER RESiN 0.544

21 PHENOLIC TACK:FIER RES:N 0957
22 INSOLUBLE SULPHUR 0746
23 S:LANE COUPLING AGENT 0181

24

AGEING RESISTANCE CHEMICAL
(PERKALINK-900ノ HVA-2) 0655

25 AGEING RESISttANCE CHEMICAL(HTS) 0.353

26 PROCESSING ADDITIVES 0343
27 HOMOGENIZING AGEN丁 1360

28

COBALT BORON COMPLEX― COBALT 22 5%
(MONO BOND) 0101

29
MOULD RELEASE PREPARAtt10N(INSIDE
RELEASE) 0190

30
MOULD RELEASE PR
RELEASE) 0160

31
BLADDERS 0020

number

32

AN丁 ITACK RELEASE PREPARA丁 10N(RUBBER
COMPOUND RELEASE)

0.200

鵠  鰯
e

UdY09 Ь::Iたユ|(l Dem卜
11



Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY

13. Solid tyre of
Rubber, Other:for
Motor vehicles
Solid. (Total
Quantity to be
exported 167000.00
kgs)

100 kgs
1

NATURAL RUBBER―丁ECHNICALLY SPECIFIED
NATURAL RUBBER(丁 SNR)            _ 50878

2
SYNttHETIC RUBBER:BUTADIENE RUBBER
(BR) 5155

3

SYNTHET!C RUBBER:01L EXTENDED
SttYRENE BUTADIENE RUBBER SBR… 1712/
1723/1783 0.940

4 CARBON BLACK 31731

5

WiRE OFIRON OR NON‐ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT UP丁 026
SWG(BRONZE COATED TYRE BEADWIRE)

1269

6 RUBBER CHEMICAL:ANT10XIDANttS 1481

7 RUBBER CHEMICAL:ACCELERATOR 0.856

8 RUBBER CHEMICAL:RETARDERS 0212

9 ZINC OXIDE 2.835

10 STEAR!C ACID 1 108

PRECIP!TAttED SILICA 1064

12

RAE(Residual Aromalc Extract)01L OR
SIMILAR PRODUCTS IN llVHICH ttHE WEIGHT
OFttHE AROMAT!C CONSTI丁UENTS
EXCEEDS ttHA丁 OFttHE NON AROMA丁 IC
CONS丁 1丁UENT, USED AS PLAST:CISERS
AND ALSO KNOWN AS RUBBER PROCESS
OIL

1612

13 PHENOL:C TACKIFIER RESIN 1461

14 INSOLUBLE SULPHUR 0.504

15 SILANE COUPLING AGENT 0101

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QW

14. lnner Tubes, of
Rubber, For Lorries
and buses (Total
Quantity to be
exported 1 1000.00
kgs)

100 kgs

1

HALO BUttYL RUBBER― CHLOROBUttYL
RUBBER(C‖ R) 6446

2
lSOBUttYLENE― lSOPRENE(BUttYL)RUBBER
型IR) 41.918

3

EttHYLENE―PROPYLENE NON― CONJUGATED
DIENE RUBBER(EPDM RUBBER)

5.371

4 CARBON BLACK 33730

5 RUBBER CHEM:CAL:ACCELERATOR 1.342

6 ZINC OXIDE 2257
7 STEARiC ACID 0463
8 PETROLEUM TACKIF!ER RESIN 0541



Export ltem QTY
Ｓｒ
，
Ｎ。
．

Description QTY

15. lnnerTubes, of
Rubber, For off the
road vehicles, not
elsewhere specified
or included (Total
Quantity to be
exported 33000.00
kgs)

100 kgs
1

ISOBUttYLENE― ISOPRENE(BUttYL)RUBBER
(‖ R) 43.118

2

ETHYLENE― PROPYLENE NON― CONJUGATED
DIENE RUBBER(EPDM RUBBER) 7.614

3 CARBON BLACK 33101

4 RUBBER CHEM!CAL:ACCELERAttOR 1269

5 ZINC OX:DE 2.132

6 STEARIC AC:D 0.458

7 MICROCRYSTALLINE PETROLEUM 1/VAX 0.520

8 PETROLEUM TACK:F:ER RESIN 0.520

(Note: Rubber chemicals & misc. chemicals may be allowed as per general note of the Hand Book of
Procedure, Vol. ll. for all export import items.

Consultant
03‐11‐2016

DGFT(NC)



Subject:

肺 鵬ゝし―二

No.7′ 33′2016…TSW
DEPARTMENT OFINDUSTRIAL POL:CY&PROMoT:ON

(TSW¨ SECT:ON)

器 8::船ぱ:よ鼎乳#‖異」器。踏∬留nよ鷺緊■::。無l肛FよFn NQ
Ref : DGFT UO. No.01/ST1SOI2SB|AM-17/DES_Vil

ln this case the firm has stated that the rubber content given in export item is as per therequirement of foreign buyer. They have claimed *ritrg" il l-ay" of raw materials for the manufactureof export products' Based on information furnished ov tnEiirm,'Dlpp recommerorlr,e rollowing norm:-

Export ltem QTY Sr. No. Description QTY

1
NAIURAL RUBBER― SMoKED SHEEIS(R,S,

NO晋:詈含キ]せ:R「
R‐丁ECHN!CALLY SPEC!FIED NATURAL

16605

2
209o8

3 HLllじ RUBBER:BUTAD!ENE RUBBER(BR)
6873

S.YNTHETIC RUBBER:STYRENE BUTADIENE RUBBER SBR-1500t1502

cARBoNBLACK 

-

NYLON TYRE CORD

2122

24359

11438

,「

AISК :じ

0153

lpgyEraswbiui"u'?b'ruu'.',,JEib35^frli3[TEB.rr^.
BEADWTRE)

39o8
9 υヽ00にКしHLMiじAL:ANT10xiDANTS

RUBBER CHEMiCAL:ACCELERATOR 1461

0433RUBBER CHEM!CAL:RETARDERS
0131

STEARc Aα D

MICROCRYSTALLiNE PETROLEUM wAX

2228

1118
14

0735
「
へEし :ビ l:AIヒ D SILICA

難き黙憮輛慰淵灘F
0213

4181
i〔 :L:ヽ VL:し lハしKl卜 ILК RESIN

INSOLUBLE SuLPHuR 0222

0091, r\vvEooil\\, AUUI IIVES

r,lour-oner-ensep@
MouLDRELEA5Epnffi

0584

プ 019o

0160′

(

⌒    
｀

.

[

歩



食営[:質ξ瞥IRELEASEPREPARAT!ON(RUBBER COMPouND

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY

１

一
　

　

２

熙

AL RUBBER― SMOKED SHEETS(
3.189

NATURAL RUBBttR― TECHNICALLY
SPECIFIED NAttURAL RUBBER(TSNR)

27.084

３

一
　

　

４

SYNttHETIC RUBBER:BUTAD!ENE RUBBER
(BR) 5.306
SYNTHETIC RUBBER:STYRENE
BUTAD:ENE RUBBER SBR-1500/1502

1819

5 F磯 号料ラ∬
TADIENE RUBBER SBR― 例 2

11.724
6

24.816
7 NYLON TYRE CORD FABRIC(DIPPED)

4.880

L :‖員:[員
ll羊

誕詐15,gl卜「 [3「
RIC NYLON

0122

9 BEADWIRE)
1.807

10 КUじ BER CHEMICAL:ANT10xlDANTS
1562

КUじ BER CHEMICAL:ACCELERATOR
0.443

12 КUじ BLR CHEMICAL:RETARDERS
0101

13 ZINC OxlDE
1924

14 5:LARiC ACID
1149

15 MiじКOCRYSttALLINE PETROLEUM 1/VAX
0.846

16 PRECIPI丁ATED SiLICA
2341

17

繹li準縮測i謝誅7古ξ
R

:掛螂:薦:櫛鳳∬鷺
5.420

18 Pヒ lROLEUM TACKIFIER RESiN
0.040

19 PHヒNOLIC TACKIFIER RESiN

INSOLUBLE SULPHUR
0.181

20
0.030

21 PКOCESS!NG ADDI丁 IVES
0.715

22 MUULD RELEASE PREPARAT10N(INSIDE
0190

シ

)Vじい1:1・ V・

Bhawani

A    
゛

―

―

―

―

―

―

―

―

―

―

―

―

―

―

―

―

―
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ー

ト

ー

Ｌ

Ｉ

Ｌ

Ｆ

Ｉ

Ｆ

Ｉ



〈
　

ヽ

RELEASE)

23
MOULD RELEASE PREPARAT10N

0.160

24
BLADDERS 0020

number

25

AN丁 lTACK RELEASE PREPARA丁 10N
(RUBBER COMPouND RELEASE)

0.200

Export ltem QW
Ｓｒ
．
Ｎ。
．

Description QW

3. New pneumatic -J-1oo kGJ-
TyresofRubber, | - I rOtherhavinga I l--
"herring-bone" or I I

similartread: Ofa I | 2
kind used on I I--agricutturator I I 3
fnractr., .,^t.i^t^^ ^-t I

祗

L RUBBER― SMOKED SHEETS(
4556

NATURAL RUBBER―丁ECHNICALLY
SPECIFIED NATURAL RUBBER(TSNR)

28.350

(繋「

HE¬ё RUBB麗雨Bu預面EttE ttBB雨

SYNTHETIC RUBBER:STYRENE
BUTADIENE RUBBER SBR‐ 1500/1502

2527
:VI▼ Otly vじ :"し :じ dヽ‖u
machines,A Ny10nノ
Polyester(TOtal

Quantity tO be

exported

3445000.oo kgs)

4
4.043

5 F磯号料ラ£雫
馴E認温製繋 1刊 2

CARBON BIACK
9096

6
27.924

/

7 wYLON ttYRE CORD FABRIC(DIPPED) 7117

8 :‖員:緊
|:電
Al,]輝壁「RЮ NYLON

0.102

9

5告♀5
3.045

10 KUbbヒR CHEMICAL:ANT10xlDANTS
1511

KUじ
リヒR CHEMICAL:ACCELERATOR 0504

12 KUUBLR CHEMICAL:REttARDERS
0101

13 JNじ OXlDE

STttARIC ACID
1823

14
1.108

15 MiじКOじRYSttALLINE PETROLEUMヽ ″AX 0856

16

淋椰蠍那糟
×鷺[覇:櫛鳳∬員s

4483
17

0.050
18

0252
19

0050

多



^  .

20 PROCESS:NG ADD!TiVES 0655

21 掏 E「

LEASE PREPARA丁 10N(INSiDE
0190

22
MOULD RELEASE PREPARAT10N
OI旦 IDE RELEASD 0160

２３

一
　

　

２４

BLADDERS 0020
number

AN丁ITACK RELEASE PREPARAT10N
(RUBBER COMPouND RELEASE)

0.200

Export ltem QW
Ｓｒ
．
Ｎ。
．

Description QTY
4. New pneumatic -l-1OO kos
Tyres of Rubber, | -
Other having a I

"herring-bone" or I

similar tread: Of a I

kind used on 
I

agricultural or I

forestry vehicles and 
I

machines, B. 
I

Polyester/Polyester 
I

Belt. (TotatQuantity 
I

to be exported 
I

5028000.00 kss) 
I

―
―

―

―
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ト
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ー
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ー

ー

‐

卜
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Ｆ

卜

Ｌ

‐

卜

に

―

１

一
　

　

２

ミ8き
yК
ALRUBBER‐ SIⅥ OKED SHEEIS(

NATURAL RUBBER―丁ECHNICALLY
SPECIFIED NATURAL RUBBER(丁 SNR)

10176

17030

3
OV:Nl‖ Lilし KuじじLR:BUTADIENE

…

R) 12.260

4

5

SYNttHETiC RUBBERiSTYRENE
BUTADIENE RUBBER SBR-1500ノ 1502

9.955

泄;i:5踊謳蕊W蔦
CARBON B:AcK

1496

29.396
6

7 〕YLUN IYRE CORD FABRiC(DIPPEDヽ 2237

8 蠅週艶翌翌⊥蔦
9 皇型星星ED EK:γ

Kヒ じORD FABRIC

2806

10 ЖttIB鮮∬措 鸞N:88話 S
0103

獅 雉 燃 丼鯛吉%
2.954

12

SttEARIC AclD

1814
13

0685
14

0131
15

1823
16

0.887
17

…

:ALLINE PETROLEUM wAX
0877

訳
■



18

:鯖」紫習ギ8出器ぎR稿乱7吉ξ
R

WE!GHT OF THE AROMA丁 IC
CONSTI丁 UENTS EXCEEDS ttHAT OF THE

Nξ料肥糧晶:引 環ヽ 闘歯鵬 s
RUBBER PROCESS OIL

4,01
19

20

21

22

23

PEttROLEUM ttACKIFIER RESiN
0.030

PHENOLIC TACKIFIER RESIN

INSOLUBLE SULPHUR
0.756

0.433
PROCESSING ADDI丁iVES

0.514
HOMOGENIZING AGENT

0453
２４

一
　

２５

RELEASE)LLA5ヒ
PREPARA丁 10N(INSiDE

0.19oMOULD RELEASE PREPARAT10N
(OUTS:DE RELEASE)

BLADDERS
0160

26 0020
number

27 饂躊 誌3長 s延壁鷺[FN
0200

5. New pneumatic-
Tyres of Rubber,
Other having a
"herring-bone,' or
similar tread: Of a
kind used on
agriculturalor
forestry vehicles and
machines, C. Steel
Belt. (Totateuantitv
to be exported
611000.00 kgs)

100 kgs
N8き‖

RAL RUBBER‐SMoKED SHEETS(

準鼎 ∫樹露5ミ樹 選食粍N励
(潔「

HE¬C RUBBERBuTAttENE RUBBER

10410

:こ学天:習Ettu::[員 ::舌χ]尾も5/1502

/1723/1783

NYLON TYRE CORD FABRIC(DIPPED)

:‖員:緊
|:電
Al習輝酪「

RЮ NYLON

但RASS ooAT讐 紺 辞 N:88話
S

嵐
鍵 R鵠 語

ONZE COAttEU■ 正

RUBBER CHEMicAL:ANT10xlDANTS

FyPBER CHEMlcAL:ACCELERAttOR

ト

^



⌒

13 RUBBER CHEMICAL:RETARDERS 0111
14 ZINC OX!DE 1.853

15 STEAR:C ACID 0776
16 MICROCRYSttALLINE PETROLEUM WAX 0776

17

18

19

晰簾淵8■器ぎR覗寵L7ぱ
R

WEIGH丁 OF THE AROMATIC
CONSTI丁 UENTS EXCEEDS THA丁 OF ttHE

‖躍 熙 顎 !駄烏8躙 gttLⅣ VAS
RUBBER PROCESS OIL

3577
PHENOLIC ttACKIFIER RESIN

0.826
INSOLUBLE SULPHUR

AGEING RESISttANCE CHEMICAL
(PERKALINK-900/HVA-2)

0.605

20

21

22

23

0.131
AGttNG RESSTANCE CHE¨

0.121
PROCESSING ADDITiVES

0.463
HOMOGENIZING AGEN丁

0.605

24 瀾 飽 LttTNCOMPLEX―
CoBALT 22 5%

0.030

25 R猟    [「

LEASE PREPARA丁 10N(INSiDE

0.190

26

MOULD RELEASE PREPARAT10N
(OUTSIDE RELEASE)

BLADDERS
0160

27 0020
number

28 器P蹴「83員5阻色賢:IPN I 0200

6.New Pneumalc
Tyres of Rubber,
Other having a
"herring-bone" or
similar tread: Of a
kind used on
construction or
industrial handling
vehicles and
machines and
having a rim size not
exceeding 61cm
(24") Nylon. (Total
Quantity to be

100 kgs
NttIPRAL RUBBER― SMoKED SHEETS(

10.378

さ理寵∫騨剛 蹂粍N励
(巣「

HE¬C RUBBER:BUTADENE RUBBER

SYNTHETIC RUBBERiSTYRENE
BUttADIENE RUBBER SBR-1500/1502

選:「::腑[訛騰躙 1刊 2/1723/1783

27416
NYLON TYRE CORD FAB頁

iこ (雨PED)

n:N

Export ltem QW
Ｓｒ
．
Ｎ。
．

Description QTY

/

1

2

3

4

5

24.047

2982

7934

2375
6 じAКじON BLACK

7
7625



（
　
　
　
ヽ

1 194000.00 kgs)

8

RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0081

9

STRANDED VV:RE,ROPES AND CABLES
(BRASS COATED STEEL TYRE CORD)

0.021

10

WIRE OFIRON OR NON―ALLOY STEEL OF
A ttH!CKNESS ABOVE18 SWG BUT UP To
26 SWG(BRONZE COATED TYRE
BEADWIRE) 3065
RUBBER CHEMICAL:AN丁:OXIDANttS 1461

12 RUBBER CHEMICAL:ACCELERAttOR 0474
13 RUBBER CHEMiCAL:REttARDERS 0111
14 Z!NC OX:DE

1.985

15

16

17

STEARIC ACID
1.058

MiCROCRYSttALLINE PETROLEUM WAX
0.846

晰緊繁8出器ぎR稿凛7吉ξ
R

WEIGHT oF THE AROMA丁 IC

製 驚 曇 :lil曜 蒔 胤 i「
員S

RUBBttR PROCESS OIL
4141

18 PHENOLIC TACKIFIER RESIN

INSOLUBLE SULPHuR
0.463

19
0.060

20 PROCESSING ADDITIVES
0.504

２‐

一
　

２２

貰蠍 EFLLASLPREPARAT10N(lNSIDE 0190
:ViUULU Kヒ LLASL PREPARAT10N
(OUttSIDE RELEASE)

BLADDERS
0.160

23 0020
number

24 饂鶉 記3馬 s藻壁鷺IPN
0.200

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY
7. New Pneumatic
Tyres of Rubber,
Other having a
"herring-bone" or
similar tread: Of a
kind used on
construction or
industrial handling
vehicles and
machines and I

having a rim size 
I

exceeding 61 cm. 
I

1 100kgS

/

1 貰8きyKALKUbじ
ヒR¨SIV10KED SHEEIS(

13163

２

一
　

３

さ含晋どF令呈∫ヽほ汗ξ謁ゝI硼    [食犠NR) 21.263

(BR)THETIC RUBBER:BUttADIENE RUBBER 1900

4

SYNTHETiC RUBBERiSttYRENE
BUTADIENE RUBBER SBR-1500/1502

12886
5

28330
6 NYLON「YRE CORD FABRIC(DIPPED)

7015

多
涙

Dy. Director General

'ii',rT,.',,.i1rt3ffi'fl'.',15'd:'fl Jr:',ff 
,

. . . co!,crnment of lndia
Ur:Jy;.; Lrnaivan, N-.1 Delhi_l1



（
　
　
ヽ

(24‖ )Ny10n(丁otal
Quantity to be

exported 3891000 00
kgs)

7

RUBBERISED TEXTILE FABR!C NYLON
CHAFER FABRIC(DIPPED)

0.081

8

W:RE OFIRON OR NON‐ALLOY STEEL OF
A THICKNESS ABOVE 18 SWG BUT uP To
26 SWG(BRONZE COATED TYRE
BEADWiRE) 2842

9 RUBBER CHEMICAL:AN丁10X:DANTS 1501
10 RUBBER CHEMICAL:ACCELERATOR 0504
RUBBER CHEMICAL:RETARDERS

0131
12 ZINC OXIDE 1893
13 SttEAR!C ACID 1018
14 MICROCRYSttALLINE PETROLEUM VVAX

0.856

15

16

17

18

:儒撫
WEIGHT OF THE AROMA丁 IC
CONSTITuENTS EXCEEDS ttHAT OF THE

営躍 は 、R3躙 g塚臨 ‖VAS
RUBBEtt PROCESS OIL 4030
PHENOLIC TACKIFIER RESiN

0695
INSOLUBLE SULPHUR

0.050
PROCESSING ADDI丁 iVES 0403

19
0190

２〇

一
　

２‐

一
　

　

２２

MOULD RELEASE PREPARAtt10N
(OUTSIDE RELEASE)

BLADDERS

ANTITACK RELEASE PREPARAT10N
(RUBBER COMPouND RELEASE)

0160
0.020
number

0200

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY

Quantity to be

exported

1583000.oo kgs)

100 kgs

/

１

一
　

　

２

一
　

３

RSζIKALEUbBヒ
R~SMOKED SHEEttS(

3544
NAttURAL RUBBER― TECHNICALLY

(丁SN励 22.073

3942

4

5

SYNTHEttiC RUBBERiSTYRENE
BUTADIENE RUBBER SBR‐ 1500/1502

5660
SYNTHETI
STYRENE BUTADIENE RUBBER SBR- 1712
t 1723 I 1783
CARBON BLACK

8.692
６

一

７

25.385
NYLON_TYRE_CORD FABRiC(DIPPED)

8642

ヽ
μ



8

RUBBERISED TEXTILE FABR!C NYLON
CHAFER FABRIC(DIPPED)

0112

9

WIRE OFIRON OR NON¨ALLOY STEEL OF
A THICKNESS ABOVE 18 SWG BUtt UP TO
26 SWG(BRONZE COAttED TYRE
BEADWIRE) 4030

10 RUBBER CHEMICAL:ANT10XIDANTS 1411
RUBBER CHEM:CAL:ACCELERATOR 0433

12 RUBBER CHEMICAL:RETARDERS 0121
13 ZINC OXIDE 1812
14 SttEARIC ACID 0947
15 MiCROCRYSttALLINE PETROLEUM llVAX 0806

16

17

18

19

晰簾椛器 」R稿ぎ缶7吉ξ
R

WEIGH丁 OF THE AROMAT!C
CONSTITuENTS EXCEEDS THA丁 OF THE

ド躍 ↑ほ 諄 迅ゝR8躙 g‰ ‖vAS
RUBBER PROCESS OIL

3829
PHENOLIC ttACKIFIER RESiN

0.181
INSOLUBLE SULPHUR

0071
PROCESSiNG ADDITIVES

HOMOGENIZING AGENT
0.534

２〇

一
　

　

２‐

一
　

　

２２

0040

M猟    [「

LEASE PREPARAT10N(INSIDE

MOULD RELEASE PREPARAT10N
(OUTSIDE RELEASE)

BLADDERS

ANTITACK RELEASE PREPARAT10N
(RUBBER COMPouND RELEASE)

0190

0.160

２３

一
　

　

２４

0020
number

0200

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY
9. New pneumatic
Tyres of Rubber,
Other:Ofakind
used on
construction or
industrial handling
vehicles and
machines and
having a rim size not
exceeding 61 cm.
(24") A. Nylon (Totat 

I

Quantity to be I

100 kgs
1 RSttKALKUじ

じLR―SMOKED SHEETS(
13517

2

NATURAL RUBBER―丁ECHNICALLY

,PECIFIED NAttURAL RUBBER(TsNR) 20.858

３

一
　

　

４

墨』ボ

:同 E:lし KUbbヒ R:BUttADIENE RUBBER

3588
SYNttHE丁 iC RUBBER:SttYRENE
BUttADIENE RUBBER SBR-1500/1502

8692

5 泄;驀h躙[識朧

『

1¬ 2

1.516

荻

//

MinにtgofЯ
:謂よ嘱1

Udyog Bhawan,N、

⌒   .



exported 978000.00
kgs)

6

HALO BUttYL RUBBER¨ CHLOROBUTYL
RUBBER(C‖ R)

0030
7 CARBON BLACK 26.654

8 _NYLON ttYRE CORD FABRIC(DIPPED) 8439

9

RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRiC(DIPPED)

0.122

10

11

12

13

14

SttRANDED VVIRE,ROPES AND CABLES
(BRASS COATED STEEL TYRE CORD)

0.258

BFADWIRE)
3400

RUBBER CHEMiCAL:ANT10XIDANttS
1.511

RUBBER CHEMICAL:ACCELERATOR
0514

RUBBER CHEMicALiREttARDERS
0111

15 ZINC OxlDE
1974

16 SiEAR:C ACID
1058

17 些 ROCRYSTALLINE PETROLEUM wAX 0.826
18 PRECiPITATED SILICA

0106

19

RAE(Residual Aromalc Extract)olL OR
SIMILAR PRODUcTslN VVHlcH THE
WEIGHT oF THE AROMATIC
CONS丁 1丁UENTS EXCEEDS THAT OFttHE
NON AROMA丁iC coNSTITuENT, usED AS
PLAS丁ICisERS AND ALSO KNOWN AS
RUBBER PROCESS olL

3829
20 rHヒ Nυ LIじ TACKIFIER RESiN

NSα UBIE 8川 PHuR
PROCESSING ADDITIVES

HOMOGENIZING AGENT

0554
21

0.101
22

0504
23

0071

24
,N oNSiDE 019o

25

MOULD RELEASE PREPARAT10N
(OUttSiDE RELEASE)

BLADDERS
0160

26 0020
number

27 饂鶉 ■3民5種麓鷺[FN
0200

/

キ

ハ  

｀

、

t二 ■:「 ,ti● :GCne綸 :

鷺譜
:l翻鰐蹴問

e

Udyog Bhawan,Ntw Dell卜 11



ハ

Export ltem QW
Ｓｒ
．
Ｎ。
．

Description QTY

30983

10. New Pneumatic
Tyres of Rubber,
Other :Of a kind
used on
construction or
industrial handling
vehicles and
machines and
having a rim size not
exceeding 61cm
(24") B. All Steet
(Total Quantity to be
exported 17000.00
kgs)

100 kgs

1 N8giRALRUBBER―
SMOKED SHEETS(

2

NATURAL RUBBER―TECHNICALLY
SPECIFIED NATURAL RUBBER(TSNR)

8859

3
SYNttHET!C RUBBER:BUTADIENE RUBBER
6励 2779

4

SYNTHETIC RUBBER:STYRENE
BUttADIENE RUBBER SBR‐ 1500/1502

1.971

5
HALO BUTYL RUBBER‐ CHLOROBUTYL
RりBBER(C‖ R) 0.859

6

7

8

HALO BUTYL RUBBER― BROMOBuTYL
0.859

J

21780
NYLON TYRE CORD FABRlё

 7Б i百百EБ ;

:‖貝F緊
|:記
醍習輝酷「

RЮ NYLON
0051

9
0.051

10 炒 c8鮮讐避 へN:88話
S

14.543
VViKヒ U卜 IRoN OR NON― ALLOY STEEL OF
A THicKNESS ABOVE 18 SWG BUT uP To
26 SWG(BRONZE COAttED ttYRE
BEADWIRE)

3959
12 Uヽbbヒ R CHEMICAL:ANT10xlDANTS

1723
13 いUbbヒ R CHEM:CAL:ACCELERATOR 0.605
14

「

UUUヒ R CHEMICAL:REttARDERS
0050

15 乙iNじ Ox:DE
2329

16 STEARiC ACID
0.453

17 y:じКoじRYSttALLINE PETROLEUM WAX
0605

18
|ド
KヒじlPH AIED SILICA

RAE(Residual Aromalc Extract)olL OR
SiMILAR PRODUCTslN WHIcH THE
WEIGHT oF ttHE AROMATIC
CONSTITuENTS EXCEEDS THAT oF THE
NON AROMATiC coNSTITuENT, usED AS
PLASTlclsERS AND ALSO KNOWN AS
RUBBER PROCESS olL

2767

19
0605

20
「
ヒIROLEUM ttACKIFIER RESIN

0.514
21 rttLNυ Liじ :ACKIFIER RESiN

0.917
22 :INOULUじ LL SULPHUR

0917/23 OiLANヒ じouPLING AGENT
0413

+
30



バ  ・

24

AGEING RES:SttANCE CHEMICAL
(PERKAL:NK‐ 900/HVA-2) 0.655

25 AGEING RESISTANCE CHEMiCAL(HTS) 0403
26 PROCESSING ADDIT:VES 0.453

27 HOMOGENIZ:NG AGEN丁 1.259

28

COBALT BORON COMPLEX― COBALT 22 5%
(MONO BOND) 0101

29
MOULD RELEASE PREPARAT:ON(lNSIDE
昼ELEASE) 0190

30
MOULD RELEASE PREPARAT10N
(OUttSIDE RELEASE) 0160

31
BLADDERS 0.020

number

32

ANTITACK RELEASE PREPARAT10N
(RUBBER COMPOUND RELEASE) 0200

Export ltem QW
Ｓｒ
．
Ｎ。
．

Description QTY
11. New Pneumatic T 100 kgs
Tyres of Rubber, 

I

Other: Of a kind 
I

used on 
I

construction or 
I

industrial handting 
I

vehicles and 
I

machines and 
I

having a rim size 
I

exceeding 61cm 
I

(24"), A. Nyton 
I

(Total Quantity to be 
I

exported 861000.00 
Ikss) 
I

1 N8EiRALRUBBE]‐
SMOKED SHEETS(

17314

2

NATURAL RUBBER―TECHNICALLY
SPECIFIED NATURAL RUBBER(丁 SNR) 22933

3
SYNTHETIC RUBBER:BUttADIENE RUBBER
塑 R) 3790

4

SYNTHE丁 IC RUBBER:SttYRENE
BUttADIENE RUBBER SBR‐ 1500/1502

6115

5

SYNTHETIC RUBBER:01L EXttENDED
SttYRENE BUttADIENE RUBBER SBR-1712
ノ1723/1783

0.030

6
HALO BUttYL RUBBER‐ CHLOROBUttYL

) 0717
7 CARBON BLACK 25487
8 NYLON TYRE COFD FABRIC(DIPPED) 8337

9

RUBBERiSED TEX丁ILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0061

10

WIRE OFIRON OR NON―ALLOY STEEL OF
A THlcKNESS ABOVE 18 SWG BUT uP To
26 SWG(BRONZE COAttED TYRE

")
2.568

RUBBER CHEMICAL:ANT10XIDANTS
1753

12 RUBBER CHEMiCAL:ACCELERATOR
0.584

13 RUBBER CHEMiCALiRETARDERS
0111

14 ZINC OXIDE
2.035

15 SttEARIC ACID 1149
16 MiCROCRYSttALLINE PETROLEUM wAX 0776

ト
F rr



ハ  `.

17 PREC!PITATED SILICA 0436

18

RAE(Residual Aromalc Extract)01L OR
SIM!LAR PRODUCttS IN lrVHlcH ttHE
WEIGHT OF THE AROMATIC
CONSTI丁 UENttS EXCEEDS THAtt OF THE
NON AROMATIC CONS丁 1丁UENT, USED AS
PLAS丁ICISERS AND ALSO KNOWN AS
RUBBER PROCESS OIL

3123
19 PEttROLEUM ttACKIFIER RESIN 0.050

20 PHENOLIC ttACKIFIER RES:N 0.554

21 lNSOLUBLE SULPHUR 0.121

22 SILANE COUPLING AGENT 0030

23

AGEING RESISTANCE CHEMICAL
(PERKALINK-900/HVA-2)

0.020

24 PROCESSING ADDIT!VES 0453
25 HOMOGENIZING AGENT 0.121

26

COBALT BORON COMPLEX― COBAL丁 225%
(MONO BOND) 0010

27 M猟    [「

LEASE P

0190

２８

一
　

２９

MOULD RELEASE PREPARAtt10N
(OUttSIDE RELEASE) 0.160

BLADDERS 0020
number

30

AN丁lTACK RELEASE PREPARAT10N
(RUBBER COMPoUND RELEASE)

0.200

Export ltem QTY
Ｓｒ
。
Ｎ。
．

Description QTY
12. New pneurnatf
Tyres of Rubber,
Other: Of a kind
used on
construction or
industrial handling
vehicles and
machines and
having a rim size
exceeding 61 cm
(24"),8. Attsteet
(Total Quantity to be 

;

;;3in"o 
556000 oo 

I

―
―
―
―
―
―
ル

1 100kgS

|

/

1

2

ミ3き
yК
ALRUBBER― SMOKED SHEETS(

14.934
NATURAL RUBBER―丁ECHNICALLY
SPECiFIED NATURAL RUBBER(丁 SNR) 11644

3

4

SYNttHE丁iC RUBBER:BUTADIENE RUBBER
FR) 2.779

SYNttHETiC RUBBER:STYRENE
BUTADIENE RUBBER SBR-1500/1502

16.727

5
HALO BUT
RりBDER(C‖ R) 0960

6

7

8

HALO ButtYL RUBBER‐ BROMOBuTYL
RUBBER(B‖ R) 1011
CARBON BLACK

25080
NYLON TYRE CORD FABRiC(DiPPED)

0051

9

RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRiC(DIPPED)

0010

多

ケ



ハ  
′

10

STRANDED1/VIRE,ROPES AND CABLES
(BRASS COATED SttEELttYRE CORD)

11 139
WIRE OFIRON OR NON―ALLOY STEEL OF
A ttHICKNESS ABOVE 18 SWG BUtt uP ttO
26 SWG(BRONZE COATED ttYRE
BEADWiRE) 3197

12 RUBBER CHEMICAL:AN丁10XIDANTS 1914
13 RUBBER CHEMICAL:ACCELERATOR 0705
14 RUBBER CHEMICAL:RETARDERS 0010
15 ZINC OXIDE 2.481

16 STEARIC ACID 0,373

17 MICROCRYSTALLINE PEttROLEUM VVAX 0665
18 PRECIPI丁 AttED SILICA 1064

19

:鯖簾潔8出器すR諦朧h7吉ξ
R

WEIGHT OFttHE AROMA丁 iC
CONS丁ITUENTS EXCEEDS ttHAT OF THE
NON AROMA丁IC CONSTITUENT, USED AS
PLASTICiSERS AND ALSO KNOWN AS
RUBBER PROCESS OIL

1511
20 PETROLEUM ttACKIFIER RESIN 0544
21 PHENOL:C TACKIFIER RES!N 0957
22

23

24

25

26

27

INSOLUBLE SULPHUR
0746

SiLANE COUPLiNG AGENT
0181

AGEING RESISTANCE CHEMICAL
(PERKALINK… 900/HVA-2)

0655
AGEING RES:STANCE CHEMICAL(HTs)

0353
PROCESSING ADD:TiVES

0343
HOMOGENIZING AGEN丁       ~

(M卍面()L器 早
N COMPLEX‐COBALT 22 5%

1360

２８

一
　

２９

0101

邊 [ 0.190

３〇

一
　

３‐

一
　

　

３２

MOULD RELEASE PREPARAT10N
(OUttSIDE RELEASE)

BLADDERS

AN丁 ITACK RELEASE PREPARAT10N
(RUBBER COMPouND RELEASE)

0.160

0020
number

0200

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY
13. Solid tyre oi-
Rubber, Other: for 理 1

:Nハ :UKAL RUBBER―丁ECHNiCALLY
SPECIFIED NAttURAL RUBBER(TSNR)

50.878

ト
ヽ



ハ  
で

Motor vehicles

Solid(Total

Quantity to be

exported 167000.00
kgs)

2
SYNTHE丁 IC RUBBER:BUTADIENE RUBBER
(BR) 5155

3

SYNTHE丁 IC RUBBER:0:L EXTENDED
STYRENE BUTADIENE RUBBER SBR-1712
/1723/1783 0.940

4 CARBON BLACK 31731

5

WIRE OFIRON OR NON―ALLOY SttEEL OF
A THICKNESS ABOVE 18 SWG BUT UP TO
26 SWG(BRONZE COATED ttYRE
BEADWIRE) 1269

6 RUBBER CHEMICAL:AN丁10XIDANTS 1.481

7 RUBBER CHEM:CAL:ACCELERATOR 0856
8 RUBBER CHEMICALiREttARDERS 0.212

9 ZINC OXIDE 2835
10 STEARIC AC:D 1.108

PRECIPI丁 ATED SILICA 1064

12

RAE(Residual Aromauc Extract)OIL OR
SiMILAR PRODUCTS IN lrVHicH THE
WEIGHT OF THE AROMATIC
CONSTI丁 UENTS EXCEEDS ttHA丁 OF THE
NON AROMATIC CoNST:TuENT, USED AS
PLASTICISERS AND ALSO KNOWN AS
RUBBER PROCESS OIL

1612
13 PHENOL:C ttACKIFIER RESIN 1.461

14 INSOLUBLE SULPHUR 0.504
15 S:LANE COUPLING AGENT 0101

Export ltem QW
Ｓｒ
．
Ｎ。
．

Description QTY

100 kgs

1

HALO BuTYL RUBBER‐ CHLOROBUTYL
RUBBER(C‖ R)

6446

2 皿 } 41918

3

ETHYLENE― PROPYLENE NON‐     ~

mttEDDIENERUBBER(EPDM 5371
4 CARBON BLACK 33730
5 RUBBER CHEMiCAL:ACCELERAttOR 1342
6 ZINC OX:DE

2.257
7 SttEARIC ACID

0.463
8 PETROLEUM TACKIFIER RESiN 0541

多

■
熙PCが
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(Note:

DGFT(NC〕

Rubber chemicars & Ti:g chemicars may be ailowed as per generar note of the Hand ,/Book of Procedure, Vol. ll., ifor all 
"rport 

irport items,
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Export ltem QW
Ｓｒ
，
Ｎ。
．

Description QW

43118

15. lnnerTubes, of
Rubber, For off the
road vehicles, not
elsewhere specified
or included (Total
Quantity to be
exported 33000.00
kgs)

100 kgs

NE‐
lSOPRENE(BUTYLl

2

EttHYLENE― PROPYLENE NON―   ~

R3ど」讐R,TED DIENE RUBBER(EPDM 7.614
３

一

４

一

５

一

６

一

７

一

８

CARBON BLACK
33101

RUBBER CHEMiCAL:ACCELERAttOR
1269

ZINC OXIDE
2.132

STEARIC AC:D
0.458

MICROCRYSttALLINE PEttROLEUM wAX
0520

PETROLEUM ttACKIFIER RESIN
0.520
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(Note:

DGFT(NC)

Rubber chemicals &m:sc.chemica:s may be a‖ owed as per general note ofthe Hand

Book of Procedure,Vo: ‖.for a‖ exportimportiterr

il.             Consu!tant

illilt                 26…

11‐2016

論‐11

Export ltem QTY
Ｓｒ
．
Ｎ。
．

Description QTY

15. lnnerTubes, of
Rubber, For off the
road vehicles, not
elsewhere specified
or included (Total
Quantity to be
exported 33000.00
kgs)

100 kgs
1

lSOBUTYLENE¨ISOPRENE(BUTYL)
RUBBER(‖ R) 43118

2

ETHYLENE― PROPYLENE NON‐
CON」 UGATED DIENE RUBBER(EPDM
RUBBER) 7614

3 CARBON BLACK 33101

4 RUBBER CHEMICAL:ACCELERATOR 1.269

5 ZINC OXIDE 2132

6 STEARIC AC:D 0458

7 M!CROCRYSTALLINE PETROLEUM llVAX 0520

8 PETROLEUM TACKIFIER RESIN 0520


